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653
PARLIAMENT OF INDIA
Wednesday, 6th December, 1950

The House met at a Quarter to Eleven
of the Clock

{MR. SPEAKER 1n the Chair]
ORAL ANSWERS TO QUESTIONS

BAGGE COMMISSION AWARD

*663. Shri B. K. Das: (a) Will the
Prime Minister be pleased to state
what progress has been made towards
the demarcation of the boundarfies
between India and Pakistan in accord-
ance with the award of the Bagge
Commission?

(b) What machinery has been set
up for the implementation of the said
Award?

The Minister of Transport and Rail-
ways (Shri Gopalaswami): (a) Four
disputes were referred to the Bagge
Tribunal, two of which related to a
portion of the boundary between West
Bengal and East Bengal and the other
two to the boundary, between Assam
and East Bengal. A joint aerial and
hydrographic survey of the area in
dispute between West Bengal and
East Bengal is expected to be made
early in January, 1951, after which the
actual demarcation of the boundary
will be carried out.

The demarcation of the Assam East
Bengal boundary referred to the Bagge
Tribunal is wwaiting settlement of
certain points on which negotiations
are still proceeding between the two
Governments.

(b) No special machinery has been
set up for the implementation ot the
Award nor is any necessary. The
Surveyor General of India and the
Central Water Power Navigation and
Irrigation Commission have been en-
trusted with the survey work and the
hydmgraphic. survey respectively for
the demarcation of the disputed portion
of the West-East  Bengal boundary
jointly with their opposite numbers in
Pakistan.
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Shri B. K. Das: In view of the fact
that the demarcation of the boundary
between East and West Bengal will
be done in accordance with the Rad-
cliife Award and the Bagge
Tribunal’s decision, has any discre-
pancy been found as regards the map
of the Radcliffe Award and the des-
cription in that Award, during the
course of the survey that has been
done?

Shri Gopalaswami: The aerial survey
is to be done in January 1951. I do
not know what the hon. Member is
referring to.

§hﬂ B. K. Das: I understood that
the aerial survey was being done now.

Shri Gopalaswaml: It will be done
in January 1951.

Shri B. K. Das: May I know what
sort of demarcation will be prcvided

in land and in water?

Shri Gopalaswami: The idea is to
plant posts. Whether they are goiug
to be masonry pillars or other kinds
of posts has yet to be decided.

Shkri B. K. Das: May I know whether
the status quo will be maintained as
regards the possession and administra-
tion of the disputed areas?

Shri Gopalaswami: The disputed
area has been settled by the Bagge
Award. It is only the demarcation
that is still pending.

Shri B. K. Das: I wanied to knew
about the administration and the
possession of those areas. Before the
Award was given there were sone
portions which were wunder the
administration of - the East Bengal
Government and some under the
administration of the West Bengal
Government. I wanted {0 know
whether ‘that condition still continues
ar whether any change has been effect-
ed since the Award was given?

Shri Gopalaswami: After the area is
demarcated the administration will be
ours in the area which has been allo-
cated to us and it will be Pakistan’s
1a_t:!ministration in the area bevond the
ine.
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Shri B, K. Das: Do I understand
that the old position is being main-
tained as regards the administration
and the possession?

Shri Gopalaswami: It cannot possi-
bly be maintained because certain
areas which were within our limits,
which really belonged to us, were
under the administration of certain
officers belonging to the Pakistan Gov-
ernment, and vice versa. That will be
altered when the demarcation is com-
pleted.

Shri Hussain Imam: Is it a fact that
in connection with the Matabhanga
river between Eastern and Western
Bengal the boundary is to be in the
river; if so may I know how the de-
marcation will be made?

Shri  Gopalaswami: Part c¢f the
boundary will be in the river.

Shri Hussain Imam: But how will
the demarcation be made in the river?

Shri Gopalaswami: The Bagge
Tribunal has referred to the main’
stream of the river and that main
stream has to be determined. We are
discussing that matter with the Pakis-
tan Government.

CLOTH AND YARN (IMPORTS)

*664. Shri B. K. Das: Will the
ggster of Commerce be pleased to

(a) the value of foreign cloth and
yam (cotton, silk and woollen)
imported into India this year; and

(b) the countries from which they
were imported?

The Deputy Minisier of Commerce
(Shri Karmarkar): (a) and (b). I place
on the Table of the House a statement
giving the value of import of cloth
and yarn (cotton, silk and woollen)
during eight months from January—
August 1950. from various foreign
*countries. [See Appendix VI, annexure
No. 16.]

Shri B. K. Das: Out of the cotton
cloth that has been imported from
foreign countries may I know whether
there are any dhoties, sarees or other
sort of cloth which will be of daily
use?

Shri Karmarkar: No, Sir.

Shri Kishorimohan Tripathi: May 1
know what part of these imports were
as a result of trade or barter agree-
ments?

Shri Karmarkar: In accordance with
the Trade Agreements the finports
were made from Czechoslovakia and
Switzerland, 8o far as I can say off~
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Shri Tyagi: Are we importing cotton
and woollen cloth only with a view
to cater to the taste of the fashionable
gentry in India or because we are
short of such cloth in India?

Shri Karmarkar: The position is
this. We do cater to the fashionable
part of the population also. But we
import for the actual requiraments of
the country, as a whole.

Prof. Ranga: In view of the great
shortage in the supply of yarn for the
handloom weavers, is it proposed to
increase the imports of yarn from
abroad?

Shri Karmarkar: That questicn is
under consideration.

Shri Tyagi: Was the question of
imports and exports ever referred to
the Planning Commission?

Shri Karmarkar: Sir, I have no
information readily aon that pcint.

Shri Kamath: Are any figures avail-
able to show what part of the pcpula-
tion is fashionable, and what is nct?

Mr. Speaker: Order, order.

Shri T. N. Singh: May I know what
is the extent of the increase in the
imports of these things as compared
with the previous year, for the same
period?

Shri Karmarkar: The imports as a
matter of fact are on the dacrease on
account of our policy of restricted
imports of these articles.

Pandit Maitra: In view of the
shortage of yarn, do Government pro-
pose to stop the export of yarn to
foreign countries?

Shri Karmarkar: Yes, Sir, we have
already taken action to reduce it to
one-fourth of the indigenous pro-
duction and the question of stoppage
of even the one-fourth part is under
our active consideration.

ANNECY AGREEMENT ON TARIFFS

*665. Shri  Sidhva: (a) Will the
Minister of Commerce be pleased ‘o
state whether the uovernmeut of India
have intimated to the U.N.O. their
intention to implement the Annecy
Agreement on Tariffs?

(b) How many countries are parties
to this Agreement?

(c) What articles of export will
benefit by this Agreement?

The Minister of Commerce (Shri
Sri Prakasa): (a) Yes, Sir, the intima-
tion to the Secretary General o UNoD,
was given on the 20th April. 1350
and the concessions agreed to at
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Annecy were given effect to from the
20th May 1950.

(b) Out of 33 countries who parti-
cipated in the tariff negotiations at
Annecy, 32 countries are now parties
to the Agreement.

(c) A list of articles, on which con-
cessions have been secured at A\nunecy
is laid on the Table. [See Appendir
VI, annexure No. 17.]

Briefly speaking these are Tea,
Shellac, Mica, Cashew Kernals, Coir
mats and mattings, Jute cloth and bags
and Linseed oil. It is expected that

. other conditions remaining constant,

" exports of these articles would show
some improvement as a result of these
concessions.

IMPORT LICENSES

*666. Shri Sidhva: (a) Will the
Minister of Commerce be pleased to
refer to his reply to my supplementary
question raised on starred question
No. 355 asked on 14th August, 1050
and state whether any decision has
been taken regarding the issue of
import licenses -to new-comers who
belong to the category of displaced
persons?

(b) If so, with what result?

The Minister of Commerce (Shri
Sri Prakasa): (a) and (b). Yes, Sir.
The matter has been ronsidercd by
the Government and it has not yet
been possible to make any special pro-
vision or adopt any procedure for the
benefit of displaced persons who are
new-comers in the trade. For dais-
placed persons who were established
importers in the past in Fakistan,
there is already a special procedure
which is contained in nara. 338 of ihe
.Commerce Ministry Public Nutice No.
14-ITC. (P.N.)/50, dated the 15th
June, 1950, a copy of which is in the
Library of the House. I may add that
the matter of displaced persons and
.new-comers generally continues to
engage my attention. I am nuyself
most anxious to do what I can to help
such persons. There are, however,
many practical difficulties in the way
of implementing my wishes in this
behalf, but I am considering the
whole question most carefully and
hope that some satisfactory solntion
may soon be found.

. .. Shri Sidhva: May I know whether
jdisplaced persons or new-comers who
want to open new business will be
‘allowed any quota, in view of the
lt)us:ness that they had lost in Pakis-
an? ‘

Shri Sri Prakasa: So far as versons
who have lost their business in
 Pakistan are concemed,_ we exempt
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them from many formalities, because
it is likely that they had lost their
papers also. Such displaced persons,
if they produce indirect evidence such
as bankers’' certificates etc. then. we
grant them the necessary licenses. As
regards new-comers, Sir, I might say
straightaway that I have myself been
very anxious that new persons sirould
come into the trade and that no mono-
polies of any sort should be created,
but I want my hon. friends’ active co-
operation in the matter so that when
we grant a license to a new-comer, he
will not traffic in it and pass it on to
some one else. If I could be assured
of that, I could do my business very
much better. I may also add for the
satisfaction of the House—because this
matter has been exercising my riind
also very considerably that at the last
meeting of the Import Advisqry
Council, we discussed the question
thoroughly and I am hoping that we
could perhaps reserve 10 per cent. of
the import trade for new-comers.

Shri Sidhva: May I know. Sir, when
the decision to reserve 10 per cent. of
the import trade to new-comers will
come into effect? :

Mr. Speaker: Many questions were
put on the matter in the absence of
the hon. Member here and this was one
of them.

Prof. Ranga: May I ask for some
elucidation? Does the term ‘new-
comers’ comprehend not only the dis-
placed persons but also the cthers in
the country?

-
Shri Sri Prakasa: That is so, Sir. -

Shri Raj Bahadur: May I know
whether any. displaced persons Lave
been allotted permits out of the quota
for the new-comers so far?

Shri Sri Prakasa: I fear I could not
give the details straight off.

Shri A. C. Guha: Will the Govern-
ment consider the desirability of tak-
ing up this question of displaced
persons being given special facilities
as new-comers as a part of the pro-
gramme of rehabilitation?

Shri Sri Prakasa: Sir, my colleague
the Rehabilitation Minisier would be
able to answer that question better
than myself. When the displaced
persons are able to produce indirect
eviderice of their having been in the
trade in Pakistan., my Ministry has
no difficulty in granting them the
requisite licenses. Otherwise. they
have to take their chance with new-
comers.

Shrimati Durgabai: May I know
whether Government have set up any
machinery to detect such cases where
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_an unauthorized use has been made of
"the license? '

Shri Sri Prakasa: I think that will
be a very complicated process to have
a ‘'special machinery to catch fnese
people? If anything comes to our
no:.xce, we naturally take the necessary
action.

N e e 0 A
AE 99 [T A dafy 30 fagwax
TF W dr) Fav Igq A gfg &
TsE?

[Shri Pannalal Banmsilal: 30th Sep-

mber was fixed as the last date for
receiving applications from new-comers.
Has the last date been extended?]

=t ST - ST AR )
[Shri Sri Prakasa: No, Sir.]

TecuNICAL TRAINING CENTRE

*667. Shri - Sidhva: ‘a) Will the
Minister of Rehabilitation be pleased
to state the number of displared
persons trained by technicians import-
.ed from Japan in the Arab-ki-Serai
Technical Training Centre?

(b) How many of them have become
self-supporting?

(c) Do Government intend to impnrt
more mechanics from Japan for such
purposes? -

‘The Minister of State for Rehabilita-
tion (Shri A, P. Jain): (a) 117.

(b) §7.

(c) Yes. The Government of India
are in correspondence with the Indian
Liaison Mission in Tokyo on the sub-
ject. -

Shri Sidhva: May I know whether
Government intend to place this
machinery in some of the other ceantres
where there are refugees in large
numbers?

Shri A. P. Jain: I have said in this
House more than once that some
more centres have already been
opened; one .in West Bengal and an-
other is going to be opened inr Assam-
Bambaoo. section and several others.

Shri Sidhva: May I know v'hether
any centre has been opened in Bombay
where there are 1 lakh of refugees in
the Kalyan camp?

- Shri A. P. Jain: There is a vocational
ceutrr there, but I am not sure th?';
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any Japanese machine has been sent
there.

Shri Sidhva: What are the reasons
for the hon. Minister thinking that the
Japanese machinery will not be suit-
able in Bombay, where there are a
large number of persons who are
actually trained in these various jobs?

Shri A. P. Jain: I never szid that
Japanese machinery. will not ve suit-
able in Bombay. That is a large
presumption which my hon. friend

-has made.

Mr. Speaker: He says that he does
not know. He cannot say whether.
those centres contain Japarese
machinery.

Shri Sidhva: He does not say that.
I want to know......

Mr. Speaker: He is not sure. 1t may’
or may ngt.

. : Are there any pro-
posals before the Government to piace
this Arab-ki-Serai on a permanent
footing and what are they trying to
do in order to develop full work on all
the machines that they have and
especially the starch-making
machinery?

Shri A. P. Jain: The question of
placing Arab-ki-Serai on a permanent
basis is under consideration and we
have already developed Arab-ki-Serai
in certain directions, namely, we have
already started the manufacturing of
machines there, the printing press oil
press and the like.

Y Wz FAm A @A St B
wRawa i 5 wEs fshw AR F
wzwt 7 5 § F Fdmafearar,
A #r I F1E (N ca N F?

[Shri Bhatt: Is the hon. Minister
aware that the members of the Coftage
Industries Board had inspected this:
centre, have they submitted any re-
port on it?]

oft & : nft @ B o foe
4 fmg & ad o €

[Shri A. P. Jain: So far, I have not
come across any such report.]

Shri A. C. Guha: How many such
centres have been established now and
how many of them are in West Bengal?

"~ Shri A. P. Jain: One in West Bengal
where Japanese machine has been set
up or is being set up.

Shri A."C. Guha: Do Government
intend setting up more centrxp in West
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Bengal in view of the large number
of refugees there?

Shri A. P. Jain: The question
of setting up vocational training
centres in West Bengal is under cur
active consideration.

Sardar Huokam Singh: Is it a fact
that some of these Japanese technicians
who have been brought here in Arab-
ki-Serai have left because they found
the conditions here unsatisfactory?

Shri A. P. Jain: Originally they
were seven. One was Mr. Kekubun.
He came for a period of three months
only for the purpose of installing the
‘machinery for shoe laces and braids
and training the workers. He was ahle
to do this by early April when he left.
Another was Mr. Kosuge. He came
to install and run the machinery for
toys. His contract expired on the 21st
May. 1950 and he has also been dis-
charged. The third was Mr. A. Hosen.
He also came to assist in the installa-
tion of bamboo machinery. He left
for Japan on the 21st November, 1950
cn the expiry of his coairact. Two
more Japanese have been discharged.
One was Enomoto. He was nnt a
technician; he was only an interpreter
and knew both Japanese and English.
The fifth one was Kudo and he was
not found to be particularly useful
and there was no use in renewing his
contract which had expired. There
are now two Japanese technicians.

Prof. Ranga: In view of the faét tnat
three  Ministries are interested in
developing these training centras i.e..
the Industry and Supply, Labovr and
Rehabilitation, is any effort being
made to co-ordinate their efforts and
see that economy is effected and also
efficiency?

Shri A. P. Jain: I have a feeling
that the kind of research work that
we are doing on the Japanese machines
is actually the work of the Industry
Ministry and I have made a request to
that effect to the hon. Minister for
Industry. He is considering the
matter. I hope there will be some
sort of arrangement between us where-
by I think the introduction of Japanese
machinery will be possible on a much
larger scale and not confined only to
refugees.

Prof. Ranga: Ts- it not a fact that
this consideration has been goinrg on
for more thar one year and no cecision
has been reached yet?

Mr. Speaker: Order, order.

Pandit Munishwar Datt Upadhyay:
What are the industries in which
training is being imparted?

Shri A. P. Jain: It is a list of 14
industries.
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Spinning from waste rags, shoe
laces and braids, weaving of cloth,
durries and carpets, tool press
gdection and spray painting, nail
making, oil and confectionery, car-
pentry, foundry, machine shop and
fitting, paper-thread and cane work,
sheet metal work, printing, pattern
making, and blacksmithy.

Mr. Speaker: Let us go to the rext
question.

STEEL FACTORY IN MapHYA PRADESH

*668. Shri ~ Kamath:  Will the
Minister of Industry and Supply be
pleasec. to state:

(a) whether any steps have been
taken towards the establishment of a
Steel factory in Madhya Pradesh; and-

(b) if not, why not?

The Minister of Industry and Svpply
(Shri Mahtab): (a) The answer is in
the affirmative.

(b) The main obstacle is firauce.

Shri Kamath: Is it as a part of the
recent economy drive and the conse-
quent axing and suspension of various
projects that this also has been held
in abeyance?

Shri Mahtab: We are really con-
sidering this, and as soon as finances
are available, we will start it.

Shri Kamath: Has this matter, and
generally ‘speaking, the question of
steel production, been referred to the
Planning Commission and has it been
considered by the Planning Com-
mission?

Shri Mahtab: It must have been
considered by the Planning Com-
mission. It is admittedly one of the
basic industries.

Shri Kamath: What. Sir, is the esti-
mated capital required for thi:z steel
plant?

Shri Mahtab: According tc the
present estimate the capital required
is about 70 crores for each plant.
According to the revised estimave, 51
crores will be required for the plant
in Orissa.

Shri Kamath: Does this projegt
figure in the recent Financial Aid
Scheme . under the Colownho Six-year
Plan?

Shri Mahatab: No; figure for only one
plant has been included.

Shri D. D. Pant: I it proposed to
give a grant to the Tatas to extend
their steel production?

Mr. Speaker: I think this question
has been answered before. Order,

order.
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Dr. R. S. Singh: May I know
whether the Government of India is
in consultation with some American
firm for the establishment of a new
steel plant in some other States in
India other than Madhya Pradesh?

Shri Mahtab: We are in consultation
with the Koppers firm, who have sub-
mitted a revised estimate for one
steel plant.

Dr. R. S. Singh: Is it a fact that
one steel plant is going tn be
established in Bihar also?

Shri Mahtab: There is no question
of having a steel plant in Bibar.
According to expert opinion, tfwo
plants can be staried, one in Madhya
Pradesh and one in Orissa.

Shri Sarangdhar Das: May I know
whether the Orissa installation will be
taken up after the other is completed,
or will both of them be takea up
simultaneously?

Shri Mahtab: The two are on the
same footing. Wherever it is more
convenient, the work will be taken up.

Shri Hussain Imam: Was the capital
offered to the public; if so, what
amount was offered and if not. what
is the financial diiKculty?

Shri Mahtab: Capital
been offered to the public.

Shri Raj Bahadur: May ! know what
progress has been achieved towards
the establishment of the steel factory
as a result of the steps taken?

Shri Mahtab: No tangible result has
been achieved yet. '

Shri Kamath: What, Sir, is the total
steel production necded for the
achievement of sclf-sufficiency in steel
in Tndia?

Mr. Speaker: I think that question
was replied last week.

Shri Mahtab: Approximately, I think,
about four times the production that
we have now.

has not yet

REGISTRATION OF UNEMPLOYED

*669. Shri V. K. Reddy: (a) Will the
Minister of Labour be pleased to state
what is the number of persons register-
ed for employment during 1949-50?

(b) What is the number during the
last six months?

(c) How many of those who were
registered in 1949-50 have been
employed during 1949-50?

(d) How many of those registered
during the last six months have been
employed?
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(e) Is it a fact that the different
State Governments have not been co-
operating in notifying vacancies to the
Employment Exchanges?

The Minister of Labour (Shri Jag-
jivan Ram): (a) During the period
April, 1949 to March, 1950, 10,44,895
persons  have been registered
for employment at the Employment
Exchanges.

(b) During the six months ending
September, 1950, 6,53,036 persons
were registered for employment.

(c) 2.51.175 persons were placed in
employment during April, 1949 to
March. 1950.

(d) 1,70912 persons were placed in
employment during the six months
ending September, 1950.

(e) No, Sir. Offices and ectahlich-
ments under the difTerent State Gov-
ernments generally notify  their
vacancies to Employment Exchanges.

Shri V. K. Reddy: May I know how
far State Governments are co-operat-
ing with the Employment Exchanges?

Shri Jagjivan Ram: I have already
replied to that.

Shri V. K. Reddy: It was not audi-
ble, Sir.

Shri Jagjivan Ram: Offices and
establishments under the different
State Governments generally nctify
their vacancies to Employment Ex-
changes.

Shri V. K. Reddy: Is there any pro-
posal to hand over these Employment
Exchanges to the State Governments?

Shri Jagjivan Ram: There is no such
proposal.

Shrimati Rennka Ray: What is the
total number of displaced perscns from
Eastern Pakistan who have registered
at the Employment Exchanges, and
bow many of them have got employ-
ment?

Sbri Jagjivan Ram: I am afraid I
have not got separate figures for
Fastern Pakistan. DBut, I can give the
fizures of displaced persons registered.

_Their number during the period is

6.26.440 and the placing is 1,47.658.
Placing means. those who have been
placed in employment.

Shrimati Renuka Ray: Is any priority
given to the refugees in getting
employment. or have they to go
through the -ame procedure as others?

Shri Jagjivan Ram: Some Siate
Governments have given some pre-
ference to the displaced persons and
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Employment Exchanges
procedure laid down
Governments.

Shri Rathnaswamy: May 1 kaow
whether there is any rule or order to
compel the State Governments to em-
ploy the persons recommended by
these Employment Exchaages, and
whether . Government contemplate
bringing in legislative measures...

Mr. Speaker: He may
question.

Shri Jagjivan Ram: At present,
there is no compulsion on the part of
Government by reason of which
employers have to recruit their labour
force qnly through the Employment
Exchanges. I must make it clear that
we are getting satisfactory co-opera-
tion from the ermployers in recruiting
their labour force through the
Employment exchanges. At present
we do not contemplate to bring auny
legislation for forcing the employers to
recruit only through the Employment
Exchanges, because, due to financial
stringency, we have not developed
Employment Exchanges to the requisite
number.

Sardar B. S. Man: Apart from these
unemployed people who have been re-
gistered in the Exchanges, have any
statistics been taken as to the number
of unemployed people in the country?

Shri A. C. Guha: Can the hon.
Minister state how the Indian Jute
Mills Association co-operated with the
Employment Exchange office at Cal-
cutta in getting their employees?

Shri Jagjivan Ram: I have not heard
any thing particular against the Jute
Mills Association in this respect.

Shri Chattopadhyay: Could you give
us some idea as to whether unemploy-
ment is on the increase or decrease.
particularly in the rural areas in
India?

Mr. Speaker: He is putting too
general a question. J do not think it
can be allowed. Next question.

follow the
by the State

put one

REHABILITATION IN ORIssa

*470. Shri S. C. Samanta: Will the
Miricter of Rehabilitation be pleased
to state:

() how many displaced perscns
were sent to the State of Orissa  fir
re}éabilitation up -to September, 19050;
an

(b) how many have been rehabilitat-
ed or otherwise employed?

The Minister of State for Rehahilita-
tion (Shri A. P. Jain): (a) 20,930.
ed(b) 3.342 rehabilitated: 309 employ-
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Shri S. C. Samanta: Sir, may I know
how many more displaced persons from
Eastern Pakistan is proposed to be
rehabilitated in the State of Orissa?

. Shri A. P. Jain: Originally it was
intended to rehabilitate 31,945 dis-
placed persons in Orissa. Out of that .
number, 20.930. were sent. Our effort
will be to complete the number.

Shri 8. C, Samanta: May I know how
much agricultural land has been

placed at the disposal of the
rehabilitated persons?

Shri A. P. Jain: I cannot give the
total acreage. But to each agricultural.«
family about 10 acres of land is given.

Shri 8. C. Samanta: Sir, may I
know how much money has been
sanctioned from the Rehabilitation
Finance Administration and from the
Industrial Rehabilitation Board to
these displaced persons for industrial
purposes?

Shri A. P. Jain: Most of the families
settled in Orissa are agricultural
families. There are about 4,000 crdi-
nary agriculturists. And there are
400 families of betel leaf growers,
100 families of fishermen and 400
families of weavers. Therefore the
question of granting any loan from
the Rehabilitation Financial Adminis-
tration hardly arises.  But if
any of them wants bigger lvans from
the Rehabilitation Financial Adminis-
tration, he is at liberty to apply.

Shri S. C. Samanta: Sir, may I know
how many houses have been buiilt for
these displaced persons by the State
Government. and in how many cases
has money been sanctioned te these
displaced persons for building hcuses?

Mr. Speaker: Has the Minister got
this information?

Shri A. P. Jain: Sir. in fact the State
Government builds the houses out of
the money that we supply them. For
4,000 families of agriculturists one
house for each family has either been
built or is being built. For 400 betel
growers so far I remember, no house
has so far been built, but sancticn has
been given. And for the urban people,
we are building 1,000 hutments and
200 stalls.

Shri B. K. Das: Sir, arising out of

“part (a), I would like to know whether

the number given by the hon. Minister,
of 20,930, includes those who have
cdome away from Orissa?

Shri A. F. Jaim: It includes the
deserters.

Shri Jagannath Mishra: Sir, is it a
fact that 600 refugees left an Orissa
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Camp in a body and if so, what is
the reason for it?"

Shri A. P. Jain: This question has
been answered in this House more
than once.

. Mr. Speaker: I have not been able
10 hear the question

Shri A. P. Jain: The cuestion is
about 600 persons who deserted from
Orissa Camp.

Mr. Speaker: I think the question
is being repeated.

Dr. R. S. Singh: Sir, may 1 know
whether any of the displaced perscns
sent to Orissa have so far returned to
their original homes in East Pakistan?

Shri A. P. Jain: 1 know that 46
families who were
Howrah Station preferred to go to
East Pakistan.

Shri Biswanath Das: Sir, have Gov-
ernment any information of the
number of families who have been
rehabilitated or emploved privately or
employed by the Government of Orissa
and rehabilitated in Orissa before this
number?

Shri A. P. Jain: Sjr, I have not been
able to catch the guestion.

Mr. Speaker: I was not able to
follow it either, though I caught some-
thing of it. -

Shri Biswanath Das: Sir. have Gcv-
ernment any information as to the
number of families that have been
rehabilitated in Orissa before this
through private effort or by the
Government of Orissa officially offer-
ing them employment?

Shri A. P. Jain: This is but re-
petition of the answer to part (b) of
&e question. These figures are given

ere, -«

UNATTACHED CHILDREN (HOMES AND
ScHOOLS)

*871. Shri 8. C. Samanta: Will the
Minister of Rehabilitation be pleased
{o lay on the Table a statement show-
ing:

(a) the names of special Homes and
Schools for displaced unattached
children (State by State);

(b) the number of such children who
receive education in other institutions;
anda

(¢) the number of children who are
already self-supporting and have left
Homes and Schools to lead inde-
pendent life? .
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The Minister of State for Rehabilita-
tion (Shri A. P. Jain): (a) A state-
ment showing the number and names
of special Homes, Schools and
Orphanages etc. for unattached dis-
placed children in the various States
is placed on the Table of the House.
[See Appendix VI, annexure No. 18.}.

(b) Figure is not available.

(¢) No unattached children have so
far become self-sufficient. Hence the
question of their leaving Homes and
Schools does not arise.

Shri S. C. Samanta: Sir, wmay I
know whether the expenditure incur-
red on these homes and schools are
met from the Rehabilitation Ministry
or from General Revenues?

Shri A. P. Jain: From the Rehabilita-
tion Ministry's allotment.

Shrimati Durgabai: Sir, arising out
of part (b). may I know whether
applications for grants-in-aid have
been received from the private insti-
tutions which have taken care of these
unattached children?

Shri A. P. Jain: In fact, we have
been sending some of these una:tached
chiidren to the institutions already
existing. and to each of these insti-
tutions we pay for each child a certain
amount per month. I do not know of
any applications that have been reeiv-
ed from any institutions which have
taken any children voluntarily.

Dr. R. 8. Singh: Sir. what is the
total number of unattached children
who are in such homes?

Shri A. P. Jain: Separate figur2s of
unattached children are not available.
as many of them are living in crdi-
nary -homes for unattached women
and children also. But T might in-
form the hon. Member that altngether
40,043 old and unattached women and
their dependents and also unatta~hed
children are living in  Government
homes.

Shri 8. C. Samanta: May I know,
Sir. if these unattached children are
entitled for scholarships from general
funds ie. from the Education
Ministry?

Shri A. P. Jain: They are n.t de-
barred.

UNATTACHED WOMEN AND CHILDREN

*A72. Shri S. C. Samanta: Will the
Ministes of Rehabilitation be pleased
g lay on the Table a statement show-

g:

(a) the number of unattached women
and children whose permanent main-.
tenance is at present the responsibility
of the Government of India;
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(b) how much was spent last year
for them and how much has been set
apart for them for the current year;

(c) how many of them are ex})ected
to clbe rehabilitated in the near future
an

(d) the names and number of Hores
where they are residing at present?

The Minister of State for Rehabijlita-
tion (Shri A. P. Jain): (a) Therc age
about 40,043 unattached women and
children whose permanent wmain-
tenance is at present the responsibility
- of the Government of India.

(b) Rs. 70,90,045 were spent last
year; this does mnot include the
expenditure in Punjab, Assam. West
Bengal, Mysore, Vindhya Pradesh,
Saurashtra and Tripura, where the
figures were not booked separately.
Rs. 94.47,907 have been set apart for
the current year: this does not irclude
West Bengal, Mysore, Saurashtra and
Orissa, where separate allotments
specifically for this purpose are mnot
made.

(c) About 4489, not including those
that might be rehabilitated in Assam
and Bombay; in respect of these two
S‘t):?tes. the information is not avail-
able.

(d) There are about 43 Homes where
these unattached women and children
are residing at present. The names
and location of Homes specifically set
up for unattached women and children
are given in the statement laid on the
Table of the House. [See Appendir
VI, annexure No. 19.].

Shri S. C. Samanta: May I know.
Sir, the total number of unattached
women and children at present main-
tained by Government?

Shri A. P. Jain: Separate figures are
not available. The total figure has
been given in the answer to the
question.

Shri Kamath: Sir, have any re-
presentations or proposals been made
to Government for the imposition of a
capital levy or other tax for financing
rehabilitation?

Mr. Speaker: I don't think the
question arises.

Shri Kamath: But, the financing of..
Mr. Speaker: Yes, I understand the

question, but I don’t think it arises
out of the main question.

R Wy gy i
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[Giani G. S. Musafir: What is the
number of unattached women in the
Kingsway Camp, Delhi?]

st o dlo wA TN AT ;ST
T A arde SN AT | R
5 ag 491 o =€ a9 I

AETAY, T AT F W T HAF

Tt 7 Ffed dar g fmwr e
SMEAHZ A FEH ST @ETE | OE

frly st 7 foad f& w8 T

FE AT 31, Tfas §F # g
g &y mmﬁaﬁiﬁsﬁw@, IEECas
fr # FAE FF T A, I§ T
AT #7 F A A ¥ foF Farz g

[Shri A. P. Jain: We have already
defined ‘unattached woman’ aad
according to it any widow whe has‘
not got anybody to support her is an
unattached woman. We are readv to
admit all such women in the cemps
maintained by the Government. No
such woman who-has not got anvbody
to look after her, has applied for
admission. I am prepared to admit

such women in our camps who have
nobody to support them.]

LS Pl -ﬂ-ﬁﬂ

éUngLgL'u’,S%Lo d,r:\..
gt ppeeesS 2y WS S
Spedl ol ed e dloms S
Uy SLS ot FiS Sl v e o

P ey

{Giani G. S. Musafir: Is the Minister
aware of the fact that there are as
many as three hundred unattached
women in the Kingsway Camp. who-
have none to support them?]

st go WMo ¥ THI ITAHEeT
g A § A fe A werd
I AT T g1 IAHT BRI A
S § § 7 Fgr a1 fF 7 qEr Al
N AT F@ T} AR E, faT A
F A am F fyar

[Shri A. P. Jain: There are no suck
uaattached women who have no one
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to support them. I had told their
leader Ram Patoli that I was prepareed
to admit such women in the camp but
no names were suggested.]

WSt e = ol -y S
P S AT I |
P Sy o e S oy

Pa S s

[Shri G. §. Musafir: Have you open
any work centre in the Kingsewzg
~Camp for their maintenance?]

it To fo ¥: AT AW KA
F A aF AR @TEAT R

[Shri A. P. Jain: We have opened
work centre for women in gen‘g'al.] 2

EMPLOYEES’ STATE INSURANCE SCHEME

*673. Shri Kamath: Will the Ministe:
.of Labour be pleased to state: r

(a) whether it is a fact that imple-
mentation of the Employees’ State
Insurance scheme has been indefinitely
postponed;

(b) if so, the reasons
decision:

(c) the expenditure so far incurred
on tne spade work undertaken through-
out the country, including the cost of
buildings acquired and the staff
emrloyed; and

(d) what Government propose to do

about these buildings and th ffi
the immediate futuge? ¢ stafl in

_The Minister of Labour (Shri Jag-
Jivan Ram): (a) No. ) 2

(b) Does not arise.

(¢) The expenditure incurred by the
‘Corporation on the spade work uader-
taken throughout the country, inciud-
ing payments towards the price of
buildings and the staif employed, has
been till 31st October 195¢, Rs. 10,34,400
approximately. It is proposed to
acquire a building at Bombay at an
approximate cost of Rs. 94 Lacs.

for the

(d) Does not arise.

Shri Kamath: Is it a fact that the
. State Employees’ Insurance Scheme
has met with opposition from a Jarge
number of employers? Have they
offered to co-nperate whole-heartedly
or are they obstructing?

Mr. Speaker: The latter part of the
question is not admissible.

Shri Kamath: All right,
first part of it.

Sir: the
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Shri Jagjivan Ram: As the hon.
Member is aware the intention was to
introduce a pilot scheme in Delhi and
Kanpur. There was some objection
from the employers at Kanpur cn the
ground that if the scheme is introduc-
ed only in one centre it would increase
their prices of commodities and it
would "be unfavourable to them to
compete with others. When this pro-
test came to the Government we
started examining how we can spread
the incidence of this cost tnroughout
the country. That scheme is uunder
consideration and is likely to be
finalised very soon.

Shri Kamath: When do Government
propose to launch the pilot scheme at
Kanpur and Delhi?

Shri Jagjivan Ram: I think it will
take about three months to actually
implement the scheme.

Shri Kamath: Has the implementa-,
tion of the entire scheme throughout
the country been worked out by
stages?

Shri Jagjivan Ram: We have got
some picture of the various stages in
which the scheme will be worked out
throughout the country.

Shri Tyagi: Is it a fact that more
than a year ago a number of high-paid
officers and staff were engaged In
accordance with the scheme and they
hat\;e not yet been able to do any work
yet?

Shri Jagjivan Ram: It is a fact that
a number of principal officers have
been appointed. They are doing work
and it is not a fact that they have not
been able to do any work. The hon.
Member should know that before the
actual implementation of the scheme
a lot of preliminaries have to he work-
ed out and the officers are working
out these preliminaries.

Shrimati Renuka Ray: What is the
attitude of the State Govermmnents?
Are they helpful and are they trying
to implement the scheme?

Mr. Speaker: The question, I think,
is hardly justified.

CAPITAL LEVY ON ENHANCED PRICE OF
Lanps

*¢7d, Shri Tyagi: Will the Prime
Ministe: be pleased to_state whether
it i: & fact that the Planning Com-
missic.: has recommended to the State
Governments to enforce a capital
levy at a rate of 50 per cent. on the
=~kanced price of the lands, which
will be irrigated by Bhakhra, Damodar
Valley and Hirakud Dam Projects?
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The Prime Minister (Shri Jawahar-
1al Nehru): The Planning Commission
has suggested to State Governments
the consideration of the question of
levying a betterment fee from areas
benefited by new irrigation prciects.
Problems which arise in connection
with the levy of betterment fees have
been examined in a note which has
been sent to State Governments. No
specific rates have been proposed by
the Commission.

Shri Tyagi: What is the reaction of
the State Governments? Are they
willing?

Shri Jawaharlal Nehru: I do not
know.

Shrimati Durgabai: What is the
total sum expected to be raised from
such levy and if levied, may I know
whether the sum will be sufficient to
cover the estimated cost of these pro-
jects?

Shri Jawaharlal Nehru: How can I
give any figure about the total sum?
I have not the ghost of a natinn, nor
do I suppose the Planning Commission
has. * To finance all such schemes it
is a very well known method to charge
a betterment fee.

Shri Tyagi: Will there be any re-
duction made in the realisation of
rents and other charges from the
tenants on account of the levy of the
betterment fund?

Mr. Speaker: That is hypothetical
at this stage.

Shri Tyagi: When this betterment
fee is being realised from the tenants
will they be shown any concession?

Mr. Speaker: There is yet time for
it. The whole scheme is under con-
sideration.

Shri Tyagi: Therefore I want to
understand the scheme.

Mr. Speaker: There is no scheme to
understand: that is the difficulty.

Shri Tyagi: What will be the con-
cessions the tenantry of these places
will get in exchange for this levy?

Mr. Speaker: That could be settled
afterwards.

Shri Tyagi: How will they benefit?

Shri Jawaharlal Nehru: Water.

Dr. R. S. Singh: May I know
whether the recommendation t» en-
force a capital levy......

Shri Jawaharlal Nebru: There is no
capital levy.
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Mr. Speaker: It is a betterment tax.

Dr. R. S. Singh: Before any actual
advantages are derived by the people
what is the incentive to the producer...

Mr. Spen.ier: These questions are
premature.

Shri Jawaharlal Nehru: They are
not only premature: they have naothing
to do with the subject. .

Shri Tyagi: Sir, the significance bas
not been fully realised. If 50 per
cent. of the land will be taken away,
I want to know what the tenants will
get in exchange?

Mr. Speaker: Order, order. The
hon. Member has not understood the
thing. The principles of a betterment
tax are well known. It means 50 per
cent of the enhanced price of land:
not 50 per cent. of the lands Suppois-
ing land value in the area has risen
from Rs. 1000 to Rs. 50,000. The
question is whether that private ovmer
should be allowed to take away all
the Rs. 49,000 or he must share it with
the State. That is the principle in-
volved and it is a matter for considera-
tion.

Shri Tyagi: May 1 know if &ll such
lands along canals also......

Mr. Speaker: Order, order.
I. N. A. OFFICERS ABROAD

*675. Dr. M. M. Das: (a) Will the
Prime Minister be pleased to state
whether it is a fact that he, when in
Rangoon in June 1950, received a
deputation of some IN.A. officers
abroad, complaining of some difficulties
that they are confronted with and
asking for help from the Government
of India?

(b) If so, what were the difficulties
mentioned by the deputation and what
kind of help was asked from the
Government of India?

The Prime Minister (Shri Jawahar-
lal Nehru): (a) Yes. I received a large
number of deputations during my
brief stay in Rangoon. Among these
was one consisting of ex-IN.A per-
sonnel, who had a ten minute inter-
view.

(b) The deputationists mentioned
various difficulties experienced by the
ex-I.N.A. personnel in Burma sucb as
lack of gainful employment, etc. The
Government’s general policy in regard
to the ex-I.N.A. personnel was explain-
ed to them. Within the terms of that
policy our Arubassador has instractions
to render assistance.

Dr. M. M. Das: May I know whether
the very fact that they were ex-I.N.A.
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soldiers was acting as a disqualification
and preventing them from getting the
normal facilities?

Shri Jawaharlal Nebru: The very
opposite was the case: because they
were ex-LN.A. soldiers we mean to
help them specially.

Dr. M. M. Das: May I know whether
thpsg: people who met »ur hon. Prime
Minister were lndian nationals or
domiciled Indians in countries like
Burma and neighbouring lands?

Shri Jawaharlal Nehru: I just do not
know. I presume they were I'idian
nationals: otherwise they would rot
have come to me.

Dr. M. M. Das: How far ha: our
Government been able to meet their
request?

Shri Jawaharlal Nehru: There was
no particular request made exrept a

1g.(;neral complaint of the difficuities of
ife.

Shri Kamath: Did this deputation of
ex-I.N.A. officers and men make any
representation about the utilisation or
dlsppsal of the huge money and pro-
perties left behind in Malaya and Fast
Asia by the Provisional Azad Hind
Government of Netaji Subhas Chendra
Bose -after its unfortunate deifeat?

Shri Jawaharlal Nehru: They made
no mention of it. If they had I would
have been very glad. In fact I have
been trying to find out where this
money is for a long time past.

Shri Kamath: Have any enquiries
been made? a

Mr. Speaker: Next question.

INDUSTRIAL MANUFACTURERS’ EXHIBITION

*676. Dr. M. M. Das: (a) Will the
Minister of Industry and Supply be
pleaseC to state whether the authorities
of the Industrial Manufacturers’
Exhibition held in Delhi during March
and April 1950 approached Govern-
ment for financial or any other kind
of help?

(b) I so, how far was the request
conceded by Government?

() What were the total quantities
of iron and steel building materials
(beams. angles etc.) and C. I. sheets,
sanctioned by Government for the
exhibition?

The Minister of Industry and Svpply
(Shri ‘Mahtab): (a) to (c). The
Exhibition was arranged by the All
India Manufacturers’ Organisation.
This Body did not ask for any
assistance from Government, except in
securing  supplies of Steel, rail
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priorities and import licences. The
Government helped the Organisation
to the extent indicated below:

(i) Steel..—A quota of 500 tuns was
sanctioned.

(ii) Rail priorities.—Rail priorities
were accorded to the transport of
exhibits.

(iii) Import licences.—Licences were
lgrantecl to the extent of Ruppes fifty
acs.

(iv) Electricity.—500 KW  were
made available.

Dr. M. M. Das: From the answer it
appears that a request was made to
the transport authorities for giving
rail  priorities. Did the transoort
authorities make any special arcange-
ments for the stall-holders?

Shri Mahtab: Must have because rail
priorities were accorded to the trans-
port of exhibits.

Dr. M. M. Das: May I know whether
it is a fact that the Delhi Electric
Supply Company informed the Gov-
ernment that due to the precarious
supply position of electric current it
would not be possible for them to
supply current to the Exhibition?

Shri Mahtab: As a matter of fact,
they supplied 500 KW to the Erhibi-
tion.

Dr. M. M. Das: May T know whether
Government is aware that a good
deal of ill-feeling and resentment were
caused among certain sections cf the
public because when building materials
were not available for more useful
purposes. Government sanctioned huge
quantities of building materials for
amusement, that is tamasha......

Mr. Speaker: Order, order.

Shri Joachim Alva: Will the same
facilities be accorded to the All-India
Manufacturers’ Organisation this year
as well?

Shri Mahtab: That will be considered
when they apply for it.

CONTROL Or SPECULATION

*677. Dr. M. M. Das: (a) Will the
Minister of Commerce be pleased to
state whether it is a fact that in order
to stop speculation, the Government of
India are contemplating to bring a
comprehensive central legislation cover-
ing the whole of India and the entire
range of commodities in respect of
which control of speculation has be-
come necessary?

(b) Is it a fact that futures trading
in raw jute and jute goods has already

. been banned in West Bengal?
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(c) Has any step been taken by
other jute-growing States in this direc-
tion?

The Deputy Minister of Commerce
(Shri Karmarkar): (a) The attention
of hon. Member is invited to the
answer given by me to part (b) of
Shri R. K. Sidhva’s Starred Question
No. 425 on the 28th November 1950.

(b) Yes.

(c) Yes, by Bihar. The = other
States did not consider it necessary to
take similar action on the ground
that there was no likelihood of spe-
:}l:!ative markets being developed

ere.

Dr. M. M, Das:..May I know
whether Government thinks it really
necessary that some measure should
be adopted for the control of this
speculation?

Shri Karmarkar: Goverament think
it necessary @nd propose to introduce
necessary legislation during the cur-
Tent session.

Dr. M. M. Das: Is it not a fact, Sir,
that as the jute trade involves inter-
State trade, some permission was
necessary from the Centre for West
Bengal Government to legislate in
that particular matter?

Shri Karmarkar: It is purely a
question of opinion.

Shri Hussain Imam: When do the
Government propose to bring . a
Futures Bill before the Parliament?
Shri Karmarkar: As early as possi-
ble. .

MIGRATION FROM EasT aND WEST
BENGAL

*678. Sardar Hukam Singh: Will the
Prime Minister be pleased to state
what is the present daily average rate
of migration from East to West Bengal
and vice versa?

The Prime Minister (Shri Jawahar-
1al Nehru): During October-November
1950, on an average about 5,687
Hindus and 2,679 Muslims travelled
daily from East Bengal to West Ben-
gal. while about 7,170 Hindus and
2,463 Muslims travelled daily in the
opposite direction ie. from West
Bengal tc East Bengal. These figures
include all kinds of travellers. It is
not posssible to give the daily average
of migrants only travelling between
the two Bengals.

Sardar Hukam Singh: Are separate
figures available of those Hindus who
once migrated and then returned to
their homes in East Bengal?

6 DECEMBER 1950

. Oral - Answers 678

Shri Jawaharlal Nehrn: They are
not available. What happens is that
sometimes a very close daily check is
carried out and for that particular
day or two we can get separate figures
according to their own statements.
tBhutt the normal figures don’t show

at.

Sardar Hukam Singh: May I know
whether the number of such persons
who migrated and then returnec to
their homes has been on the increase
during the last two months?

Shri Jawaharlal Nehru: I may tell
the hon. Member that ultimately there
are various factors in this. One is
ordinary travellers. Then. whenever
a check was made we found a con-
siderable number of smugglers travel-
ling—there is a large smuggling traffic
going on across the border on both
sides. Then there are people going
backwards and forwards. Some peo-
ple we have found have gone back-
wards- and forwards seven or eight
tinies getting their things, or for what-
ever it was. The real test, the simple
test, is to take the balance of the two
figures because then these common
features cancel out. Take the balance:
if more go on the one side, that is the
balance.

- Shri J. N. Hazarika: May I know the
average rate of migration from Assam
to East Bengal and vice-versa during
the same period?

Shri Jawaharlal Nehru: I
give that offhand.

Sardar Hukam Singh: Sir, I want
to know the actual results—whether
there has been any increase, whether
the Government think that the num-
ber of persons who are returning to
their homes in East Bengal is on the
increase?

Shri Jawaharlal Nehru: The hon.
Member might remember that I had
given exact figures—daily, weekly, and
monthly. It is not a question of in-
crease—an avalanche, an overwhelm-
ing number of people are going to
East Bengal.

Shri Kamath: Has, Sir, the East
Pakistan Government restored the
properties and houses to the returning
migrants?

‘Shri Jawaharlal Nehru: I have an-
swered these questions in great detail.

cannot

Mr. Speaker: I don’t think it arises
out of this.

AMFRICcAN CotTON (IMPORT)

*679. Sardar Hukam Singh: (a) Will
the Minister of Commerce be pleased
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to state whether any American cotton
was imported into India during the last
six months?

(b) If so, what was
imported?

The Deputy Minister of Commerce
(Shri Karmarkar): (a) Yes.

(b) 3,81,316 bales (of 400 lbs. each)
during the six month period May—

the quantity

October 1950. Imports during the
first fortnight of November 1950,
were nil.

Sardar Hukam Singh: Is there any
target fixed for self-sufficiency in
cotton as well?

Shri Karmarkar: Yes, Sir.
Sardar Hukam Singh: What is that?

Shri Karmarkar: I should like to
have notice.

Shri Jhunjhunwala: Do the Govern-
ment come in at any stage in import-
ing this cotton from America? -

Shri Karmarkar: They come in at
all stages.

Shri Raj Bahadur: May 1 know
whether any portion of the imported
cotton is being supplied to the mills in
Rajasthan which are about to close
down?

Shri Karmarkar: With regard to
Rajasthan I should like to have notice.

Shri Jhunjhunwala: Do the Govern-
ment make any negotiations? The
hon. Member said that Government
come in at all stages

Shri Karmarkar: By “a’l stages” 1
meant that negotiations are made for
import of a particular amount of
cotton from any foreign country ar}d
the Government comes in in permit-
ting its imports here. Apart from that
it allows the private parties to go and
buy the cotton.

Shri Jhunjhunwala: Do the Gov-
ernment :nake negotiations or the pri-
vate parties do it? And do the Gov-
ernment take responsibility in getting
the proper amount of cotton?

Shri Karmarkar: It is not a question
of responsibility. Government have
an estimate of the amount required
for the internal production and Gov-
ernment iry to see to it that as much
as possible of our requirements is
arranged to be imported into this
country.

Shri Jhunjhunwala: Do the Govern-
ment intervene in the matter of the
price of cotton? Dc thev pegotiate
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and.fix the prices or the private par-
ties themselves do it?

Shri Karmarkar: No, Sir.

Shri Jhunjhunwala: The
parties do it?

Mr. Speaker: We will go to the next
question.

private

CHINESE INVASION OF TIBET

*680. Prof. Ranga: Will the
Minister be pleased to state:

Prime

_ (a) the lates” ocsiton regarding the
invasion of Tibet by China’s Peoples
Government; and

(b) whether the Government of India
have made any proposdls to China in
regard to the status ot Tibet?

The Prime Minister (Shri Jawaharlal
Nehru): (a) There has been no change
since my reply to question No. 43 on
the 15th November, 1950.

(tg) The notes exchanged between
Peking and New Delhi in the matter
?’t:ve already been released to the

ess.

Prof. Ranga: Is it not a fact that the
so-called People’s Liberation Army is
still on the March and was reported
to be only 320 miles East of Lhasa a
few days ago?

Shri Jawaharlal Nehru: I believe it
was there a few weeks ago also.

Prof. Ranga: Is it not a fact that
the New China News Agency has it-
self put out a message from Sikiangon
the Tibetan front, dated 2nd Decem-
ber, that the forces liberated the town
on November 12th and captured
Chapadium, and so on, and that they
are on the march?—not that they are
staying in one particular place and
watching the situation?

Shri Jawaharlal Nehru: It is rather
difficult to have precise information,
but generally speaking, our informa-
tion leads us to think that there has
been no marked advance of the major
forces. It is possible, of course. that
small bands or groups might have
gone further in some directions.

Prof. Ranga: Is it not a fact that
the delegatior: sent by the Tibetan
Government has again renewed its
appeal to the U.N.O. to take imme-
diate action and save their country
from this invasion? And what is the
attitude of Government in regard to
that appeal made by the Tibetan
Government to UN.O.?
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Shri Jawaharlal Nehru: I don’t know
if they have renewed any appeal—we
have no information. I believe a small
news item appeared in the papers
which I also saw. If and when the
matter comes up there, we shall no
doubt determine our attitude in regard
to that particular matter in relation
to other events too.

WRITTEN ANSWERS TO QUESTIONS

PLanNING CoMMISSION's MiLLION
House SCHEME

*681. Shri D. S. Seth: Will the
Minister of Labour be pleased to state:

(a) whether it is a fact that the
Planning Commission have recom-
mended a levy on Industrial Produc-
tion for working out a scheme of build-
ing a million houses;

(b) if so, whether the scheme in the
first instance is to be introduced in
the Textile Industry only; and

(c) whether Government have con-
sidered the question of consequential
immediate rise in cloth per bale as
also of other commodities of daily
consumption?

The Minister of Labour (Shri Jag-
jivan Ram): (a) to (c). I shall invite
the attention of my hon. friend to the
reply given by the hon. the Prime
Minister to his Question No. 568 on
the 1st December 1950. The Scheme
for Industrial Housing drawn by the
Planning Commission is still upder
consideration, and until it is finalised,
it will not be possible to give specific
answers to the points raised in the
question.

COTTAGE INDUSTRIES

*682. Shri Poonacha: Will the Minis-
ter of Indu-iry and Supply be pleased
to state:

(a) the steps taken by the Govern-
ment of India for the Development of
Cottage Industries in Part C States;

(b) whether separate Cottage Indus-
tries Boards have been set up in each
of the Part C States to advise the
Local Administration in this respect;

(c) what .icancial aid has been
given to these States for this purpose
and what is the amount so given for
each State; and

(d) whether any financial aid was
given to Coorg in this behalf?

The Minister of Industry and Sup-
ply (Shri Mahtab): (a) It has been
; decided to place funds at the disposal
- of the Chief Commissioners for the
grant of loans and other financial
assistance to cottage and small-scale
industries. Model Rules governing
the grant of loans have been framed
by the Government of India and for-
warded to the Chief Commissioners
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for their guidance. The question as
to what amount should be placed at
the disposal of each Chief Commis-
sioner is still under consideration.

_Besides the above, it is pro;

give ﬂnapcial assistance toptlgossetgt;g
fo;; the 1?1plementation of i
schemes for the develo mer.t
cottage industries, especiall; in regax?é

to the marketing of cottage i ies’
products at home an, o e

ceived so far. are under examination.

(b) Only Kutch has <o far set :
Cottage Industries Board in ccors

dance with the advi -
ment of India. ice of the Govern

(c) Thé answer is in the negative.
(d) No, Sir.

EXPORT oOF CHILLIES

*683. Shri Poonacha: (a Wi :
Minister of . Commerce g)e) pl;la]sedthtg
state what is the quantity of chillies
exported from India during the years
194748, 1948-49 and 1949-50?

. (b) Which are the countri

Import chillies from India alx'xlgs v:}}:::

:esa c%xhe amot;-xrl; of purchase made by

coun in the year;

194849 and 1949-50? vears 154745,
(c) What is the effect on the prices

of chillies in Indian Market 2

of these exports? on account
(d) Are.Govemment aware of the

Soaring prices of chillies in India and

do the; icti
chillies?y intend restricting exports of

The Deputy Minister of Commerce
(Shri _K:lrmarkar):. (a) The quantity
of Chxl]xgs exported during the years
In question was as follows:

1947-48. 1948-49 1949-50-
cwts, cwis. cwts.
1.78.652 1,03.226 1,92,875

. (b) A statement giving the required
information is laid on the Table of the
House. [See Appendir VI, annerure
No. 20]. Ceylon and Pakistan are
the principal importers.

(c) The prices of Chillies in the
Indian Market have increased from
January. 1950 not soley due to ex-
ports but also on account of the gene-
ral rise.in prices of other spices and
also the outbreak of the Korean-war.

(d) The Government are aware of
the increase in the prices of Chillies
in India. The present position is that
exports of this commodity are subject
to overall quotas fixed for different
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ports. It is not proposed to impose
further restrictions on these exports
.at present.

IMPORT OF TEA CHESTS

*684. Shri Poonacha: (a) Will the
‘Minister of Commerce be pleased to
state what is the total number of Tea
Chests imported from foreign countries
into India annually?

(b) Which is the principal market
where these purchases are generally
made?

(c) Is Finland, the principal pro-
ducer of Tea Chests. directly export-
ing Tea Chests to India?

The Deputy Minister of Commerce
(Shri Karmarkar): (a) Statistics as
to the number of tea chests imported
are not available; but the values of
annual imports of tea chests have
‘been as follows:

Year Value in Rs.
'1945-46 1,90.53.326
1946-47 1,38,61,6853
194738 1,08.77,403
1948-49 1,88,76,937
1949-50 1,26,59,847.

(b) Finland is the i)rincipal market
from where tea chests are being pur-
chased.

(c) Yes.

CEMENT PRODUCTION IN SINDRI
FERTILISER FACTORY

*685. Shri R. L. Malviya: (a) Will
the Minister of Industry and Supply
be pleased to state whether it is a fact
that the sludge, a refuse of the Sindri
‘Fertiliser Factory, could be used for
the manufacture of cement?

(b) If so, what quantity of sludge
is estimated to be produced daily and
how much cement could be produced
.out of it?

(c) What would be the cost of
cement per ton produced from the
sludge and to what extent would it
‘help in reducing the cost of fertilisers?

(d) Has any proposal been made by
the Administration of the factory to
establish the cement factory and if so,
what would be the estimated cost of
the factory?

(e) Have Government taken any deci-
sion in the matter?

(f) Is it a fact that private firms
and individuals offered to undertake
the project and if so, who were they
and what decision have Government
taken in this matter?

. (g) If the cement factory is not
proposed to be established, how do
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Government propose to dispose of the
sludge?

The Minister of Industry and Sup-
ply (Shri Mahtab): (a) Yes, Sir.

(b) About 900 te 1000 tons per day
of sludge from which about 600-650
tons per day of cement can be manu-
factured.

(c) While production of cement by
the Fertiliser Factory will undoubted-
ly help in bringing down the cost of
fertilizer, it is not possible to say,
without detailed examination, either
the extent of such reduction or the
cost of production of cement.

(d) Yes; the cost of the plant esti-
;n;:fd 5 years ago was about Rs. 123
akhs.

‘(e) Not yét. Sir.

(f) and (g). The Associated Cement
Co. have offered to purchase the
sludge. If Government decide not to
put up the plant themselves but to
sell the sludge, offers from all those
who are interested will be invited.

gAYfasta (atrar)
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PENICILLIN (IMPORT)

(*686. Dr. Devi Singh: Will the
Minister of Industry and Supply be
pleased to state the total value in
rupees of Penicillin imported into
India from abroad during the period
ist April to 31st October, 19507]

The Minister of Industry and Sup-
vly (Shri Mahtab): Rs. 1,50,45,720/-.

COMMONWEALTH AID

*687. Prof. K. T. Shah: (a) Will the
Prime Minister be pleased to lay on
the Table of the House a statement
showing the details of the Common-
wealth programme of aid to member
countries?

(b) What concrete steps have been
taken, or specific aid been given, to
any member country. up to date in
accordance with the Commonwealth
Conference recommendations in . that
behalf?

(c) What proportion, if any, of such
aid is to be received by India? .~
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(d) To what extent has India been
committed to offer such aid herself,
and to what countries?

The Prime Minister (Shri Jawahar-
lal Nehru): (a) to (d). This has al-
ready been done. The attention of the
hon. Member is invited to ‘The
Colombo Plan for Co-operative Econo-
mic Development in South and South-
East Asia’. which was laid on the
Table of the House on the 28th
November. 1950. [Placed in the
Library—See No. IV S.0. (III).]

INTERNATIONAL POLICE FORCE

*G88. Prof. K. T. Shah: (a) Will the
Prime Minister be pleased to state
what response has been made by the
Government of India to the suggestion
for the establishment of an Inter-
national Police Force. or a Standing
Armed Force under the command and
control of the United Nations to main-
tain the Peace of the World?

(b) Have the Government of India
been approached to join such an
arrangement?

(c) What contribution, if any, in
men. money, or materials, has been
promised by the Government of India
towards the institution and mainten-
ance of such a Force?

The Prime Minister (Shri Jawahar.
lal Nehru): (a) The hon. Member, ore-
sumably refers to a resolution adopt-
ed by the General Assembly of the
United Nations during its current
session on the 3rd November 1950.
India did not support this resclution
primarily on the ground that efforts
to ensure world peace are not helped
by action that is liable to be regarded,
in many parts of the world, as a pre-
paration for war. In any case, India
is in no position to earmark any units
in her armed forces. which are main-
tained exclusively to meet India's
defensive needs, for the kind of task
envisaged in the vesolution.

(b) No.

() In view of what I have explain-
ed in answer to part (a) of the ques-
tion, none.

PROTECTION TO INDUSTRIES

*689. Prof. K. T. Shahi (a) Will the
Minister of C ce be pl d to
state what industries have been recom-
mended for fiscal or other protection
bv the Tariff Board in the last four
years?

(b) What steps have been taken by
Government in each case %o give effect
to those recommendations?

(c) What has been the loss of
revenue by the operation of protective
fiscal duties in all such cases?
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(d) How far have the protected
industries yielded anticipated results
in each case?

The Minister of Commerce (Shri
Sri Prakasa): (a) and (b). A list of
industries which were recommended
for protection by the Tariff Board in
the last four years, is placed on the
Table of the House. [See Appendix
VI, annexure No. 21.] Government
have accepted the recommendations of
the Tariff Board in all cases except in
those of machine tools. caustic soda
and bleaching powder industries.
Effect to these recommendations was
given under various Indian Tariff
(Amendment) Acts passed since 1947.

(¢) Presumably the hon. Member
refers to the loss of customs revenue.
It is difficult to estimate' this loss.
Firstly the available statistical data is
inadequate, and then various factors
operate which affect the volume of
competitive imports, e.g. import con-
trol. I would. however, mention that
in several cases, protection has been
granted to industries by the conver-
sion of pre-existing revenue duties in-
to protective duties at the same level.
In such cases, prima facie the grant
of protection to these industries would
not, in itself, have caused any loss of
customs revenue. In a few cases.
again, for reasons not connected with
the grant of protection. there has been
an increase of customs revenue.

(d) As the hon. Member is aware.
the success of any scheme of protection
depends on its effects on the output.
quality and the price of the products of
the protected industries. In several of
these cases output has considerably in-
creased; in a few others the quality of
the products has improved and the cost
of production has been gradually com-
ing down. In most of these cases. how-
ever, it would be premature to attempt
an assessment of the results of protec-
tion. In this connection I would invite
the attention of the hon. Member to
para. 89 of the Report of the Fiscal
Commission, which went into this sub-
ject at considerable length, where they
conclude that “it7is as yet too early to
assess the resulis of protection granted
to new industries since 1945”, for the
reasons mentioned by them.
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REHABILITATION IN MADHYA PRADESH

[*690. Shri Jangde: Will the Minis-
ter of Rehabilitation be pleased to
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state how much land has been brought
under cultivation in Madhya Pradesh

for the rehabilitation of displaced
persons?]
The ter of State for Rehabilita-

tion (Shri A. P. Jain): 3,177 acres.

TEXTILE MILLS

%691, Dr. V. Subramaniam: Will the
Minister of Industry and Supply be
pleased to state:

(a) the total number of Textile Mills
in India, State-wise; and

(b) the places and Mills where
strikes took place and the lcss of man-
days and in production from the
beginning of 1950 to the end of Octo-
ber 19507

The Minister of Industry and Supply
(Shri Mahtab): (a) and (b). A state-
ment is placed on the table of the
House. [See Appendix VI, annexure
No. 22.]

MacHINE TooL FACTORY
*692. Prof. S. N. Mishra: Will the
Minister of Industry and Supply be
pleased to state the exact time when
the actual work of construction of the
proposed Government Machine Tool
Factory will commence?

The Minister of Industry and Supply
(Shri Mahtab): By about April next.

EXPORT OF SALT FROM BENGAL

+693. Dr. R. 8. Singh:- Will the Minis-
ter of Industry and Supply be pleased
to state whether the Government of
India propose to lift the ban on the
export of salt from Bengal to Bjhar?

The Minister of Industry and Supply
(Shri Mahtab): There is no ban on the
git!)‘vement of salt from West Bengal to

ar.

MepicINAL HERBS

*694. Shri Jnani Ram: Will' the
Minister of Industry and Supply be
pleased to state the name of factory,-
if any, manufacturing chemicals from
medicinal herbs available in Chota
Nagpur? .

The Minister of Industry and Supply
(Skri Mahtab): There is no such fac-
tory in Chota Nagpur.

HARLIAN SECTION

+696. Shri Chandrika Ram: (a) Will
the Minister of Rehabilitation be pleas-
ed to state whether there is any Hari-
jan Section of the Ministry of Rehabi-
litation?

(b) If so, what percentage of the
amount allotted to this Ministry is
spent over the Harijan Section?
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(c) What is the amount of loans
which has been given to the displaced
Harijan applicants?

The Minister of State for Rehabilita-
tion (Shri A. P. Jain): (a) No. There
is no separate Harijan Section of the
Ministry. Harijans are entitled to all
rehabilitation benefits like others. How-
ever, with a view to render additional
assistance to Harijans, a Displaced
Harijans Rehabilitation Board has been
set up under the aegis of the All India
Harijan Sevak Sangh since 1st June
1949.

(b) No separate allotment for rehabi-
litation is made to this Board, but a
sum of rupees one lac has been sanc-
tioned in 1950-51 for meeting adminis-
trative expenditure at the headquarters
and regional centres.

(c) Since no separate accounts have
been maintained for loans granted to
Harijans and others, it is not possible
to give the amount of loans advanced
to Harijans under general Rehabilita-
tion Schemes. The total amount of
urban and rural loans given to Harijans
who had applied through the Displaced
Harijans Rehabilitation Board and its
five Regional ~Offices, amount to
Bs,l 5,12,783 and Rs. 37,49,600 respect-
ively.

Bmmur Jute (CoONTROL PRICE)

*697. Shri A. C. Gubha: Will the
Mirzister of Commerce be pleased to
state:

(a) the Calcutta control price for
Bimli jute f.o.r. Vizianagram and the
Madras control price for the same
quality of jute f.o.r. Vizianagram; and

(b) if there is any difference, the
reason therefor?

The Minister of Commerce (Shri Sri
Prakasa): (a) The Calcutta controlled
price of Bimli jute is Rs. 33 per maund
for delivery free at mills in Calcutta,
while the Madras controlled price for
the same quality of jute is Rs. 31 per
maund F.O.R. Vizianagaram, or F.A.S.
Visakhapatnam.

(b) The price difference of two

* rupees is intended to cover transport,

insurance and other incidental charges
for the movement of the goods from
Vizianagaram to the mills in West
Bengal.

DesTrTuTte DisPLaceD PERSONS

*698. Shri Balmiki: Will the Minister
of Rehabilitation be pleased to state:

(a) the number of destitute displaced
persons State-wise; and

. (b) what steps Government are go-
ing to take to make them selt-
supporting?
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The Minister of State for Rehabilita-
tion (Shri A. P, Jain): (a) State-wise
number of destitute displaced persons
on doles is laid on the Table of the
House. [See Appendix VI, annexure
23.] Information regarding such per-
sons not on doles is not available.

(b) The able-bodied displaced per-
sons who are at present destitute and
getting relief in camps will be dispers-
ed to places of their ultimate rehabilita-
tion as soon as schemes of rehabilita-
tion are ready and arrangements are
completed for their resettlement.
Destitute displaced women and children
are being looked after” in Homes spe-
cially set up for the purpose, where
they are being taught a number of
useful crafts.

FERIODICALS PUBLISHED BY EMBASSIES
*699. Shri Deshbandhu Gupta: Will

the Prime Minister be pleased to state:

(a) whether it is a fact that some
Foreign Embassies in India are publish-
ing regularly some periodicals and if
:0, the names of the same and the
number of copies of each publication
printed and published; and

(b) the names of countries in which
similar facilities are available to our
Embassies?

The Prime Minister (Shri Jawaharlal
Nebru): (a) The number of periodi-
cals printed and published by foreign
missions in India is extremely limited.
In fact there are only three, viz,
‘““Merdeka”, issued by the Embassy of
Indonesia, and “South-West Pacific”
and “Austral News”, issued by the
Australian High Commission. In addi-
tion, however, a_very large number of
cyclostyled bulletins is issued by foreign
missions; most of these are put out by
the United States Information Services,
although Pakistan, United Kingdom,
Australia, France, Belgium and Indo-
nesia also issue certain releases, most
of these being published without any
regularity. They are circulated accord-
ing to the special interest which differ-
ent missions may take on certain topics.
Some other missions also issue publicity
material from time to time. The Tass
Agency, which is the official Soviet
agency, issues some periodicals regular-
ly, but this agency is not supposed to
be part of the Soviet Embassy.

We have no information as to how
many copies of all these publications
are actually made or distributed.
fgct, it will be undesirable to try to find
this out as jt relates to the  internal
working of the missions.

(b) As a rule our missions abroad
enjoy full facilities to distribute pamph-
lets or to bring out periodicals. In
certain places, however, there are local
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restrictions as regards presentation,
language and the broad questions o

policy. For example, in certain Middle
Eastern countries none of the foreign
missions is allowed to undertake pro-
paganda against the Government con-
cerned or against other Governments
which have representation in the coun-
try. In one case we have been asked.
to take out a licence for periodical
publications, but this is entirely a for-
mality under the local laws. In one or
two cases the question of reciprocity
has been raised, but there has been no
discrimination as between the Indian
Mission and other Missions in any area.

ReLIer CAMPS IN JAMMU

*700. Dr. R. S. Singh: (a) Will the
Minister. of Rehabilitation be pleased
to state whether the Government .of
India are having any Displaced Persons
Relief Camps in Jammu?

(b) If so, what is the number of
those relief camps?

(c) How many displaced persons are
still living in those camps?

The Minister of State for Rehabili-
tation (Shri A. P. Jaim): (a) Yes.

(b) One.
(c) 21,000.

RUBEBER

*701. Shri Alexander: (a) Will the
Minister of Industry and Supply be
rleased to state in which year protec-
tior. was given to rubber industry in
India?

(b) What was the price then fixed,
the principle on which that price was
computed, and the price then prevail-
ing in. the world market?

(c) How is the balance of require-
ment of rubber in India (over and
above that produced in India) met?

(d) What is the preseat world price

of rubber?
. (e) Is it a fact that small planters
in India have now begun to cut down
rubber trees to raise more profitable
crops?

(f) How are Government going to
meet this situation?

(g) Is it a fact that, at a meeting of
Preducers and Industrialists convened
by the Ministry of Industry and
Supply, the industrialists have agreed
upon a price of Re. 1 per lb. and
that they have also agreed not to raise
the price of manufactured goods?

(h) What is the objection of Gov-
ernment to accept this decision?

(i) Is it a fact that now the prices
qf Indian manufactured tyres are very
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much higher than that of American
and United Kingdom manufactures?

The Minister of Industry and Supply
(Shri Mahtab): (a) In 1947.

(b) A price of Rs. 72/- per 100 lbs.
of Group I rubber F.O.B. Cochin was
fixed in accordance with the recom-
mendation of the Rubber Price Advi-
sory Committee constituted under the
Rubber (Production and Marketing)
Act, 1947, and pending an enquiry into
the cost of production of rubber. The
rro%rlﬁ)s price was about Rs. 50/- per

(c) By imports.

(d) The London Price of rubber on
the 18th November 1950 was Rs. 342/-
per 100 lbs. approximately.

(e) It has been reported that a few
acres of rubber trees have been cut
down.

(f) The question of fixing a fair
price for rubber is being placed before
the Indian Tariff Board.

(g) The industrialists agreed to a
price of Re. 1/- per lb.; but no definite
undertaking was given that the price
of manufactured goods would not be
increased.

(h) The matter is under considera-
tion of Govérnment.

(i) No, Sir.
ATOMIC RESEARCH

+702. Shri Balwant Sinha Mehta:
Will the Prime Minister be pleased to
state:

(a) the number of scientists working
or Research on Atomic Energy
India;

(b) the expenses incurred so far on
this research; and

(¢) what progress has so far een
made in this direction?

The Prime Minister (Shri Jawahar-
1al Nehru): (a) and (b). It will not
be in the public interest to give this
information at present.

(c) The Instrument Section of the
Atomic Energy Commission makes and
designs most of the equipment required

_for the detection of atomic particles,
radio-active survey meters, etc. Stéps
have been taken for the mass produc-
tion of certain of these instruments.

The Rare Mineral Survey Section of
the Atomic Energy Commission has
made considerable progress in locating
deposits of beryl, uranium, etc.

Fundamental and experimental re-
search are being ~arried out in various
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fields of nuclear science and important
results have been obtained parti-
cularly in the study of cosmic rays.
A factory for the processing of mona-
zite sands is being set up at Alwaye in
Travancore-Cochin State and it is due
to be in production by 1951.

Thorium and Uranium will also be
extracted. B

MANGANESE ORE (REFINING AND
CRUSHING)

*703. Shri Kishorimohan Tripathi:
Will the Minister of Industry and
Supply be pleased to state whether it
is a fact that Government propose to
instal a plant for the crushing and
refining of manganese ore?

The Minister of Industry and Supply
(Shri Mahtab): No, Sir.

CoaL (EXPORT)

*704. Shri Rathnaswamy: Will the
Minister of Industry and Supply be
pleased to state the names of counines
to which coal is exported from India?

The Minister of Industry and Supply
(Shri Mahtab): Ceylon, Singapore,
Hong Kong, Burma, Australia, Japan,
Aden and Egypt.

BRITISH SCIENTIST INVITED TO
INDIA

+705. Shri Abul Hasan: (a) Will the
Prime Minister be pleased to_ state
whether it is a fact that a British
Scientist, Sir Edward _Mellanby, has
been invited by the Government O
India to advise on_ Medical Research
in the Central Drug Institute at
Lucknow?

(b) How long will he stay in India?

(c) What expenditure will Govern-
ment have to incur during his stay?

The Prime Minister (Shri Jawahar-
lal- Nehru): (a) Yes.

(b) Three months.

(¢) Sir Edward Mellanby, FRS., will
draw a salary of Rs. 3,000/- pm.
during his stay in India.

REPORT ON METALLURGICAL CoAaL

#706. Shri Naziruddin Ahmad: Will
the Minister of Industry and Supply
be pieased to lay on the Table of the
House the report of Dr. Krishnan Com-
mittee on Metallurgical Coal and :‘ate
Government’s decision on the same?

The Minister of Industry and Supply
(Shri Mahtab): The recommendations
made in the Report are under con-
sideration; the Report will be laid on
the Table of the House after Govern-
ment have taken a final decision on
the recommendations.
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RAILWAY COLLIERIES
*707. Shri Naziruddin Ahmad: Will

the Minister of Industry and Supply
pc pleased to state:

(2> the names of the
Railway-owned collieries;

different

(b) their respective grades and the
section of the seams from which
samples were drawn and their present
working section;

(c) the latest available f.o.r. cost per
ton of each colliery separately with
the respective output for that parti-
cular financial year as also the control
price of similar grades of market
coal; and

(d) whether the Railway cpllieries
cost per ton includes income tax, road
cess and other provincial cesses as
arc paid by market collieries?

The Minister of Industry and Supply
(Shri Mahtab): (a) to (c). Two state-
ments are laid on the Table of the
l};{louse. [See Appendixr VI, annexure

0. 24.]

(d) Cost per ton includes road cess
and other provincial cesses but not
inchome tax, in the case of collieries in
Bihar.

OLp Cror INDIAN CoTrOoN (EXPORT)

*708. Shri Kannamwar: (a) Will the
Minister of Commerce be pleased to
state whether it is a fact that Gov-
ernment have permitted one firm to
export certain quantities of old crop
Indian cotton to England?

(b) If so, what is the reason for"

granting such export permission in the
case of only one firm?

(c) Has any loss resulted by this
and if so, how much?

The Deputy Minister of Commerce
(Shri Karmarkar): (a) Yes, Sir.

(b) The permission was given on a
special request from the UK. Raw
Cotton Commission. The Commission
wanted cotton urgently for the surgi-
cal dressing industry in UK. and they
requested a licence for 6.500 bales to
be issued in favour of a Bombay firm
with whom they had placed an order.
The Commission had been helpful in
the matter of securing supplies for
India of East African cotton. In view
of this as well as the urgency and im-
portance of the purpose for which the
small amount cotton was required, a
licence was issued to the Bombay firm
as requested by the Commission.

<¢) No loss has been incurred.
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ENGAGEMENTS OF LAWYERS IN CASES
AGAINST THE UNION -

+709. Shri Kazmi: Will the Minister
of Law be pleased to state:

(a) the procedure for the engage-
ment of legal practitioners in the pro-
ceedings in Courts of the cases against
the Union of India;

(b) the rate of remuneration; and

(c) whether the Attorney General
for India, the Advocate General .of
State or Government Pleader of
locality is consulted on such appoint-
ments, and if not, what are the reasons
therefor?

The Minister of Law (Dr. Ambed-
kar): (a) In all Part A States, the
legal business of the Central Govern-
ment is generally undertaken by the
State Governments, by mutual agree-
ment, and is conducted by the Legal
Remembrancer of the State and other
law officers under his control such as
the District Government Pleaders. In
the Presidency towns of Bombay and
Calcutta, we have our own Solicitors
to attend to this work. Certain depart-
ments like the Railway and Income-tax
departments also make their own
arrangements for conducting their
cases in the courts. The Central Gov-
ernment have appointed all District
Government Pleaders in Part A States
as Government Pleaders in relation to
any suit by or against the Central Gov-
ernment, excluding cases relating to
railways. No standing arrangements
have yet been made in Part B States,
while in Part C States, the Chief Com-
missioners are authorised to make the
necessary arrangements.

(b) Except where special rates are
agreed upon. the Government Pleaders
conducting the Central Government
cases are paid fees at the same rates
as are admissible to them for conduct-
ing cases on behalf of the State Gov-
ernments which employ them.

(c) As stated in the reply to part (a)
of the question, as a general rule, the
District Government Pleaders also act
as Government Pleaders in cases

* against the Government of India in

Part A States and hence the question
of consultation in making the appoint-
ment of such Pleaders does not arise.

PAYMENT OF WAGES AcT

*710. Shri Kazmi: Will the Minister
of Labour be pleased to state the
steps taken by the Government of
India to expedite the proceedings in
the case of applications under the
Payment of Wages Act presented to
the Authority appointed for Delhi
Area since the 15th August, 1947, and
if ne steps have been taken the
reasons therefor?
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The Minister of Labour (Shri Jag-
jivan Ram): Attention of the hon.
Member is invited to the answer given
to the wun-starred question No. 115
asked by Chaudhari Ranbir Singh in
the Constituent Assembly of India
(Legislative) on the 23rd March, 1949.
The Government have nothing further
to add to that answer.

GOVERNMENT SALT WORKS
(MANAGEMENT)

*711. Shri Jajoo: (a) Wil the
Minister of Industry and Supply be
pleased to state whether it is a fact
that the Government propose to trans-
fer the Government-owned salt works
at Sambhar, Pachbhadra, Didwana and
Kharagora to company management?

(b) If so, do Govegrnment propuose to
appoint some Managing Agents for
the same?

The Minister of Industry and Supply
(Shri Mahtab): (a) and (b). The Salt
Experts Committee have recommended
that the Government salt works
should be treated as a commercial
venture and have suggested that its
management should be entrusted to a
statutory corporation jointly owned by
the Governments of India and Rajas-
than. The whole question is undex
examination and no final decision has
been taken.

EMPLOYEES' STATE . INSURANCE

+712. Shri Jajoo: Will the Minister
of Labour be pleased to state what
staff has so far been recruited in
connection with the Employees’ State
Insurance scheme with or without the
approval of the Public Service Com-
mission? .

The Minister of Labour (Shri Jag-
jivan Ram): The information is as
follows:

(i) Officers recruited through the
Union Public Service Commission—28.

(ii) Officers recruited by the Central
Government—5 (Principal Officers).

(iii) Officers.and staff recruited with-

out the approval of the Union Public «

Service Commission—303.

SyNTHETIC O1L PLANT IN EAST RANIGANJ .

*713. Shri P. K. Raniiah: (a) Wil
the Minister of Industry and Supply
be pleased to state whether the
opinion that the establishment of a
synthetic oil plant is a practical pro-
position in the Ondal area in East
Raniganj has been expressed by geo-
logists of the Government of India
who were asked to undertake a survey
of coal resources suitable fo the
manufacture of synthetic oil?
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(b) If so, what is the estimated
quarrible coal with varying ash con-
tent ,which will be available in this
area?

‘The tlinister of Industry and Supply
(Shri Mahtab): (a) Yes.

(b) 200 million tons with ash con-
tent varying between 13-1 per cent. to
30-3 per cent.

InpiaN TexTILES IN US.A.

*714. Shri Balwant Sinha Mehta: (a)
Will the Minister of Commerce be
pleased to state whether it is a fact
that Indian Textiles have made their
appearance in U. S. Markets?

(b) If so, how much worth of tex-
tiles were imported by U.S.A. up till
now?

(c) What sort of textiles is mostly
demanded there?

The Deputy Minister of Commerce
(Shri Karmarkar): (a) Yes.

(b) Before August 1950, exports of
cotton textiles to United States of
America were negligible. The quantity
exported since August 1950, is about
3-3 million yards, and the value of
this - would be about Rs. 24,00,000/-
(Twenty four lakhs)..

(c) Grey sheeting.

Bed-ticking.
Long cloth.

CoTTAGE INDUSTRIES PRoODUCTS
*715. Shri Balwant Sinha Mehta:

(a) Will the Minister of Commerce
be pleased to state what are
the Cottage Industries products

which we export to hard currency
areas?
(b) Has our trade in these products

increased or decreased within last
three years?

The Minister of Commerce (Shri Sri
Prakasa): (a) A list of the cottage
industries products for which there is
demand in the hard currency countries
is placed on the Table of the House.
[See Appendir VI, annexure No. 25.]

(b) The demand for our cottage in-
dustry products in foreign countries is
on the increase but detailed statistics
of actual exports for the last three
years are not available. It has however
been estimated that during the
12 months ending March 1950, we
exported cottage industries products
worth nearly Rs. 21 lakhs to all foreign
destinations out of which goods worth
approximately Rs. 6.66,080/- were ex-
ported to the United States of America.

PRODUCTION AND IMPORT OF CLOTH

*716. Shri Shiv Charan Lal: (a)
Will the Minister of Industry and
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Supply be pleased to state what was
the total production of mill cloth' in
yards in 1949 and how much was im-
ported in that year?

(b) What is the average consump-
tion of cloth in the country per year?

(c) How much cloth is expected to
be manufactured in mills in 1950?

(d) How much long staple cotton is
aeeded for the mills in one year?

(e) How much long staple cotton
was produced last year and how much
is expected this year?

(f) How are Government going to
meet the deficiency?

The Minister of Industry and Supply
(Shri Mahtab): (a) to (e) A state-
ment is placed on the Table of the
House. (See Appendix VI, annexure
No. 23]

(f) By imports from countries
abroad. such as U.S.A.,, East Africa,
Sudan and Egypt.

Export oF CoTTON

*717. Shri Rudrappa: Will the
Minister of Commerce be pleased to
state:

(a) whether the Government of
India have banned the export of cot-
ton and if so. from what date;

(b) whether Government  have
allowed any quantity of cotton to be
exported after the han was imposed;

(c) if so, what is the quantity of
cotton permitted to be exported. and

(d) what procedure was adopted in
giving permission to export?

The Deputy “Minister of Commerce
(8hri Karmarkar): (a) No, Sir. Ex-
ports of raw cotton are allowed against
licences within quotas fixed by Gov-
ernment from time to time for different
varieties and different countries.

(b) to (d). Do not arise.

IMPORT OF BRANDY

*718. Shri Tyagi: (a) Will the
Minister of Commerce be pleased to
state whether it is a fact that recent-
ly the Government imported Brandy
worth Rs. 50,00.000 (fifty lakbs) from
foreign conuntries?-

Was it imported after consult-
ing(b 2he Ministry of Finance?

(¢c) What was the total amount of
import duty earned by Government
from such imports?

The Deputy Minister of Commerce
(Slu'le Karmarkar): (a) No import of
Brandy was recently made on Govern-
ment account. Presumably the hon.
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Member is referring to the imports of
Brandy made on commercial account.
The import of Brandy from soft cur-
rency areas is permitted during the
July-December 1950 licensing period
on the basis of a quota of 50 per cent.
of imports made during any one com-
plete financial year during 1937-38 apd
1949-50, both years inclusive.

(b) The monetary ceiling for com-
mercial imports was fixed in consulta-
tion with the Ministry of Finance.

(c) Separate figures of Customs
duty realised on imports of Brandy are
not available. Total import duty
realised on spirits falling under Item
22(4) .(a) of Indian Custom Tariff
which covers imports of Brandy,
during the period April to August 1950
was Rs. 37,22.086/-.

CONFERENCE OF REHABILITATION,
MINISTERS

*719. Shri A. C. Guha: Will the
Minister of Rehabilitation be pleased
to state-

(a) whether it is a fact that Gov-
ernment pro»ose to convene a confer-
ence of Rehabilitation Ministers of
certain States to consider the question
of rehabilitating displaced persons
from Western Pakistan and to frame
the future programme for that; and

(b) if so, why Goveroment have
decided not to include the question of
rehabilitating the displaced persons
from Eastern Pakistan?

The Minister of State for Rehabilita-
tion (Shri A. P. Jain): (a) Yes. .

_(b) The problem of rehabilitating
displaced persons from East Pakistan
has not been included on the agenda
as the situation in the East is still in
a fluid state whereas in the West it
has crystallised considerably. Moreover
there is a Joint Rehabilitation Board
on which all the States where East
Bengal Refugees are living are re-
presented through their Rehabilitation
Ministers and as and when need arises
this Board will be consulted.

Arab-ki-Serai TRAINING CENTRE

*720. Shri Deogirikar: (a) Will the
Minister of Rehabilitation be pleased
to state whether the Refugee Train-
ing Centre in Arab-ki-Serai, New
Delhi. undertake to supply small
machines to outsiders?

(b) If so, were any orders for such
machinery received and executed?

(¢) How many displaced persons were
trained so- far in the Centre and sent
out?



699 Written Answers

(d) What is the expenditure incur-
red in the current year on account of
this Training Centre and what were
the receipts?

The Minister of State for Rehabili-
tatiomn (Shri A. P. Jain): (a) Yes.

{b) Yes.

(c) 299 including 117 trained on
Japanese machinery.

(d) From 1st April 1950 to 3lst
October 1950.

(i) Total expenditure—Rs. 2-34
lakhs.

(ii) Rs. 405 thousand worth of
goods sold and Rs. 38 thousand
worth in hand.

CEMENT

+721. Shri K. Vaidya: (a) WwWill the
Minister of Indastry and Supply be
pleased to state what was the total
production of Cement in India I ghe
vears 1948, 1949 and the first mnine
months of 19507

(b) What was the total consump-
tion of Cement in India during the
above periods?

(¢) Is Cement exported from India?

(d) Do Government propose to raise
1ts price?
The Minister of Industry and Supply

(Shri Mahfab): (a) and (b). A state-
ment is laid on the Table of the

House.
(¢) Yes. Sir. in small quantities.

(d) There is no such proposal now.

STATEMENT
Cement
Year Production Consumption
(tomns) (tons)
Tosh  15,56,450 16,24,495
1949 20.01,695 24,63,454
1950  19,00,822 19,30,415
up to Bept.)

I —
UNAUTHORISED CONSTRUCTIONS

+722. Giani G. S. Musafir: Will tne
Minister of Rehabilitation be Apleased
to state:

(a) the number of displaced per-
sors from Pakistan who have been
forcibly ejected and removed from
unauthorisedly constructed ~ houses
during the period 1st January 1950
up to date in Delhi State;
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(b) the number of such displaced
persons who have been provided with
alternative accommodation; and

(¢) the number of residential houses
constructed unauthorisedly still exist-
ing and the number of persons oc-
cupying the same?

The Minister of State for Rehabili-
tation (Shri A. P. Jain): (a) to (c).
Information is being collected and will
be placed on the Table of the House
in due course.

EMPLOYEES' STATE INSURANCE CORPORA-
TION

«723. Giani G. S. Musafir: Will the
Minister of Lab be 1 d to
state the total exvenditure of the
E_Zmployees' State Insurance Corpora-
tion from its incorporation up to
date?

The Minister of Labour (Shri Jag-
jivan Ram): The total expenditure in-
curred upto 31st October 1950 was
Rs. 10,34,400.

The attention of the hon. Member is
in this connection invited to the ans-
wer already given to Question No. 873
to-day.
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PRICE OF YARN

[*724. Shri Pannalal Bansilal: Will
the Minister »f Tndustry and Supply
be pleased to state:

(a) whether it is a fact that the
price of yarn spun from American
cotton is douhle the price of the yarn
spun from Indian cotton,

(b) whether the yarn spun from
American cotton is sold in India or

exported: a
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(¢) whether Government propose to
impose a ban on the export of fine
yarn spun from Indian cotton?]

The Minister of Imdustry and Supply
(Shri Mahtab): (3) No. The price of
yarn manufactured from subsidised
American cotton is the same as that of
yarn manufactured from Indian cotton.
Price of the yarn manufactured from
non-subsidised American cotton of the
staple length of 1-1/16”, which is of
40s counts is, however, 33 per cent.
higher than that of the yarn of the
same count spun from the Indian
cotton.

(b) Yarn manufactured wholly or
partly from subsidised American cotton
is not exported. Yarn manufactured
from other American cotton can be
exported subject to export regulations
in force at the time.

(c) The question of imposjng ban
on exvort of all coynts of yarn is under
consideration.
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INDIANS INJURED BY FIRIN& BY
NEerALESE TROOPS

[*725. Shri B. S, Arya: (a) Will the
Prime Minister be pleased to state if
it is a fact that some people of those
villages of Uttar Pradesh that are
situated on the Indian Border have
received injuries as a result of firing
by the soldiers of Nepal Governmeut?

(b) If so, what is the number -f
those Indian nationals who have been
killed or injured or have suffered .in
some other way as a resuit of this
firing by the Nepal soldiers?

(c) Have the Government of India
taken any steps in this matter?]

The Prime Minister (Shri Jawahar-
lal Nehru): (a) to (c). The Govern-
ment have seen the press report of a
statement by Shri Shibbanlal Saxena
to this effect but have had no official
confirmation of the facts stated there-
in. Official reports merely speak of
stray bullets reaching Indian territory
but of no casualty. The Nepalese Gov-
ernment have been informed of this
and asked to take steps to prevent it.
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PARLIAMENT OF INDIA
Wednesday, 6th December, 1950

“The House met at a Quarter to Eleven
of the Clock.

{MR. SPEAKER in the Chuir]
QUESTIONS AND ANSWERS
(See Part I)

11-45 AM.
DEATH OF SHRI AUROBINDO
GHOSH

Mr. Speaker: Before the House pro-
ceeds with its normal business. I have
to invite its attention to a very sad
event, namely, the demise of Shri
Aurobindo Ghosh., who passed away in
the early hours of yesterday. I am
making this reference, going a little
out of the way of the usual practice of
this House. which is restricted to refer-
ences to persons who have been Mem-
bers of this House at some time or
other, but not to others. But in view
of the great personality and the esteem
in which Shri Aurobindo has been held
by millions of our countrymen, I
thought that I would be justified in
making a reference. From the very
early part of his life, he has been a
great fighter in the cause of the
country’s independence, a patriot and
lover of the Congress institution. . IT'had
the privilege of seeing him and his acti-
vities, and hearing his lectures at the
time of the memorable Surat Congress
in 1907. He was Vice-Principal of the
Baroda College and left his service to
take part in the agitation against
Bengal partition, and thereafter he con-
ducted with ability that great journal
Vande Mataram which inspired many
of us, who were then students and later
on. we know that he had to suffer at
the hands of the Police and was an
under-trial prisoner for nearly two
years, but fortunately he was acquitted.
His contribution to our public life in
the struggle for independence, though
in old days, is yet very great and the
subsequent life that he passed may

~2-r

appear to be retired life from the point
of view of active politics, but he lived
the life of a great thinker, a great
philosopher and the life of a saint.
Pondicherry has become a place of pil-
grimage to a large number of our
~ountrymen. He, by his life and philo-
sophy, placed India in a very high
estimate of the entire world and it is
for this reason that I considered it
necessary that we should make a refer-
ence to such an exceptional and tower-
ing personality in India. We all feel
sorry that he left us and I am sure we
would all like to show our respect to
him by standing for a while.

ELECTION TO COMMITTEE

STANDING COMMITTEE FOR THE MiNtsTPR
OF EXTERNAL AFFAIRS l ~

The Prime Minister and Minister of
External Affairs (Shri a
Nehru): I beg to move: Jawaharhal

“That this House do proceed
elect in such manner af the hortf
the Speaker may direct three Mem-
bers to serve until the end of the
financial year 1950-51 on the Stand-
ing Committee to advise on Subjects
concerning the Ministry of External

Atrgirs vice Shri S. N. Buragohain

Shri M. Thirumala Rao and Major-'

General Himatsinhji, resigned.”

Mr. Speaker: The question fs:

“That this House do roc

elect in such manner a? th:e go::
the Speaker may direct three Mem-
bers to serve until the end of the
financial year 1950-51 on the Stand-
ing Commxttee to advise on Subjects
concerning the Ministry of External
Affairs vice Shri S, N. Buragohain
Shri M. Thirumala Rao and Major-:
General Himatsinhji, resigned.”

The motion was adopted.

Mr. Speaker: 1 :ubave to inform hon.
tion by means of the :h? 1;:' oo
vote of three Members f‘oeﬁ‘;?g‘m
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(Mr. Speaker]
Committee for the Ministry of External
Affairs the programme of dates will be
as follows:

1. Nominations to be filed in the
Parliamentary Notice Office up
to 12 NooN on Friday the 8th
December.

2. Election, if necessary, will be
held on Monday the 11th Dec-
ember, in the Assistant Secre-
tary's room No. 21 in the
Parliament House between the
hours of 10-30 AM. and 1 P.M.

MOTION RE. INTERNATIONAL
SITUATION.

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nehra): I beg tc move:

“That the present international
situation and the policy of the
Government of India in relation
thereto, be taken' into considera-
tion.”

I have always welcomed a debate on
foreign affairs in this House. Foreign
affairs are no longer merely the con-
cern of a few experts and. specialists.
They concern now almost every person,
and any event that happens in distant
parts of the world may have conse-
quences which large numbers of people
in other parts of the world may have
to bear. More especially, they are the
concern of this House on whom a very
great responsibility rests both in regard
to domestic and international affairs.
8o, I welcome this opportunity of dis-
cussing this subject, specially because
we are, as the House well knows, in the
mldgie of a very grave crisis in the
world.

Though 1 welcome it, I feel that at
this moment more than at any other it
is desirable for the fullest understand-
ing to exist between the Government
and this House and the country which
the House represents, so that we might
have full co-operation and full support
to any policy that we might undertake.
So, I welcome it. Nevertheless, I wish
to say that I feel a little hesitant on
this occasion and am somewhat over-
whelmed by a sense of responsibility.
It is a little difficult to talk about these
matters without, perhaps, saying things
which might hurt someone, some people,
some country. By saying things which
may be truthful—or which one may
believe to be truthful—I am convinced
that at this moment it will not only not
serve any useful purpose but will actu-
ally do harm to our objectives, if we
start blaming each other or trying to
fasten blame on this country or that,
even though we may believe in that
argument.
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Therefore, I find some difficulty in
speaking about this matter, because 1
wish to avoid saying any word which
might hurt any country or any people,.
1 feel that there has been quite enough
of recrimination and.of blaming
countries and peoples, and ofien epough
may_be that was justified, but in the
state of affairs as they are today, in-
stead of helping to ease the situation
it might make it far worse. We have
to deal with Governments, but we have
also to deal with mass psychology, with
millions of people, feeling one way or
other, with passions inflamed and
aroused. When that is the position, it
does not help very much to talk loudly
to each other in terms of blame and
censure, because that does not enter the
mind of the other party and it only
inflames him still further. And the
question arises whether we are trying
to find a peaceful way out of a terrible
difficulty, or whether we are only trying
to justify the action that we may have
taken. Anyway, so far as I am con-
cerned, I do not think I have any parti-
cular right to blame anybody and I
think that all of us wherever we might
be in some measure more or less have
to bear the responsibility for this terri-
ble state of the world today.

So, I shall endeavour not to say
anything of that kind, and, if I may,
with all respeet, tell the House to re-
member that also and not to say words
that hurt and words that merely add to:
the difficulties of the situation, I think
it will be easier for us to consider this
question. What is required today,
perhaps more than at any other time, is:
not the strife of flerce argument, either
of the law court or elsewhere, but
rather some charity of thought and the
touch of healing. Unfortunately for all
of us the great healer under whom we
grew up is no more and that is a mis-
{ggtune not only for us, but the world

ay.

The House is aware that when we
talk today of international affairs, the
issue may be described in just one
sentence or two or three words. The
issue is: peace or war. And not war
in a particular corner of the world, but
an overwhelming and all-enveloping
war, which may well bring uttermost
destruction to this world and which
may well ruin the proud structure of
our present day civilisation. So, it is a
matter of the greatest import and con-
sequence that we are discussing. I
apptroach this subject in all earnestness
and humility and I wish to say frankly
to this House that I have no easy
remedy for this. All that we can do is
to grope about in this dim twilight try-
ing to seek some light and do some-
thing to prevent that dim twilight
becoming dark night. Possibly we may
succeed—it is difficult to say. But in
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any event it is our duty and the duty
of everyone to try his utmost to pre-
vent the horror of a third world -war
from descending upon us.

I am quite sure that people all over
the world, in whatever country they
might live, are anxious to avoid war
and want peace. I am equally sure
that every Government wants to avoid
war. And yet, in spite of this universal
desire for peace and for the avoidance
of war. we drift towards that very
thing that we seek to avoid. We are in
the grip of fear and suspicion and each
and every step that onc party takes
adds to the fear. and suspicion of the
other. And so like the march of some
Greek tragedy we appear to go on to
an inevitable catastrophe. I said in-
evitable: yet, I do not think it is in-
evitable if we try hard enough and if
the peoples of the world and the Gov-
ernments of the world try hard enough,
gough it becomes increasingly difficult

do so.

Now, when we discuss foreign affairs
there are many subjects that come up
before us, subjects intimately concern-
ed with our life here in this country.
They include, let us say, one important
subject of primary importance for us—
our relations with Pakistan. I do not
propose to say much, or indeed any-
thing, on that subject in this particular
debate, gartly because we have often
discussed it and I have often given you
such information as I have, If and
when any new development takes place,
I shall certainly take the House into
my confidence. Our relations with
Pakistan are of extreme importance to
us. Our relations with any neighbour
country of ours, whatever it.may be,
are of extreme importance to us; that
is obvious.

12 NooN.

Then there is the question which has
often agitated and rather excited the
House—the question of foreign posses-
gions in India. They are small areas of
wo very great importance territorially,
or in the economic sense; nevertheless,
they raise big questions on which we
have strong feelings. We have, I
think, set, if I may say so, rather an
extraordinary example of restraint in
regard to these foreign possessions. For
the last three years or more we have
reasoned, we have argued and we have
approached the matter peacefully with-
out much result. We know, of course,
that there can be only one ultimate
result. We cannot conceive and we can
never tolerate that any foreign foot-
holds can remain in India. Neverthe-
less, I do submit to the House that the
way we have proceeded in regard to
these foreign possessions shows not
only our peaceful approach to such
problems, but the enormous patience
which we have shown.
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Then there is the old question wbich
was recently before the United Nations
—the question of Indians in South
Africa, which again has raised very
vital issues not only for us, but for the
whole world, if 1 may say so; because
it raices the vital issue of racialism.
We are iniimately concerned with those
people of Indian origin who settled
down ‘in South Africa and who have
become South African citizens. As
South African citizens we have nothing
to do with them politically, although
culturally we are connecled, because
they went from India. But because it
involves these gquestions of racialism,
because it involves nol only the self-
respect of India and the Indian people,
but of every people in Asia and for
every peonle in the world, this has be-
come a vital matter. Again you will
observe the patience we have shown
in this matter, how we have proceeded
year after year arguing patiently, try-
ing to make the other people under-
stand. going to the United Nations, the
United Natlons passing resolutions anc
our trying to fulfil the directions of the
U.N.O. Now another resolution has
been passed. As the resolutions go, we
welcome this. What it will lead to 1
do not know. But again one thing is
certain. Whether it takes a month or
a year or more, we shall not submit to-
any racialism in any part of the world.

Now, I come to the main theme of
my address: that is, the situation as it
has arisen in the Far East. The House
knows the history of it more or less.—--
how there was an incursion from North
Korea into South Korea. There was
an invasion and this matter was
brought up before the United Nations.
It was described by the Security Coun-
cil as an aggression over South Korea.
We supported that decision and voted
for it. Subsequently other develop-
ments took place. We could not sup-
port every step that was taken, for &
variety of reasons which, I think, I
have placed before the House from time
to time. So I need not go into them.

But the basic fact that aggression
had taken place of South Korea by
North Korea seemed to us to be patent,
and we supported it. And the policy
which we laid down for us then, we
have continued ever since. Thc ques-
tion came up before the United Nations
in various ways. There was what is
called the Six-Power Resolution and the
Seven-Power Resolution, and we could
not support all these resolutions for a
variety of reasons.

But before that the House will re-
member that, thinking hard as to
whether we could perheps be helnful
in this situation which was ever grow-
ing more and more difficult, I had the
temerity to address an appeal to
Marshal Stalin on the one hand and Mr.
Acheson on the other. That was no
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tempt at mediation. We have never
g:ouggt in terms of mediation. . But it
was an appeal in the vague hope, in the
faint hope, that perhaps it might lead
10 some positive result. In that ap eal
I had suggested various things. includ-
ing that China might be brought into
the United Nations and the U.S.S.R.
might also return to the Security
Council. Now, we had of course been
in favour of China being taken into the
United Nations, ever since we had re-
cognized China—the People’s Govern-
ment of China. The fact of our recog-
nition led inevitably to the conclusion
that, so far as we were concerned, they
should come to the United Nations.
That was so. But in the context in
which I suggested it then to Marshal
Stalin and Mr. Acheson, it had become
a rather urgent and immediate issue,
quite apart from the rights and wrongs
of the matter, because we thought that
this situation in the Far East could
only be dealt with satisfactorily if the
principal parties concerned were also
round the conference table.

The United Nations is a great and
powerful organisation, and it has got a
Charter which lays down, 1 th in
very impressive language which can
hardly be bettered, its ideals and objec-
tives. But the United Nations was

founded with the intention of the great .

nations as well as the small, meeting
together and finding a way of co-opera-
tive effort. We felt that in this crisis
in Korea it was very necessary that
these approaches should be made with
the representatives of those great
countries most concerned being able to
meet together in the United Nations as
well as outside. Otherwise, there was
the danger that the position might
worsen, as indeed it has done. So it
was with that objective that I had made
that appeal to Russia and to the United
States of America. Unfortunately that
did not lead to any fruitful results.

. S.bsaquently developments took place
in the foriunes of war and the aggres-
sion by North Korea was checked and
pushed back and it avpeared that the
North Korean armies had been broken
up completely and the forces of the
United Nations seemed to be completely
victorious. as they indeed were. The
qQuestion arose then as to what should
be done. whether they should go on.
and how far they should go. At that
time we were in intimate touch with
our Ambassador in Peking, and we
asked him. as we asked our representa-
tives in other countries, to tell us how
the various Governments were viewing
the scene. We had perhaps a rather
special responsibility in regard to
China, because we were one of the very
few countries represented there, and,
we were the only country, apart from
the countries of the Soviet group, which
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could find out through its Ambassador
what the reactions of the Chinese Gov-
ernment were to the developing events.
Our Ambassador sent us full reports-
containing the views of the Chinese
Government, not his views; he merely
told us how the Chinese Government
felt about it. Because we were anxious
that the other countries with whom we
were co-operating should know about
these views, we sent them on to the
United Kingdom and the United States
Governments.

Now, these views indicated that if the
38th Parallel was crossed the Chinese
Government, rightly or wrongly is not
the point, would consider it as a grave
danger to their own security and that
they would not tolerate it. Well. never-
theless, a decision was taken for the
United Nations . forces to advance
beyond that. They did advance beyond
that, and at some later stage they came
into conflict with re-organized North
Korean troops and, later with the forces
from China. The Chinese Government
described them as volunteers, but other
information said that they were regular
Chinese troops. The distinction is not
very important; it has little bearing
because there can be little doubt that
large forces—call them volunteers, call
them what you like—came across the
Manchurian border into North Korea
and threatened the U.’N. troops to this
extent that these latter forces are in
grave danger at the moment, and they
did withdraw and are withdrawing.

Now that is the position. It would
not do us much good to think of what
might have been done and of the errors
or mistakes committed either in the
political or in any other field. And now
we have to face a situation which is so
rapidly changing that it is very difficult
for any person even to suggest from
a distance what should be done. It is
conceived that if I had spoken in this
House four, five or six days ago I might
have put forward some suggestions. I
find today that the suggestions I had in
mind four, five or six days ago are out
of date. They do not fit in with the
circumstances. Something else has to
be thought of. We did as a matter of
fact, convey our views to some other
Governments, because we are in con-
stant touch with the Governments of
the United Kingdom and the United
States of America as well as some Gov-
ernments in Asia. We have been
putting forward what we thought might
be the approach. Some of these Gov-
ernments are good enough to tell us
what they propose to do or what they
have in their minds but the situation
changes so rapidly, and every step that
we may envisage today becomes obso-
lete and impracticable of being givem
effect to the next day.
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The general approach that we made
to this problem, that is, in the course of
the last ten days or so, since the situa-
tion became so bad, was first of all that
it will serve little purpose, and indeed
it would be very harmful if this matter
was considered in the United Nations in
a formal way, of passing resolutions of
condemnation of each other. The
House will remember that one of the
first things that was suggested by the
Chinese delegation there was a resolu-
tion of condemnation of the United
Nations itself or of the U.S.A. On the
other hand resolutions condemning
China and calling her an aggressor etc.,
have also been suggested repeatedly.

Well, quite apart from the rights and
wrongs of it, the point is that when you
are on the verge of world war, it seems
obvious to me that it does not help in
the slightest peoyle calling each other
names there. Unless you want a war to
come sooner rather than later, unless
one wants merely to have a background
of political justification for an action
to be taken in the military field, that
may be right; but if we seek to avoid
war, then that kind of approach be-
comes harmful. The only possible
approach could be one of an attempt at
negotiation. That negotiation may fail
but there is no other way. The other
course is war, So we felt that an
attempt should be made at negotiation
between the great Powers, between the
powers most concerned with this
matter. It was clear that no negotiation
would have any particular value unless
China was associated with it, because
China, apart from being a great Power
in the real sense of the word was most
intimately concerned with the events
happening next door to her. Indeed,
the whole difficulty has arisen because
things have also happened elsewhere.
- So we suggested negotiations. We sug-
gested then that there should be a
cease-fire and, if possible, some kind of
demilitarized zone which was a natural
consequence to this cease-fire and then
negotiations among the parties most
concerned, including China; negotia-
tions not merely about what should
follow the cease-fire but rather about
the whole question of Korea.

That also had seemed necessary and
essential to us, if not at this stage but
at some later stage those negotiations
should include the question of Formosa.
Otherwise all these danger spots would
remain. Now, one can hardly have
negotiations or go far enough without
the fighting stopping. Therefore, a
cease-fire appeared desirable and whe-
ther it is possible or not is another
matter now. It may be possible some
time or other. Anyhow what we
thought of a cease-fire does not appear
to be possible at the present moment
and some other type of cease-fire might
perhaps be possible.
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That is what we had in mind and
we welcomed it when the Prime Minis-
ter of England decided to go to the
United States to meet President
Truman. We welcomed that depisnon
and wished him godspeed in his en-
deavours to prevent war and find some
way out of this tangle—some way of
peace. We found that generally speak-
ing there was a good deal in common
between what the Prime Minister of
England had said in regard to the
present situation, in common between
him and us. So we gave him our own
viewpoint fully, so that he may be
acquainted with it in his discussions
with President Truman and we inform-
ed also other friendly Governments
about it, in Asia as well as elsewhere.

Now during the last few mouths a
great deal has happened in Korea. We
talk about Korea and say that there
must be unanimity. Every side talks
about the freedom in Korea, about the
unity and independence of Korea. The
United Nations stands for that. The
forces that are fighting the United
Nations more or less say the same
thing, but the result of this unanimity
of approach, if I may say so, is this:
that Korea is a dying country. " It is
dying and desolate. Only this mornin
I had a letter from Seoul, the capi
city of Korea, from a Korean lady who
has gone through all kinds of horrors
which happened during these many
months; and there is a phrase in it:
“My country is sick and dying of cold,
disease and starvation.”

It is a strange thing that we seek to
find remedies to help our friends in
ways which kill or destroy them. It is
a strange commentary on the way of
violence which all of us. all countries
including our own country, somehow
are forced to adopt in the present world
and that commentary will be complete
when the third wotld war comes anad
we all sink into ruin and oblivion. So
it is about time that we thought in
some other directions. I wish we did
not get lost in our passion and anger
at the critical time but looked perhaps
1o our own actions and in a way learn
the old lesson that wrong doings cannot
pe cured by wrong doing nor can
violence be ultimately conquered by
violence. It is difficult. of course. and
it is easy to talk piously in platitudes
like this.

But there is something more which is
the bitter truth that we have to under-
stand and realize today. In this fight-
ing that has taken place in Korea the
main burden on the part of the United
Nations has fallen on the forces of the
United States. They have suffered
greatly and at the present moment they
are suffering greatly and. I think. our
sympathy should go out to them in this
Eresent bpredicament. We have, as 1

ave pointed out, taken a certain atti-
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tude about thc apgression of North
Korea, and although we did not wholly
support the various cther resolutions
of the United Nations or the Security
Council, that basic attitude has remain-
ed the same. We did not support some
of those other resolutions—the Six-
Power or Scven-Power resolutions—
because we felt that they would not
help in the solution of the problem;
because we felt that they would only
increase the tension and the passion of
each State and that it was not the way
to find a solution. Therefore, also, we
did not join the Seven-Power Commis-
sion that was set up by one of those
Resolutions. Not that we wished to
shirk our responsibility or duty; but we
felt that duty and responsibility could
only be discharged adequately if the
-approach or mood, if I may say so, was
somewhat different from the one merely
of condemnation.

That has been our attitude. I wish
you to remember also that whatever
happens in Korea is of the utmost
significance to the Chinese people. One
cannot ignore that fact, unless one is
prepared to ignore completely China
:#nd the Chinese peogle. which also one
<chinnot do because they are more than
a mere handful. So, our approach has

Ys 'been that this problem of Korea
cah only be solved in co-operation with
¢ Chinese, or if you like, at least with

me!r acquiestence. Whatever the mili-"

‘tary result might be, however the
nited Nations forces might succeed in
he military sense., the problem would

not have been solved without the
acquiescence of China ultimately. So,
right from the beginning, we laid stress
on this. That was the reason why we
felt, apart from other reasons, that
China should be represented in the
United Nations. But, this became an
urgency.

Now, again, the military situation has
undergone a considerable change and 1
just cannot make a profitable sugges-
tion as to what should be done here and
now. 1 can only hooe that the con-
versations that are taking place
between President Truman and Prime

Minister Attlee will bear fruit and will v

lead to some peaceful way out of this
situation. But whatever that might be,
1 cannot conceive again of any peaceful
solution in the Far East. if I may say
so, even if there is war, any solution
after the war, which does not take fully
into consideration this great country of
China in regard to those problems.
Therefore, all I can suggest is that we
should try to find some way for peace-
ful negotiation and consideration of
these problems of Korea and Formosa,
not together, but a little later; for
Formosa also has to come into the pic-
tur& .by the great Powers, including
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I said Formosa. Formosa is not what
might be called an immediate issue in
the sense that it must be settled imme-
diately. Formosa is also tied up with
these other problems; and that question
has also to be considered. You will
remember that on Formosa some of the
great Powers made declarations in
Cairo and Potsgam, and later President
Truman made a very forthright decla-
ration earlier in this year, I think., I
feel that it is only on the general basis
of these declarations that we can pro-
ceed. How to proceed, in what manner,
is something for careful consideration.

One thing more I would like to say.
There has been a good deal of talk
about the atomic bomb. Well, it is not
necessary for me in this House to say
much about it, because I am sure there
is no one in this House who at all likes
the idea of the use of the atomic bomb,
anywhere at any time. More so in this
particular context of the war in the Far
Tast. Perhaps you might have seen in:
this morning’s newspapers a statement
made by Mr. Pearson. Secretary of
State for Foreign Affairs of Canada.
That statement speaks particularly
about the use of the atomic bomb.
cannot say anything more .forceful than
what Mr. Pearson has said in this
matter. He has pointed out the grave
dangers, more particularly of the use
of it in Asia, and the reactfon of it in
Asia and the world. Because, the:
atomic bomb, apart from the inherent
horrors that go with it. and the des-
truction that it might cause. it has
become a symbol too, a symbol of in-
carnate evil. If the force of circum-
stances compel us, compel the world to
use it. it means that the world has
surrendered to evil completely. There-
fore. I earnestly hope that there will be
no question now or hereafter of the-
use of the atomic bomb.

\/ 1 should like to say a few words

about two other neighbouring countries,
Tibet and Nepal. Some questions were
asked earlier this morning in regard to
the advance of the Chinese forces in
Tibet. I could not give much informa-
tion, nor can I give that information
now. e story of Tibet so far as we
are c&m'emed in this matter is very
simple. I am not going into past his-
tory. Ever since the People’'s Govern-
ment of China talked about Tibet and
about the liberation of Tibet, our
Ambassador. acting on our behalf, told
them how we felt about it. We told
them that we earnestly hoped that this
matter would be settled peacefully by
China and Tibet. We told them that
we had no tetritorial or political ambi-
tions in regard to Tibet, that we had
trade and cultural relations, which
naturally we would like to preserve,
and they came in the way of nobody.
neither Tibet nor China, that we were
interested in Tibet maintaining her
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autonomy which she had had for the
last forty or fifty years at least. We
did not challenge or deny the suzer-
ainty of China over Tibet.

But. we did lay considerable stress
on the autonomy of Tibet. So. we
pointed out all these in a friendly way
‘to the Chinese Government and in their
replies, they always said that they
would very much like to settle this
peacefully but in any event that they
were going to liberate Tibet. It is not
quite clear from whom they were going
‘to liberate it. However. their replies
made us to understand that a peaceful
‘solution would be found. though I must
say that they gave no assurance or
guarantee about it to us. They always
put the two together: *“We are pre
ed for a peaceful solution; but anyhow
we are going to liberate”. So that,
‘when we heard about their armies
marching into Tibet, it did come as a
surprise to us and a shock.

We had come to believe that the
matter will be settled by peaceful nego-
tiations. And indeed, one can hardly
talk about war between China and
Tibet. Tibet is not in a position. to
carry on a war. There is no threat
from Tibet to China, obviously. They
'say. there might be foreign intrigues in
Tibet: 1 do not know. Anyhow, there
was no immediate threat. Violence
‘might perhaps be justified in the
modern world; but naturally, one
should not indulge in violence unless
‘there is no other way. Well there was
a way in Tibet as we had pointed out.
Sn» it was a surprise. .

The House knows and has seen the
correspondence that was exchanged
between the Chinese Government and
our Government. Even so, we have
gone on pressing them that it would
be desirable to halt their advance and
settle the matter peacefully with
Tibetan representatives. As a matter
of fact, there can be no doubt that for
the last several weeks the main advance
has been halted. But I cannot definite-
ly say what- they intend doing or whe-
ther some small groups have not gone
in various directions or advanced in
various directions. So far as we know,
towards Lhasa there has been no
advance and conditions in Lhasa at
present are still normal. That, of
course, does not solve the problem. All
I can say is that I earnestly hope that
even now. the Government of China_
y try to settle the matter peacefully.

.Now. coming to Nepal. The last
fortnight—or is it a little more?—there
have been gtrange developments in this
country. Ever since I have been asso-
ciated with' this Government, I have
taken a great deal of interest in Nepal.
We have desired not only to continue
our old friendship with that country,
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but to put it, if I may say so, on a
firmer basis. We have been inheritors
of many good things from the days of
British rule, and many bad things also;
and our relations with our neighbour-
ing countries grew up sometimes in an
expansive phase of British policy, of
British imperialism. And so they deve-
loped a kind of mixed relationship.
Now, Nepal in the old days, that is to
say, the British days of India, was _an
independent country, called so. But
strictly speaking, it was not very in-
dependent, except internally. The test
of the independence of a country is,
normally speaking, that it has relation-
ship with other countries. Nepal was
completely autonomous and indepen-
dent internally. But her foreign rela-
tions were strictly limited to 1ts
relations with the Government of India,
that is to say, the British Government
functioning in India. That was a very
limited outlook or approach to inter-
national relations.

Now, when we came into the picture,
we assured Nepal that we would not
only respect her independence, but we
wanted to see Nepal develop into a
strong and progressive country. We
went further in this respect than the
British Government had done; that is
to say, Nepal began to develop other
foreign relations. We welcomed it. We
did not come in the way. although that
was .something far in addition to wha$
had been the positiqn in British times.
Naturally, and quite frankly, we do not
like, and we do not pfopose to like, any
foreign interference in Nepal. We
recognise Nepal as an independent
country. We wish it well. But any
child knows that you cannot fo to
Nepal without passing through India.
So our relationship is intimate and neo
other country’s relationship with Nepal
can be as intimate, and every other
country must have to realise and apxire-
ciate this intimate geographical, cultu-
ral and other relationship of India and
Nepal. There is no way out except Wy
realising this fact.

So, three years ago or more, we
assured Nepal of our desire that Nepal
should be a strong country and an
independent country; and we always
added, a progressive country.

We added that because in the nature
of things, we stood not only for pro-
gressive democracy in our own country,
but round about also. We talk abouf
it not only in Nepal but also in distant
quarters of the world, and we are not

oing to forget it when our neighbour-

g countries, when a country on our
doorsteps was concerned. But our
advice was friendly and was given in
as friendly a way as possible. e
pointed out that while the world was
changing, rather rapidly, if Nepal did
not make some effort to keep pace to go
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that direction, there may be some
g:lshing about later. But it was rather
a difficult thing for us, because we did
not wish to interfere in Nepal in any

way. )

e wished to treat Nepal as an inde-
pez'c'lent country and at the same time,
we saw that unless something was done
i{n the internal sphere there, difficulties
might arise. This process was omg
on and the advice we gave 1n all friend-
ship did not produce much result.
Then, in the last fortnight or it may be
three weeks, these sudden developments
bhave taken place there. And now our
interest in the internal conditions of
Nepal became still more acute and per-
gonal, if I may say so, because of the
developments across our .borders.
pecause of the developments in China
and Tibet, to be frank. And regardless
of our feelings about Nepal, we were
{nterested in our own country’s secur-
ity, in our own country’s borders. Now
we have had from immemorial times,
a magnificent frontier that is to say, the
Himalayas. It is not quite so difficult
as it used to be, still it is difficult, very
difficult. Now so far as the Himalayas
are concerned, they lie on the other
side of Nepal, mostly, not on this side.
Therefore, the principal barrier to
India lies on the other side of Nepal and
we are not going to tolerate any person
coming over that barrier. Therefore,
much as we appreciate the independ-
ence of Nepal, we cannot risk our own
security by anything going wrong in
Nepal which permits either that barrier
to ge crossed or otherwise weakens our
frontier. So that recent developments
made us think even more furiously
about this Nepal situation than pre-
viously we had done. Previously we
had gone on in our own patient way,
advising in a friendly way, pointing out
the difficulties, pointing out what should
be done and what should not be done
byt with no great result.

Now the present position has arisen
and as the House knows the King of
Nepal is at the present moment in
Delhi. Also two Ministers or members
of the Nepalese Government are in
Delhi at present and we have been
having certain talks with them. Those
talks have thus far yielded no result.
And may I in this connection warn this
House not to rely too much on all sorts
of statements that appear in the news-

apers. They have seldom any basis

fact, nowadays.

Again we pointed out to the present
Government of Nepal and to the
Ministers who have come here that we
desire above all a strong and progress-
ive, independent Nepal. In fact, if I
may put it in order of priority, our
chief need—not only our need but also
the world’s need—is peace and stability
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in Nepal at present. But having said
that, lp shoulc{) also like to add that we
are convinced that there can be no
peace or stability in Nepal by going
back to the old order completely. That
is a matter of judgment, not of desire.
Probably any Member who has any
knowledge of the situation can realise
it himself that there can be no going
back exactly to the old order.

We are anxious, as I said, to have
peace -and stability there. Therefore,
we have tried, in so far as our advice is
of any worth, to advise in a way so as
to prevent any major upset there: we
have tried to find a way, a middle way
if you like which ensures the progress
of Nepal, the introduction of or some
advance in the ways of democracy in
Negal and at the same time, a way
which does not uproot the old com-
pletely. We want some way like that.
Whether it is possible or not I do not
know. We have suggested these things
and that is the position in regard to
Nepal.

One thing more and that is in regard
to the King of Nepal. There has been
a good deal also of talk and reference
in the newspapers about the recogni-
tion of this King or that King. The
fact of the matter is that the moment
we came as Government, as soon as
our Ambassador went there,—we in
common with other countries associated
with Nepal—our Ambassador naturally
went to the King.; although the House
will remember that the Constitution of
Nepal—I use a strange phrase ‘Consti~
tution of Nepal’, for Nepal has no Con-
stitutign. evertheless; the practice
that has governed Nepal during the last
nearly one hundred years oi so has
been the practice in which the King
has no say—not little say but no say.
Nevertheless, because of international
conventions our Ambassador had to go
to the King as the head of the State:
and so did other Ambassadors. So
somehow or other, because of these
factors and because of Nepal coming
into contact in the diplomatic field with
some other nations, a slight difference
came in with regard to the position of
the King in relation to other nations,
regardless of the internal situation. To
say that we recognise the King has no
meaning. We went to the King and he
was considered the head of the State:
mt{e recognise the King that way, if you

e.

We continue to recognise the King
and we have no reason why we should
do anything else and we propose to
continue doing so. So this question in
the way or shape in which it has arisen
does not arise at all so far as we are
concerned.

We are a patient Government, per-
haps too patient occasionally; and we
are trying hard to find a way out by
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friendly talk, by friendly counsel and
we shall continue to do so. But I do
fee! that if this matter goes on being
dragged along without some way out
being found in the near future, it will
not be good for Nepal and it might
possibly become a little more difficult
to find that middle way which we have
been advising and advocating all this
time.

We speak of foreign affairs in this
country and we give our advice, for
what it is worth, sometimes to other
countries, But the fact remains that
such value, as our advice or views
might have, has. if you like, a moral
value, a psychological value. But the
fate of the world depends far more to-
day on some of the great Powers, on
what they do and what they do not
do—on the U.S.A., on the United King-
dom, on the Soviet Union and on China,
Perhaps the fate of the world depends
more on them than on all the others
put together at the present moment.
And I would on my behalf—I am sure
the House will join with me—make an
earnest appeal to these great countries
to make every e#iort to solve the pre-
sent tangle by a peaceful approach, by
negotiation or any other way they
could find, provided it is peacetul;
because the consequences of not doing
80 are ver¥ terrible to contemplate. The
tragedy of it is, as I said, that ple
in every country desire peace: I have
no doubt about it. I would say that
Governments also desire peace. But
some evil fate seems to pursue human-
ity at the present moment and driving
it more and more in a direction which
can only end in stark ruin. So I ho
that these great countries will app
themselves to securing peace and I can
assure them and pledge my Govern-
ment and if I may say so, this House,
that we shall do every thing in our

war.
Mr. Speaker: Motion moved:

_“That the present international

situation and the policy of the
Government of India in relation
1t;gaereto, be taken into considera-
ion.”

There are a large number of amend-
ments.

Shri Frank Anthony (Madhya Pra-
desh): Sir, I wanted a clarification. I
was under the impression that there is
an understanding that the amendments
given to the motion on the President’s
address. in respect of foreign affairs,
would be carried over to the discussion
on foreign affairs. But I find that a
different procedure has been adopted.

Mr. Speaker: I am sorry, there was
no such understanding. At least, I did
not understand it that way. because at
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that time, all that was said was that
the foreign affairs would be discussed:
at a later date, and the amendments
would properly be—as a matter of pro-
cedure, proper and good procedure-—to-
the motion as tabled by the hon. Prime-
Minister. But the hon. Members who
wish to speak on it will get an oppor-
tunity provided, of course, time permits.

Now, there are very few minutes-
left. So, we shall take up the amend-
ments later on. We may better adjourn
now and re-assemble at 2-30 P.M.

The House then adjourned for Lunch-
till Half Past Two of the Clock.

The House re-assembled after Lunch-
at Half Past Two of the Clock.

[MR. SPEAKER in the Chair]

Mr. Speaker: We shall take up the:
amendments.

Shri Brajeshwar Prasad (Bihar): I
beg to move:

(i) That at the end of the motion,.
the following be added: :

“and having considered the same,-
this House suggests that the Gov-
ernment of India should withdraw
from the UN.O. and its various:
Committees and sub-Committees”.

(ii) That at the end of the motion,-
the following be added: .

“and having considered the same,
this House suggests that the Gov-
ernment of India should enter into-
non-aggression pacts with: the
U.8.S.R. and China". ’

(iii) That at the end of the motion,-
the following be added:

“and having considered the same,
this House expresses the hope that
the Government of India will con-
duct its foreign policy in such a
manner as to lead to the establish-
ment of a league of Asian nations
to be known as the U.N.O. of the
Peoples of Asia.”

(iv) That at the end of the motion,.-

" the following be added:

“and having considered the same,
this House expresses the hope that
the Government of India will exert
influence in such a manner that
Japan once again becomes a free
country.”

Mr. Speaker: Amendments moved:

(i) That at the end of the motion,.
the following be added: -

“and having considered the same,
this House suggests that the Gov-
ernment of India should withdraw
from the U.N.O. and its various-
Committees and sub-Commlttees”[
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(ii) That at the end of the motion,
the following be added:

“and having considered the same,
this House suggests that the Gov-
ernment of India should enter into
non-aggression pacts with the
U.S.S.R. and China”.
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Mr. Speaker: Amendment moved:

That at the end of the motion, the
following be added:

“and having considered the same,
this House is of the opinion that
the international situation being
highly inflammable, it is desirable
that immediate steps be taken to
strengthen the land, sea and air

(iii) That at the end of the motion, :
~he following be added: ;%’;ezn‘l’gréggg“’ be able to meet
“and having considered the same, Shri Naziruddin Ahmad (West Ben-
) g:is élouse exprtessxfesI t(};_e ho!:ﬁ that gal): I beg to move:
e Government of India will con- :
A c A . f the motion, the
duct its foreign policy in such a That at the end o ,
manner as to lead to the establish- following be added:

" ment of a league of Asian nations “and having considered the same.
to be known as the U.N.O. of the this House is of the opinion that
Peoples of Asia.” the Government of India should

. adopt fully the line of action fol-
(iv) That at the end of the motion, Jowed by the U.N.O. in all respects
-the following be added: : in regard to the maintenance of
“and having considered the same, peace in the world.”
g’xis cgiouse exm;es&fzef (til;e h¢i> tha;_: Mr. Speaker: Amendment moved.
e Government of India will exe
influence in such a’' manner that 1 l,fh\:': atb:he d?!:g'm the motion, the
Japan once again becomes a free ollowing be a :
country.” th‘i‘anlsll having cofnii?ered iI'cllile satr;‘m.
; . L s House is o e opinion that
Prof. K. T. Shah (Bihar): I beg to the Governmfent of India should
-amove: adopt fully the line of action
. followéd by the U.N.O. in all
That at the end of the motion, the respects in regard to the main-
-following be added: tenance of peace in the world.”
“and having considered the same, e shall now proceed with the e
this House realises the extreme of Members who wish to speak, I think
gravity of the present internations! it will be necessary to impose a_time-

»:}i‘teuat;%xé. anéir "'feg(;eés tt%emc’;evgfaf limit. I would suggest fifteen minutes

policy purs Y overn for each speaker, but that should be
m?ntt of Ingla 1? t?%r mtematl(:nal taken as the maximum. I understand
relations has failed to maintamn the difficulty of covering all points in
world peace.’ that limit, but, with .a view to giving

opportunity to the largest number of
Members possible, 1 would urge that an
individual Member, instead of trying to

Mr. Speaker: Amendment moved:

That at the end of the motion, the :
) H : ! cover all the points, may cover just a
Tollowing be added: point or two pwhich heythinks jto be
“and having considered the same. most important and on which he could
this House realises the extreme give his ideas in the best manner as
girtavitty of thg preserzt itntern‘aetictygal he thinks.
situation, and regrets to no at .
the policy pursued by the Govern- ?‘m Pa:indd‘% Ahmgd.hMay I sub-
ment of India in their international {na at the Members who have submit-
relations has failed to maintain ed amendments should be allowed to
world peace.” speak first? Otherwise, the cart would
be put before the horse.
Shri Syamnandan Sahaya (Bihar): 1 Mr. Speaker: I appreciate the motive
beg to move: of the 'sll_,xeggestion. but 1f we accept that
That at the end of the motion, the proposition, namely, that the giving of

an amendment can be used as a means

dollowing be added: .
g be added of getting a right to speak. it would be

th:‘ang having cc;nsihderedithe sat!}!‘le. a very difficult job later on.
is House is of the opinion that
the international situa?ion being Shri Naziruddin Ahmad: The rules
highly infézr;utnablte. it is desirable allow it.
at immediate steps be taken to peaker:
strengthen the land, sea and air Mr. Speaker: Yes.
forces of India to be able to meet Shri Kamath (Madhya Pradesh): Will

.any emergency.” the debate continue tomorrow also?
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Mr. Speaker: I shall be able to say
that after a few minutes.

Shri T. Husain (Bihar): Have we to
-catch your eye’ or is there a list, Sir?

Mr. Speaker: Suggestions come in
the form of lists, in the form of chits
and in the form of requests.

Shri T. Husain: But the eye is the
most important.

Mr. Speaker:

Shri Bharati (Madras):
gest that we may have
-also?

Mr. Speaker: Unfortunately. the
-difliculty is that while one Member is
asking a question, others are engaged
in some conversation and the same
question is being repeated. I would
request Members to be very attentive.

Shri Sondhi (Punjab): He is hard of
hearing. '

Mr. Speaker: When I say that Mem-
bers should be very attentive, I do not
say 50 with reference to this occasion,
‘but generally. : .

Prof. Ranga ( Madras): Sir.......
{Interruption). :

Shri Hanumanthaiya (Mysore): On
a point of order, Sir. Is it necessary

at the concerned Minister should be
‘present, or would it be in the interests
<©f the debate if the Minister of Parlia-
mentary Affairs is present?

The Minister of State for Parlia-
mentary Affairs (Shri Satya Narayan
Sinha): The Prime Minister will be
‘here in a few minutes. Meanwhile, he
has asked me to take notes and I am
-doing so.

Mr. Speaker: There is no point of
order in that, but I think that it has
‘been the established convention here
that the Minister concerned is expected
‘to be present in the House and on im-
portant occasions as many Ministers as
possible. Incidentally, it also involves
a corresponding duty on the part of
Members. They should, after deliver-
ing their own speeches, remain in the
House and hear what the other Mem-
‘bers have to say and also hear the reply
‘which the hon. Minister gives. In spite
of this convention, some latitude has to
be given, in respect of Ministers, for
‘the simple reason that they have to
attend to many duties and it is not
possible for the Chair to come to a con-
«clusion on the importance of the busi-
ness which detains them. Some
arrangement seems to have beep made
‘to take notes of the debate that is being
-carried on in the unavoidable absence
of the Minister, and in any case,
‘the hon. the Prime Minister has just
now come. The mafter is settled.

Shri T. Husain: Now that the Prime
Minister is here. may we know whe-
ther the debate will continue tomorrow?

-

It is the only factor.

May 1 sug-
another day
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Mr. Speaker: There is no hurry. The
announcement will be made shortly.

Yes, Prof. Ranga.

Prof. Ranga: Sir, I am sure the
House and the couniry are keenly con-
scious of the gravity of the national as
well as international situation with
which we are faced. I am also con-
scious of the grave tone in which the
hon. the Prime Minister has introduced
this subject this morning in this House.
We are all anxious to offer our co-
operation as well as _support to the
foreign policy that our Foreign Minister
has been pursuing. It is very easy for
me to narrate a number of things in his
foreign policy with which myself and
most Members in this House are in full
agreement. But I certainly would not
be performing my duty by this House
and by the country by detailing those
items in his foreign policy with which
we are in agreement at present. I am
sure the Foreign.Minister -also does not:
desire us to do that. What we ought
to do—what at least I feel I ought to
do, if I were to be sincere in the su
port that I wish to give to our Fo
Minister—is to try and draw his atten-
tion in a fearless manner to some of the
aspects of the foreign policy in which
our country does not feel very happy,
about which our people do not feel so
very satisfled and in regard to which
we can expect our Foreign Minister to
try to give a better account of the man-
ner in which our foreign affairs are
managed in the interests of our country
and also in the interests of the world..

As the Foreign Minister was develop-
ing his subject this morning, I began
to wonder what his conception could
possibly be in regard to the strategic
importance of the things that are
happening all around us. Could be
be indifterent to the gathering clouds
of threats of insecurity to our own
safety in our own country; to our
much-prized liberties and freedom,—
threats which are all around us,
especially in the north and north-.
east sides of our country and our
borders? It is very easy indeed for us
to grow sentimental as well as eloquent
whenever anything concerning Asia is
mentioned to us. But can we be in-
different to the change that has been
coming over the minds of large num-
bers of the leaders who are today inm
charge of great masses of geographical
areas of the world. especially in the
East? Can we be quite so confident
that the China that we talk about is
the same today as it used to be ten
years ago. one hundred years ago, two
thousand years ago when d
Buddha's teachings were being carried
to China through our missionaries?
Chinese people, we have all great res-
pect for them; Chinese people, we like
to love them. But at the same time
we should also realise who today are
the leaders of the Chinese people. Who
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in charge of the Chinese Government
tizday? uld we be indifferent to the
fact that only the other day it was none
else than the Chinesé Government
which had hinted that India was the
foreign power in Tibet which was sup-
posed to be queering the pitch? Could
we be also indifferent to the fact that
China, the modern China, the present
day China was sending her own troops
fn order to assert her sovereignty over
Tibet? And in the mind of people on
that side of the world, sovereignty
makes no other meaning than expan-
sion of their own control, political, eco-
nomic and social over other peoples.
Now, when we talk again and again of
the sovereignty of the Chinese people
over the Tibetan Government or
country what is it that we are doing?
Are we not giving a blank cheque to be
signed on our behalf by somebody else
in order to spread their own imperialist
tentacles?

We should in all seriousness be pre-
pared to realise the strength of the
people who are there on that side in
charge of that Government. True, the

nited Nations troops are bearing the
brunt of their attack in Korea. Millions
of peg(ple are supposed to have poured
into Korea. It is something like an
avalanchic sweep. Is it impossible for
those people, under more or less similar

mstances, to pour into India too
under the same pressure of ideological
and imperialistic urges? Should we not
keep thebe things in our mind?

Instéad of that I found, to my utter
surprise, our Government and their
zokesmen both in India as well as

road, repeatedly professing their
friendship not only to China’s people,
not only to the Chinese Government.

-but to China’s sovereignty over Tibet.

This beats anybody and everybody.
These -are days when we should be
ready with the aid of the United
Nations and other factors to counter

menace of sovereignty of one
country over another. Instead of that
we go about accepting it, admitting it
and apologising to it. This is one
criticism that I am obliged to make
against our foreign policy.

Secondly, my hon. friend the Prime
Minister was speaking this morning in
ringing and eloquent terms about our
Eol cy towards Nepal. We all approve

is attitude towards Nepal. Why do we
insist that Nepal should pursue a
&rogressive policy, although we admit

at Nepal is an independent country?
Because we are her neighbour, because
we alone could possibly be her neigh-
bour, because we have strategic inte-
rest. All that is true. I admit. Now
fn the same way. have not the Reds
argued in favour of their ideology when
ft came to their relations with their
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neighbouring peoples in South-West
Europe, and would they not be prepar-
ed to do the same thing also in regard
to India when her turn comes? Now
that is where it is most necessary for
us to take into account the mind of
those people. No amount of our emo-
tional feeling for peace, justified as it
is, could possibly blind us or blind any
country to what is happening in the
world. There is a war already. The
war on the ideological plane is several
years old. Now this war is trying to
take a physical shape. We want to
prevent this physical war. All glory
and all support also to our Prime
Minister for the heroic efforts that he
has been making, so consistently and so
fearlessly during the last two years in
order to ward off this war. But at the
same time would it be wrong on our
part, on the part of our people and on
the part of this House to expect him
to take cognizance of the existing war
on an ideological plane between two
ways of looking at things and two ways
of living in this world?. Could it be
possible for him to ignore the fact that
there are people in this world, there are
countries and parties in this world who
are not tolerant of other peoples’ way
of living and who are anxious to spread
the tentacles of their own ideological
strength and power? There are fifth
columnists in every country and these
powerful columns are being regulated,
ruled and controlled by one power, one
ideological power and one ideological
people who follow one ideological
approach. But what are we doing?
We seem to be doing nothing.

Then there is the spectre of war. We
are trying to prevent it. But suppos-
ing it takes place? What is the prepa-
ration that we are making in our
country? What is the warning that our
Prime Minister has been giving to our
people and helping them to prepare
themselves? I am wholeheartedly 1n
agreement with what has fallen the
other day from the lips of my hon.
friend Mr. Kunzru when he warned us
in grave terms and tones about the
great necessity of improving our armed
forces. But are we doing anything?
I agree with the Prime Minister that we
have not got the necessary economic
power. In that case. would it not be-
necessary for us to go about and tell
our own people about these threats to
our peace, as well as the world’s peace;
threats that may be coming from this.
end or that end, so that we may pre-
pare ourselves to face these threats.
We have not done it. I do hope that
the hon. the Prime Minister would
hasten to give the .necessary warning
as well as exhortations to our people.

I come {o the next point, that s our
long-standing anxiety to rerrain un-
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attached to this or that side. I admit
that: but do the other two parties accept
our professions of non-attachment
policy? I am afraid, it would be im-
possible even for the Prime Minister to
say to himself, not to speak of saying
it to us, that they do accept our policy
of non-attachment. One section has
already put us down as their enemy and
they do not want us to remain, even to
our own satisfaction, in an unattached
manner. They want us to go with
them. They know that we have not
gone with them. They know also that
we are not likely to go with them. And
they are told-again and again by their
own agents here, whose numbers are
unfortunately increasing on account of
our own policies, that we are not likely
to be on their side.

Shri Tyagi (Uttar Pradesh): Which
is that?

Prof. Ranga: Don’t be Impatient.
¥You yourself know it.

Mr. Speaker: Order, order.

Prof. Ranga: They come and tell the
Prime Minister—that we are moder-
ates? No. That we are reactionaries?
Not even that—that we are capitalist-
‘minded and that we are war-mongers.
They said fifteen months ago that we
-are imperialistic. They wanted to anti-
cipate what China is trying to do in
regard to Tibet. They wanted to keep
us away as far as possible, blind-folded
also. and make us defeatist. and so they
called us war-mongers. These are the
people who are not going to treat us
under any circumstances as friends.

We are afraid of becoming satellites
of the other, of becoming their depend-
.ents. To be a satellite, or to be a
slave or a dependent is bad. It is in-
‘human, and it is a thing impossible for
us to contemplate. None of us is pre-
pared to ask our Prime Minister to
accept that sort of thing vis-a-vis the
-other power. Admitted. But at the
-sanwe time are we prepared to allnw
our country, in a willy-nilly fashion, to
become a slave, an agent or, to be
absolutely ashes under the feet of the
other power? That is the real danger
today. Let us be conscious of :hat.
Whether we try to prevent it or not, on
an ideological plane it is going on, and
it may translate itself into the physical
plane too in spite of our efforts.

There was King Edward VII. He got
a Nobel Prize. Why? Because he was
supposed to be the “peace-maker”. He
prevented a war breaking out.

i Shri Syamnandan Sahaya: When was
t?

Mr. Speaker: Order, order. He is
entitled to his views. /

Prof. Ranga: Look into history. A
few years later the World War came.
“There was a Prime Minister of England
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who went back to his country after a
shameful treaty and then warned his
people against war. He brought back
along with his umbrella, peace for the
people. A few months thereafter there
was war. It was not his fault that war
came. But it was his fault not to nave
prepared his country to face the situa-
tion that had overcome at Dunkirk and
other places.

Shri Sidhva (Madhya Pradesh): He
won the war.

Prof. Ranga: Not that man. In our
country we today are told that war is
coming. Let us help them to avoid war.
Are all prepared to co-operate with the
Prime Minister in avoiding this war?
But let us also be quite clear how long
it will be possible for us to maintain
this peace, this risky peace, this sli
pery peace. This peace can be. ma
sound, strong and stable only when we
are in a position te make ourselves
strong strategically as well as inQus-
trially, when we are in a position to
know our friends and develop that
friendship as strongly and as sincerely
as we possibly can, even if we cannbt
cement that friendship by formal politi~
cal treaties or alliance or liaison.

Dr. S. P. Mookerjee (West Bengal):
In rising to speak on the foreign policy
of the Government of India one would
naturally feel overwhelmed by the
critical situation with which the whole
world is faced today. I would like to
deal with the problem not only from
the point of view of the world situation
but from the point of view of the
security and safety of our own country,
because I feel that the latter considera-
tlon is of as much importance as the
former one.

. There will be none in this House or
in this country who will not re-echo
what the Prime Minister has said about
the desirability of avoiding war. In
fact, as he has pointed out, there is
hardly any country in the world or
people residing in any country who are
not saying the same thing. Yet we are
drifting towards a war. The Prime
Minister has also asked the House that
we should be very careful in choos
our language, specially in dealing wi
the aflairs of other countries and
should not add to the explosive nature
of the present situation. At the same
time I think it is essential that we
should speak frankly, specially in res-
pect of the points where we feel that
a change is called for in the policy of
the Government of India.

We want peate. We want to avoid
war. We would like to follow the
policy of negotiations. We would like
to be patient, though not, as the Prime
Minister said. too patient always. At
the same time we must guard our-
selves against not following a policy of
drift. We must be able to arrive at
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decisions—we hope correct decisions—
at the right time. We must also guard
against the possibility of trying to
please everyone. That is a dang:rous
pastime and very often we are 1emind-
ed of the fate that overtook the ola
traveller—who was no doubt guided by
moral principles—who tried to cross
over a rickety bridge with his son and
donkey, sometimes rode on the donkey
himself, then persuaded by others put
the son on the donkey, then placed both
himself and the son on the donkey, and
ultimately carried the donkey on his
shoulders, with the resvit that he lost
the donkey. In this case, if we try to
follow the same policy, we may or may
not lose any donkey, but we may lose
our country. In any case, we must be
able to make up our minds, especially
at this critical juncture, as to what
should be our outlook and our policy
with regard to international matters.

I shall not deal in detail with Korea.
But I must say that we have noticed
certain inconsistencies with regard to
our approach even to this problem,
which it is very difficult to explain.
The Prime Minister today emphasized
that no settlement with regard to Korea
was possible, ignoring China. That is
certainly a point of view worthy of
serious consideration. But when India
decided to support the Resolution before
the Security Council, declaring North
Korea as an aggressor, obviously it was
known who was behind North Korea.
North Korea had no independent status
of her own. North Korea was backed
by China and, maybe, ultimately sup-
ported by Soviet Russia. But we did
not hesitate in declaring North Korea as
an aggressor and we also took our
glunge into the war. If today China

as to be satisfled with regard to North
Korea, then obviously China will dictate
her own terms. When we discussed the
Korean issue in Parliament some
months ago, this was the point which 1
touched in my speech. Is the fighting
between North Korea and South Korea
just a localized affair or is it something
bigger? I did appreciate the position
which the United States took up. The
United States did not regard it as just a
simple case of aggression on the part of
North Korea against South Korea but
it also kept the Iideological conflict
which was in the background.

3 pM.

Today naturally attempts are being
made to keep the Korean Conflict con-
fined to its limited circle. We all hope
that that will be so but here
again, somebody has to eat
the humble Dpie. China todav
has shown that she does not
exactly represent the despised Orientals
and whatever the reason may be, she
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has acquired enormous strength and
she is able to meet on the battle-ground
the finest forces that the United States
and other allied powers could have
sent. Naturally our deepest sympathy
will go to the U.S.A. because one half
of her peace-time army today is on the
battle-fields of Korea and the United
States is claiming that she is not fight-
ing her own battle, but she is fighting
the battle on Dbehalf of Democracy.
Here we have to make our mind exact-
ly as to what we stand for. The Prime
Minister referred to China. We have
no quarrel with China, so long as China
is anxious for the liberatton of her own
people. Everyone will have sympathy
with the Chinese people but if China
takes upon herself the task of liberat-
ing other peoples also who may not be-
anxious to obtain liberation at her
hands, naturally that creates complica-
tions which will affect not China alone,
but the rest of the world, particularly
Asia. The proceedings in the House of
Commons in London are rather interest-
ing reading. There even a great fighter
and patriot like Mr. Churchill has been.
thinking not in terms of saving Asia
not even thinking so much in terms of
making Korea the real testing ground
but he has quite realistically been
thinking of the possible repercussions.
on Europe and particularly England, if
by any means Korea is allowed to deve-
lop into a theatre of world war. That
is a realistic, a strategic approach. We
have got to look at these problems
undoubtedly from the point of view of
world peace but principally also from
the manner in which our own position.
may be affected.

Along with China, we have to take
up the question of Tibet because both
are inter-linked. Now the Prime Minis-
ter naturally reminded the House of the
part which India had played progress-
ively in the matter of recognition of
the legitimate rights of the present
Chinese Government. How has (‘gina
reciprocated? When it comes to®the
question of Tibet, there may or may
not be some sort of loose suzerainty of
China over Tibet, but historically this
is not so easy a matter and yet, what
is the reply that China sent to India,
when India asked China not to proceed
on the path of violence in the matter of
Tibet? The reply that China has sent
has shocked, surprised and has given
sorrow to the Government of Indfa. I
do not know whether it has made any
difference with regard to China’s settled
pohgy in respect of Tibet, but here
again, what is the definite policy of the
Gpvernment of India with regard to
Txbet_'.’ The Prime Minister just glossed
over it. He said: We have sent an-
other request asking them to be peace-
ful. but has that made any difference?
Just as in the case of Korea, each
country. for which this so-called libera~
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)
tion starts is the worst sufferer. It is
like the old story of the operation being
tully successful and the patient suc-
cumbing. The sufferings of the people
themselves are indescribable. Only in
this morning’s papers we had a graphic
account of the last British Correspond-
ent who left the North Korean capital,
stating how he found the whole place
burning, reminding him of some per-
formances of Sir Guy Fawkes. Similar-
ly with regard to Tibet, we sent frantic
appeals to China asking her not to be
violent but did China listen? What is
the policy behind China's action? It is
no use our trying to gloss over things
because these are matters which affect
not only the people of Tibet but also
the security of India. It is a fact that
the boundary between India and Tibet
is yet to be definitely defined. The
. Prime Minister said the other day that
we stand by the WMac Mohan

Line but the maps of China
which are in circulation even
now include portions of Assam.

Ladakh and Leh and territories in
which India is vitally interested. The
reply which China has sent to India on
the question of Tibet deflnitely indi-
cates that China will do everything
necessary for the purpose of keeping in
tact what it considers to be China's
border and when it refers to Chinese
border, it includes Tibet as well and
the undefined boundary of Tibet so far
as it touches the Indian border. Simi-
larly with regard to Nepal. The Prime
Minister spoke very calmly the whole
time—he did not use strong words—a
few strong sentences were however
used by him, when he warmed up in
connection with Nepal. We must follow
a patient policy with regard to
Pakistan; we must follow a friendly
policy with regard to China; we must
follow a surrendering policy with
regard to Tibet but with regard to
Nepal, we shall never allow any one
not only to enter into Nepal—any
foreign power—but also not allow any-
one to go over to the other side of
the Himalayas. It is perfectly true;
we are interested in Nepal. It affects
our security to a very considerable
measure. Some solution will have to be
found with regard to Nepal. Even
with regard to Nepal, we have been
too long undecisive. We do not know
exactly what is it we want. We must
have a sirong and stable Government
in Nepal and a Government which has
the backing of the people at large. If
‘h,ly any chance civil war continues in

epal, it is not India that will benefit,
it is China through Tibet which may
come and play havo¢ in that part of
Asia. (Shri Tyagi: Impossible). The
gentleman who says ‘impossible’ repre-
sents that class who thought four years
ago that establishment of Pakistan it-
sel! was Impossible but many impos-
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sible things have become possible in
this world, particularly in our country,
due to our weakness and shortsighted-
ness.

I do not wish to go into details but
what I would beg of the Prime Minister
to realise is that the time has come
when we have got to take decisions
with regard to major questions and be.
prepared to act before it is too late.

I personally feel that this world is
big enough for all of us to live in. I
do also feel that it is quite possible that
there may be differcnt ideologies in
different parts of the world. It should
be madness for anybody to think that
the world must be built on one pattern
and one alone. So long as people resid-
ing in one country or the Government
representing that country decide to con-
fine their activities within their own
limits, and apply to their own people
whatever doctrines they consider to be
favourable or fashionable to them. it
should not really concern the rest of the-
world. But, the trouble arises when
ideologies and principles either peace-
tully or violently penetrate into other
territories and disturb the set up in-
those countries and come as a challenge
to the world.

What is happening in the world to-
day? The world is in the grip of lust
for power, possession, and prestige.

These are the three - things
which are ruling the world.
Naturally, we do not wish to

take sides openly, and blatently. We
do not wish it to be known that we are
simply the torch-bearers of scmebody
else, because we have also our own
philosophy and our own ideology. The
doctrine for which India has stood has
been the doctrine of live and let live.
At the same time, if the danger signal
comes, if the red signal comes, what is
it that India will do? Suppose the
Himalayas, which were considered to
be impregnable, that huge border cover-
ing 2,000 miles for which no separate
recaution or defence was thought to
e necessary, but which has suddenly
become an important frontier, happen
to be the line through which there is
genet;atxon or infiltration into India,
ow is India going to defend herself?
That also is very much connected with
the internal conditions prevailing in
India. The growing deterioration in
our economic conditions is a menace to
our internal security and our ability to
check infiltration or aggression. I have
nothing {o say against communist phjlo~
sophy as such.  The Indian people may
decide to adopt whatever ism they like
to adoont. But, we do certainly believe
in democracy. We shall tolerate no
external interference. I am not refer-
ring to the ideologies for which England
or America may stand. or their sins of
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-omission and commission. But, there
are certain fundamental and basic
ideologies for which India has stood,
and cven stands today. We stand for
freedom of expression. for freedom of
‘thought, for freedom of association and
religion and our Constitution has been
based on the sound princioles of demo-
cracy. India will not. therefore, and
cannot accent any principles attached to
+totalitarianism or dirtatorship. If there
is an ultimate conflict between these
two ideals, we cannot just sit on the
fence. By all means let us try to
‘negotiate; but if there is ultimate con-
flict. then what will India do? If the
possibility of danger comes to India,
can India alone, by herself. defend her
territory against a big aggression?
‘These are big question marks. 1t is
not my purpose to go into these detail-
ed oauestions today. But. I would
certainly tell the Prime Minister that
the peonle of India expect that there
should be a more realistic approach in
respect of the foreign policy of India.
No doubt, we stand for peace: but the
inconsistencies and uncertainties of our
foreign policy are making us slowly
-drift towards something which may
dbring disaster to India more quickly
than what many think.

The last remarks that I would make
in the limited time at my disvosal will
be with regard to Pakistan. The Prime
Minister said nothing about Pakistan.
In one sentence he has brushed aside
Pakistan.

Shri Tyagi: That is very good.

Dr. S. P. Mookerjee: So far as
‘Pakistan is concerned, what exactly is
our policy? As I have stated repeated-
ly. there must be an overall policy
between India and Pakistan. We are
supoosed to be at the war with Pakistan
in Kashmir. Pakistan is the aggressor
there. although what is true for Korea
1s not true for Kashmir. In all other
‘matters, we are trying to carry on a
conciliatory policy with them. Our
policy must be based on reciprocity.
complete reciprocity. If we get good
treatment from Pakistan, Pakistan gets
good treatment from us. If we do not
receive good treatment, it is no use our
merely saying that we carry on a policy
of negotiation with them. and ultimate-
ly become weak and humiliated. I
shall not refer in detail To Eastern
Pakistan. The only ground on which
the Prime Minister stands is that on
an average about 2,000 people more
are going back to East Pakistan every
day. But. why are they going there,
how they are living there, to what con-
ditions of humiliation they are being
subjected are questions which the
Prime Minister has not been able to
answer. He knows much bet‘ter‘ than
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even myself the life of misery, shame
and humiliation which these millions of

“Hindus in East Bengal are being forced

i/

to live. He said in the course of his
speech that whatever happeéns, India
will never agree to any discrimination
being made. in reference to South
Africa, whether it is based on race or
religion. When people who had their
loyalty fixed upon undivided India, who
made Indian freedom possible, and
today also naturally look to Indix for
protection and help in emergency. are
forced to live in an atmosphere of in-
security and misery and humiliation,
then, what is India’s policy in respect
of them? Are we so weak as merely to
watch and appeal? Teday, what is
needed is that the people of India must
get a propet lead from their Govern-
ment. If, God forbid, the situation.
worsens, India will have to depend as
much on her arms and ammunitions or
military strength as on the united moral
strength of the people. I was rather
perturbed the other day when the
Prime Minister excitedly answered a
question put by a Member and said
that he was reducing defence expendi-
ture. The matter has not been discuss-
ed in detail. If reduction in defence
expenditure means a weakening of the
military position of India, I say, that
the Government of India will be doing
the greatest possible disservice to India
as a whole. Today two things are
vitally necessary. We have ’o strength-
en our military position fand if we
cannot do it alone, we shall have to do
it in collaboration with others with
whom we can stand on a common plat-
form in defence of a common ideology.
Then, we shall have to strengthen
internal strength and peace, and satis-
factorily solve the economic problem, as
much as we can by our own efforts. as
with the help of others so that we can
create that solidarity and stability
which would be impregnable both from
the {xatxonal and international stand-
points. .

Mr. Speaker: We shall confinue this
debate tomorrow also.

Acharya Kripalani (Uttar Pradesh):
We have listened to the Prime Minis-
ter's exposition of his foreign policy
with attention. I am glad he said that

[MR. DEPUTY SPEAKER in the Chairl

consideration of foreign policy is not a
matter which concerns only the experts,
but as all the citizens are involved in
it, they also can have an opinion about
it. Yet, I must say that so far as inter-
nal politics is concerned, this House is
in a better position to assess the results
of policies pursued by our Government
because they affect us intimately. We
go among the people and we know their
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feelings, and we know how any policy
of Government. or any muddle that it
may create, be it in regard to sugar, or
food or jute affect the people. We know
the people’s feelings and we can venti-
late them here as their representatives.
In foreign affairs we have fo walk
warily. 1 will, therefore, confine my-
self to discussing principles rather than
find any fault with any acts of com-
mission or omission of the Foreign
Department. Even so, it becomes neces-
sary to have a brief survey of our
diplomacy so far.

We began our international career by
enunciating three propositions. We said
that India shall strive her best for
world peace. We also said, as between
two power blocs, the Anglo-American
and the Russian, we shall remain
neutral. We have heard it said by a
former Ambassador of ours and a Mem-
ber of this Parliament, that there is
only one bloc. I hope the Prime Minis-
ter will beneflt from this information
supplied by one of his ex-diplomats.
The third proposition that we enunciat-
ed was that though we will be neutral
as between those two blocs, we will not
allow tyranny and injustice to prosper.
These are very laudable and excellent
general propositions. But somehow or
other, we soon discovered that absolute
neutrality was not quite possible. So
we modified this proposition and we
said that we reserve to ourselves our
judgment; and that we shall decide
every issue on its merits. Again we
soon discovered that there are no
abstract, unrelated issues in this world,
especially so in the international field.
We discovered that issues are followed
by acts, and these acts are good or bad.
Thercfore we modified our proposition
and said that we shall judge every act
upon its merits. I submit, that this is
not a scientific way of judging acts,
because acts are not isolated facts.
They are correlated, they are inter-
related, and they proceed from the
character of a particular person and
nation. Sometimes acts proceed from
the philosophy that a nation or an indi-
vidual holds. Therefore, I say that this
way of judging isolated acts is not

scientific. Moreover, there are certain -

acts which over-ride every other act
that an individual or a nation might
have done. If a man is charged with
murder, it is immaterial whether he
was a good father, or a good husband
or a generous person. The one act of
murder, in human judgment, over-tides
all his other acts. Also. we do not use
this way of judging while making our
friends. We do not judge separately
the acts of our friends. We make up
our mind about the man's character
and then we give him our friendship
or we leave him to himself.

To take a concrete example—China.
It had a people's Government and that

B Pt
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Government was in charge of the
country—practically the whole of it.
We, therefore, thought that it was right
that it should not be denied the mem-
bership of the UN.O.; and we advocat-
ed the cause of China. And why?
Because we were thinking in terms of
isolated action. This action was right.

- We said that this Government repre-

sents the people of China and is in
possession of power, and so it should
be allowed to be a member of the
UN.O. But, if we had waited a little,
we would have been more cautious in
our advocacy. Soon, this nation that
was struggling for its own freedom,
strangulated the freedom of a neigh-
bouring nation, in whose freedom we
are intimately connected. 1 am not
thinking about the theoretical right of
China over Tibet. In spite of this
theoretical claim of China on Tibet,
many of our politicilans feel that our
advocacy of China for the membership
of the U.N.O. was premature. We may
change our position, because we feel
that Tibet is yet far off. But supposing
what has happened in Tibet happens
on our borders in Nepal? For the sake
of argument, suppose the Chinese
“liberation” forces come to Nepal, then
I-am sure the House will agree with me
that whether we are well prepared or
ill prepared, we will go to war with
China, cost what it may. If that is so,
at that time what becomes of our advo-
cacy of China to the membership of
the United Nations? We cannot be at
war with a nation and also advocate its
entry into the UN.O. That would be
an absurd position.

Take another instance. North Korea
attacked South Korea and thus broke
international peace. We judged this
action in isolation and in a hurry we
voted for war on North Korea. I can
understand America voting for war,
because the American people know that
this North Korean action was not an
isolated action, but that it was in pur-
suance of a policy, and that policy
emanated from Russia. Therefore,
though the land was distant, and though
it was difficult to drive the enemy, yet
the Americans went to war. When they
took this step I do not think that we
were so naive as to think that America
will stop at the 38th parallel. When a
nation begins a war,”a costly war and
a destructive war, it fights it to the
finish. It does not take half measures.
Therefore I say that if we had waited
and studied properly the character of
this Korean war we would not have
been wise after the event and said
“Though we sanctioned war, we meant
so far and no further, only up to the
38th Parallel.” Under these circum-
stances, when the actions of powerful
nations and others that have come
recently into power are dictated merely
by power lust and by aggression, open
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ecret, it becomes difficult to take
:{dess. We must therefore allow the
atmosphere to clear and as a peace-
loving nation remain strictly neutral.

Neutrality in the present circum-
stances of the world means that so far

as possible we must not express any '’

opinion as to who is right and who is
wrong. This does not mean that we
have no opinions. So far as interna-
tional diplomacy is qonce_rned we ex-
press no opinion and in this I am forti-
fled by what the Prime _Mlmster said
this morning and also said a few days
back. He said a few days ago: “We
must stop this business of slandering
each other. irritating each other and
pointing out the faults, errors and the
sins of the other”. I say if we cannot
do this, we cannot also lavish any
praise, because if we point out the
merits of one nation, they come to be
the demerits in the eyes of another
nation, or at least the other nations
take it so. Take the example of North
Korea. We condemned its action and
therefore approved of the American
action or call it UN. action, it makes no
difference what name you give it. We
approved this action and considered it
good. Then next we blamed America
for crossing the 38th Parallel and talk-
ing in terms of using the atom bomb,
which ‘we heartily despise. Therefore I
say that just as some nations in EuroFe
remain strictly neutral, without public-
1y expressing their views about the
rightness or wrongness of powerful and
ambitious nations. we must follow a
similar policy.

The question arises whether as mem-
ber of the U.N.O. we shall sit silent.
“Those nations which decided to remain
neutral have not remained silent in the
‘UN.O. In the U.N.O. there are many
soclal and economic matters in which
we can profitably participate. Our
Tepresentative there is a careful man
and is greatly respected. We must in-
struct him that all his efforts should be
towards the establishment of world
peace. In sanctioning war against
North Korea we have not lent weight to
the cause of world peace.

Then from another point of view we
cannot at this stage of our national
_development afford to take sides in
international issues. We began our
international career very favourably.
We were considered, or may I say that
we Ac:_nsidered ourselves, as the leader

ia .....

Shri Jawaharlal Nehkru: No.

Acharya Kripalanl: And Asiatic
people looked to us for inspiration end
gance, or at least we thought that

r looked to us for inspiration and
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guidance. 1 am afraid this position
holds good no more. I do not know
whether the international world knows
about our weaknesses. At any rate, I
am sure by this time we know our own
weaknesses, especially in the matter of
our military and industrial pot_;entml.
So far as our military position is con-
cerned we have an army but it is onl'y
a land army. We have no navy or air
force worth the name. Our industrial
potential, meagre as it was, has become
more meagre in these three years.
Under these circumstances is it not
proper for us to cultivate our own
arden? If we make ourselves strong
t would not be possible for our neigh-
bouring nations to insult us. We advo-
cated the cause of China for member-
ship of the United Nations. We thought
that we were doing something that
Russia would have wanted us to do,
because she also wanted the member-
ship of China in the UN.O. But how
did Russia treat us? Russia published
the correspondence between our Prime
Minister and Stalin. This I say is not
done in international diplomacy. They
did this because they did not care for
us. They want to take advantage of
us. Then take the case of China, we
advocated its membership in the United
Nations and at that time China did not
remember that we were inspired by
some other nation but when it
came to the question of Tibet they tell
us that we are inspired by some other
nation. America is cold towards us.
We have no friend left in the world.
The tree must be judged by its fruit.
So I say if we make ourselves strong,
we shall not get these rebuffs and only
in so far as we get strong will we be
able to influence world politics and
work for peace which is our greatest
aim and which is in keeping with our
traditions.

I suppose all these things have
happened because oqur basic philo-
sophy is wrong, that is we want
to judge every action on its own
merits. Another reason for this is
that we think that we will ﬂgh;
for just causes, or is it lost causes
Neutrality cannot be combined with the
urge to reform the world. I remember
when people asked the Father of the
Nation to carry his doctrine of non-
violence to distant lands, he always
said “I must make good at home and
unless I make good here I have no right
to cArry the message of non-violence
to other lands.”

Nearer home, our policy should not
only be just but it should be firm.
Because, with it is connected our very
existence as an independent nation.
This brings me to the question of Nepal.
We could have and should have been
more helpful to the forces ¢f demos
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cracy. The Raja of Nepal who is our
&uest, his theoretical claim to the crown
of Nepal is greater than the theoretical
claim of China on Tibet. And more-
over. today every nationg has a right to
democratic rule. Any Way, whatever
Prince or Princeling we recognise—and
the Prime Minister was very vague
.about this matter, he merely talked
.about the recognition of a King, and
we know the King never dies, whoever
may be on the throne—Ilet us, however,
not talk in terms of reform or diarchy.
I say today there is no middle path
between tyranny and democracy, and
there can be no middle path in Nepal.
“Today I say there is no place for fascist
tyranny. That went with the last war.
Now there are newer kinds of tyrannies
that are possible, there are newer kinds
of totalitarian regimes that are possible.
Today, if you deny a people democracy,
.all that they will get will be commun-
ism, and if democratic forces are defeat-
ed in Nepal, the communist forces are
_yet alive there and they are under-
ground and soon we may find that
People’s China has sent an army of
“liberation” in Kathmandu. It will be
no time then to talk of the old line
between Nepal and Tibet. So, I hold,
.nearer home our policy must not only
.be just but also firm.

This brings me to Pakistan. I want a
firmer attitude towards Pakistan. I
ibelieve our neighbours have been taking
advantage of our will-to-peace. We
‘'want no injustice to be done to the
rightful claims of others, but we must
make it clear to our neighbours that
we shall defend our rights with our
‘life’s blood. Our motto cannot be as it
was the motto of the Mahatma, loving
-our enemies and non-violence. We have
an army. our Government is as much
based upon the use of violence as any
-other Government. We cannot take
refuge in saying that violence cannot be
.answered by violence. Our motto can
-only be “we shall love our friends and
be just to our enemies”. The world
today has not gone beyond that stage.

Prof. K. T. Shah: I feel the gravity
‘of the situation through which the
world is passing as seriously sas any-
Jbody in this House or anywhere in the
world., and I have taken to heart as
fully as the Prime Minister himself
might desire the need for restraint in
-anything which we may say, whether
by a word or a gesture, which might
needlessly cause complications in the
-conduct of foreign affairs.

Having said this, and having recpg-
: the seriousness of the situation
-which is on the brink of another world
“war, I feel, however, that there is much
-in the conduct of the foreign affairs
.6f this courtry in the last three or four
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years which may admit of improve-
ment. That is not to say that one
would like to condemn entirely the
foreign policy as it has been conducted.
Nor am I going to dissociate myself
campletely with all that has been done
in regard te our endeavours for the
maintenance of world peace. Neverthe-
less. we have to recognise, in the face of
facts as they are, that notwithstanding
the sincerity of all the efforts for
maintaining world peace, we have not
succeeded in preserving it. And while
we are not trying to allocate blame or
apportion merit for whatever has hap-
pened in the past, or is happening now,
we must at least search ourselves
sufficiently to realise where, in our own
conduct there may be lurking pitfalls,
there may be lurking causes that may
be adding to the malaise of the world.

As suggested by the hon. Speaker, it
is not my intention to cover all the
points that necessarily the Prime
Minister had to cover while dealing
with a general review of the foreign
affairs of this country. I would confine
myself only to things—and in the
reverse order—very near our home,
such as Nepal, and the situation which
is boding another world war, namely
that in Korea, and the part of the
United Nations therein.

In regard to Nepal, I recognise the
existence of international conventions
and diplomatic etiquette which would
perhaps not permit a responsible Minis-
ter of a great country like this to say
anything more categorical than is con-
ventionally permissible. But one would
have expected from a convinced, life-
long democrat as our Prime Minister
has proved himself to be, a much
greater warmth and cordiality in sup-
port of the popular forces which have
risen in revolt, after a century of
oppression and tyranny, against the
Rana regime in that country. There is
no denying the fact that it is as great
an anachronism as it is unpopular, and
therefore, its legalistic theories apart,
the recognition of this or thatnﬁtxljﬁ
apart, one would have expected that
those forces which are striving in that
country to organise or reorganise the
governance of that country on a mofe
constitutional, more stable, more popu-
larly supported basis would have
received a more warm, more cordial,
more unmitigated support from
Foreign Office of this country. It seems
to me that we are, on the one hanfl,
convinced that any instability or danger
in Nepal may meédn danger or threat
to the peace of this coun itself, and
on the other, we seem to be wonderihg
whether in our relations with the pty
sent authorities in Nepal we should @lo
nnythin% that may rub them on
wrong shoulder, even though that is

sy of a good causé—a cause whith
Wurn!m have taken to heatt
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Those in power will never admit the
righteousness or correctness of those
who want to establish a government on
a popular basis, and therefore it is that
one would have expected—I for one djd
expect—the Prime Minister, notwith-
standing the sense of responsibility that
he naturally must have, to utter a more
cheering word in the cause of the

pular revolt than he did, but perhaps
E; the time he comes to reply he may
be able to offer a word of hope and
encouragement to those forces, in which
case I would certainly feel that he
would be acting like himself and vindi-
cating all that he has stood for in the
public life of this country and in the
world.

As regards the csituation in Korea,
there is no denying the fact that the
United Nations, or rather the United
States, have gone far beyond the origi-
nal resolution of the United Nations.
Even granting that China, or rather
North Korea supported by China, may
have been the aggressor, even suppos-
ing that the initial impetus came from
that source, in the resolution which
we supported, so far as I recollect, we
distinctly thought it necessary only to
use armed force for the repulsion of the
aggression. When, however, that
objective was achieved, there was no
ato&pmg there, but the forces rushed on
with such authority as they were al-
ways able to obtain from the United
Nations in ‘this regard. Neither India
nor even the United Xingdom have
been listened to in this regard, and the
Commander-in-Chief of the United
Nations Forces in the Far East seems to
have taken the bit in his mouth and
has made statements which Generals
Commanding are not expected to make.
There had been, only a few weeks ago,
a strong agitation against the utterances
of the Commander-in-Chief in regard to
the Formosan question, for instance.
I for one am convinced that the con-
duct of the affairs, as it is being done,
even though it may be literally and
technically in accordance with the
United Nations resolution, does not
seem to be in accordance with the
spirit that ought to move and has mov-
ed, in my opinion, these resolutions.
The United States itself, in my opinion,
is not free from blame in this regard.
In my judgment, it is pining for a fight.
It has been their tendency to neutralise.
subsidise, terrorise, weaker people and
then assert the force of their new impe-
rialism. As I have said before now. 1
have no love either for the red or black
or brown or blue imperialism of any
sort. But I would say this that so far
as we know, the attitude and utter-
ances of responsible eople in the
United States, from the President down-
wards, are such that ought to give us
a great food for thought—serious
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thought—as to whether they mean what
they say or they have something up
their sleeves. The very fact, for in-
stance, which has forced the Prime
Minister of the United Kingdom to take
a hurried trip to the United States,
namely, fact that the President of the
United States said that he is seriously
considering the use of the atomic bomb
when the matter is before an Interna-
tional Commission, so far as I know—
that very fact, I say, that they wish to.
unleash the atomic bomb twice in less
than ten years on Asian people shows
what is the attitude they have towards
the people of this Continent. I per-
sonaﬁy feel why, though the atomic
bomb had been completed before Ger-
many was finally beaten, they did not
want to wunleash it on a European
country, whereas when it came to an
Asiatic country, they had no hesitation
in doing so, and today in a relatively
small war they are talking to that
extent there that the junior partner has.
hurriedly to travel to the United States
and declare that the United States alone
is not entitled to use the atomic bomb
at its discretion. Whatever the
gravity of the situation, I only want to-
draw attention to this fact, that the
dollar diplomacy when desperate will
not stop at anything. Their whole atti-
tude is to bring the world and the
weaker countries of the world so much
under their depression, so much under
their influence, that the whole world
should live the American way of life.
The American way of life is seen in
the pictures which they send out here,
which you may be seeing. Unfortunate--
ly, I do not see them—or fortunately,
I do not know. If you wish to see more
truly and more correctly the attitude:
they have towards life, you will find it
in their behaviour towards their own
coloured races in their own country
today. There is an element of impe-
rialism nascent somehow in the very
blood of the Anglo-faxon race that it
will not rest content while they can
afford to leave other people to live
their own life, even though they are
ready to make any amount of profes-
slons in regard to the desire to live and
let live. As I said before, I am not
very much enamoured of the red impe-
rialism as it is called, nor do I hold any
brief for what Russia may be instigat-
ing or what China may be doing or
what it may be threatening in Korea:
by the combined might of their forces.
But I must say this, that the way in
which the United States is treating its
partners, its associates, and those who
have supported it, merely because it is
in a position to provide loans and make
as it were cannon fodder out of those
people whether in Europe or in Asia,
does not justify any hope and belief
amongst the weaker countries of the
world that the peace of the world, if left
in the hands of the United States or
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the United Nations as influenced by
the United States, would be safe for
the world as a whole. The old League
of Nations decayed and eventually dis-
appeared, because it had become the
tool, the engine, the instrument of only
one or two of the leading nations of
the world. I, for my part, am serious-
ly afraid that this new edition of the
League of Nations is really a registry
office for the two important, or perhaps
the only one important nation of the
world, namely, the United States, where
all others are regarded as junior
partners, whose assent may be taken
for granted. If it is not so, none
would be happier than I, but the events
so far have proved nothing more than
what I am contending, that even in
regard to this Korean affair itself, the
United States sent its forces before the
United Nations had passed a resolu-
tion justifying or authorising such
attempt at repelling aggression, as it
was called. My point is: whether you
see in regard to Korea or elsewhere,
you find that whereas when it comes to
Asian countries or their claims to
equality all kinds of legal subterfuges
or devices are found to delay and pro-
crastinate and postpone; when it comes
to any interest which the United States
feels is important, it does not wait even
for the nominal authority of the
United Nations. If the United Nations,
therefore, behaves in the manner in
which it ' has behaved so far, I feel that
there would be a great deal of force
in one of the amendments tabled here,
namely, that India would do well to get
out of the United Nations. Let me add,
however, that I am not advocating it
just now. I am still hopeful of the
collective counsel of mankind making
both these blocs of Power politics to
recognise the humanity all " over the
world and realise at least this much,
that each country must be left free to
choose the way of life that suits best
its own requirements and only on that
basis the peace of the world can be
founded and maintgined.

4 p.M.

Shri Masani (Bombay): I suppose
at no stage in recent times has the
world been nearer war and in that con-
text we all listened with great feeling
and sympatk{ to the speech made by
the Prime Minister this morning. If
that had been the only peril that faced
the world. I would not have taken the
time of this House this afternoon. But
I think it is also proper to say that
at no recent times since 1938 has the
world been nearer another ‘Munich’
and I crave the indulgence of the House
to supplement the anxiety that the
Prime Minister has expressed in regard
to the possibility of a world war with
the anxiety that I feel should equally
be expressed against the possibility of
another Far-Eastern Munich.
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The issue stated by the Prime Minis-
ter was peace or war. May I suggest
that there is also the other issue of

ace or appeasement leading to war?

o me that is an equally pertinent and
relevant issue and, as I listened to the
Prime Minister's speech, 1 wondered
whether. he was heading for whas
might be called a ‘peace at any price
stand. I was relieved, therefore, when
he came out with a positive statement
at two points and in particular when
he assured the House that we shall not
tolerate anyone crossing the Himalayas.
That certainly was not a pacifist stand
and I am sure the entire House
the country agree with him. But then,
if the independence of the peoples of
India or of Nepal justify the use of
force to meet force, then I am sure we
cannot put the liberties of the inde-
pendent peoples of Korea or the people
of Formosa or the people of Tibet any
lower than the interest of the people of
India.

We now have our eyes fixed, those of
us who love freedom, on the meeting
that is proceeding between the two
leaders of world Democracy, President
Truman and Prime Minister Attlee.
We are told that the Governments of
Britain and France desire that the
defence of Europe should be put first.
We have a strange unanimity on this
point, that the Western forces should
not be bogged in Korea or the Far
East. between people like Mr. Winston
Churchill, Mr. Bertrand Russell, the
Prime Minister of France and the
Prime Minister of Western Germany.
They all agree that Europe must come
first. I would not blame them. If we
were in the same position, we would
have been equally insistent that our
defence should take priority over other
people’s. But in their understandable
anxiety to protect themselves from
what they regard as an unmitigated
menace and evil, they cannot forget the
interest of this part of the globe. And
it is for us to claim also, those of us
who are Democracies and believe in
the democratic way of life, that
appeasement in the Far East, that the
jettisoning of the liberties of the people
of Asia, is no way to secure the liber-
ties of the peoples of Europe.

Once before, this has all been gone
through when a British Prime Minjster
told a cheering House of Commons
that at the cost and sacrifice of a “dis-
tant country”, Czechoslovakia, he had
brought back “peace in his time”. At
that time. our present Prime Minister
was among that brave band of le
who refused to be a party to that
appeasement and who warned the
world that this was no way to peace,
that appeasement of aggression would
lead to further aggression, and sure
enough within one year the great war
came.
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1 am equally convinced that if by
any misfortune. President Truman and
Mr. Attlee were to. agree to do a deal
with the aggressor. with the Chinese
aggressors 1n Korea and elsewhere,
then the same fate will overtake the
world. I am confident they, will do
nothing of the kind. I would rather
wish that faced with overwhelming
military force. they may withdraw from
Korea and take a military defeat. That
would be infinitely better than doing
a deal with the Chinese Communist
aggressors and handing over to them
Formosa, Indo-China and Tibet, along
with a seat on the Security Council.
That would mean disaster for us in
Asia and ultimately for the world.

We must, therefore, hope that the
words of our President, Dr. Rajendra
Prasad, will echo on this occasion.
These are his words:

“It has been India’s policy not to
submit to aggression, for submis-
sion to agfression in any part of
the world is to invite its repetition
in other parts, and thus to imperil
peace and freedom.”

I belong to a political movement
which has been brought up on the
thesis that peace can come, not through
appeasement, but through collective se-
curity. Certainly let us stave off war,
if we can: but the breathing-time we
may gain will only be useful if we
utilise the interval to build up a system
of Collective Security that is stronger
than all the aggressors put together.
The misfortune today is that, while on
the one hand the totalitarian dictator-
ship has gone on arming since the end
of the last war, the Democracies of the
world. led by America, Britain and
France have relaxed and have dropped
their armaments to such a low danger
level that today in Korea we see hordes
of men being used as cannon fodder
against mechanised armies which simply
have not got man power. That tremen-
dous unbalance of strength or military
force is the world's tragedy, and that
tremendous unbalance of strength has
to be rectified soon. if the peace of the
world is to be preserved.

I .would like this House to consider,
not in a spirit of criticism, but in a
spirit of humility, whether we in this
country have done all we can to bolster
the Collective Security of this part of
the world. Have we joined with our
oolleagues, the free nations of Asia, to
come together on a regional pact—call
it a Pacific Pact, or anything else—by
which an attack on one would be re-
garded as an attack on all?! Have we,
even today, in spite of two notes from
Tibet, taken up their case in the
Security Council and sponsored their
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plea that the United Nations should
give at least moral support to them in
the aggression they are facing? And if
we do not do these things, as I said
last time in the debate on Korea, we:
shall be strengthening those forces of’
isolationism in the West which will be
prepared to write off Asia, because
Asia is not prepared under its present.
leadership to defend its own freedom.
and its own collective security.

Acharya Kripalani invited me to ex~-
pand on a point which I made recently
elsewhere, namely that there are not
two blocs. I wish the time permitted
of an analysis of this kind. But I shall
respond to his invitation to say that
one of the reasons why we have been
inhibited in our country, despite a basi-
cally sound foreign policy of independ-
ence of judgment, from defending this
part of the world and building up a
system of Collective Security, is a mis-
conception on which the implementa-
tion of our policy is based, namely, that
there are two power blocs, that both are
of the same quality and level and that
we can, therefore, be equally indépend-
ent or detached from both. I believe
that is a basic fallacy that lies at the
root of the deviations that we indulge
in and the distortions that are taking
place in the correct policy of inde-
pendence of judgment and of deciding
each issue on its merits. Where are the:
two blocs? We can certainly see the
Soviet bloc made up of the Soviet
Union and its satellites. Czechoslo~
vakia, before it became fully a satellite,
accepted the invitation to a Conference
in Paris to discuss Marshall Aid. A
telephone call early in the morning
from Moscow to Prague was sufficient
to make the Czechoslovakian Cabinet
meet a second time and cancel its
acceptance of the invitation! Can we
imagine that happening anywhere out-
side the Soviet Union and the Soviet

- bloc? Can we imagine India or Egypt

or Brazil or any other country which is
supposed to belong to the Anglo-
American bloc being bullied in that
manner? (Several Hon. Members: We
do not belong to the Anglo-American
bloc). I am told, that we do not belong
to the Anglo-American bloc. I entirely
agree. I myself am saying that there
s no such thing. But the enemies of

mocracy are today saying. and
among them are Russia and China. that
India does belong to the Anglo-Ameri-
can bloe.

Shri Sidhva: So many people pro-
claim like that.

Shri Masani: My hon. friend is
agreeing with me without knowing it.
I am pointing out the absurdity of such
a thing as an Anglo-American bloc. If
we are not members of it, who are
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members? Is Egypt a member? Is
Sweden a member? 1s Argentina a
member? Then who are the members
of the Anglo-American bloc? If we are
members of the British Commonwealth,
then obviously among members of the
Anglo-American bloc the countries of
the Commonwealth will be naturally
there. This conception of an Anglo-
American bloc and of its voting to-
gether is not true. I will give evidence
for this. The British Commonwealth is
a group within the so-called bloc. There
were 429 votes taken in the United
Nations recently. On all these occa-
sions, the Soviet bloc voted solidly
behind Russia. But out of these 429
occasions, only on 101 occasions did the
countries of the Commonwealth vote
solidly together. On 328 occasions the
countries of the Commonwealth dis-
agreed with Britain and among them-
selves. In only 23 per cent. of the cases
did the British Commonwealth behave
like what may be called a bloc

Shri Raj Bahadur (Rajasthan): That
simply proves the conclusion.

Shri Masani: That simply proves the
confusion that there is such a thing as
an Anglo-American bloc. It is true that
these fifty and odd nations, which are
free and independent in their dealings.
agree most of the time. It is because
they are democratic and believe in a free
way of life. For instance, when fifty-
three countries voted along with us that
‘North Korea had aggressed, they were
not voting as a bloc. They were all
countries like ourselves with an inde-
pendent judgment. If we put these
fifty odd members of the United
Nations and the Soviet Bloc in the same
pair of scales, we are bound to go
wrong in our assessment of what our
attitude should be.

The second assumption on which I
think we should reconsider our stand
i3 as regards the nature of the Chinese
Communist regime. One year ago,
when we recognized Communist China,
it was possible to take two different
views. There were those who argued
that every Communist government must
be a satellite of Soviet Russia and must
be of a predatory and imperialistic
character. There were others who
argued that Communist China was a
new government and should be given
a chance to prove its own quality. And
for one year this country has been
Communist China’s best friend.. A year
has passed and we are able to judge in
what way our triem:lsshi.il has been reci-
procated and whether she has lived up
to her reputation of being a freedom-
loving and democratic country. The
facts are that in three separate direc-
tions the Chinese Communist regime
has shown its aggressive character: in
Korea. where it is at war with United
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Nations forces which are seeking to
establish a free and united Korea; in
Indo-China, where they have armed and
sent Communist guerillas across the
frontier, as*was done in Greece some
years ago; and our own neighbours of
Tibet are now having an invasion of
their country.

Even this country has not received
very much friendship. May I remind
the House that some months ago, after
we had shown our friendliness to Com-
munist China, a message was sent by
Mao Tse Tung to Ranadive, the Secre-
tary of the Communist Party, which
was engaged in trying to overthrow our
Government by force—a message of
greetings and good wishes ‘“for the
liberation” of India and their hope that
India would soon go the Chinese way.
When diplomatic relations are estab-
lished between two Governments, to
sympathise with a Fifth Column work-
ing in this country certainly does not
constitute an act of friendship. There-
fore, it should not be a matter for sur-

rise that we should also be attacked
in the two notes that have been sent
to us in the matter of Tibet. In fact,
there is more than an insinuation in
these Notes. There is a suggestion that
we have been responsible for instigating
the Tibetans to resist Chinese suzerain-
ty. We know that is entirely false. If
anything, our Prime Minister was.
trying to persuade the Tibetan leaders
to accommodate the Chinese claims to
suzerainty. I read a statement of the
New China News Agency a few months
ago that the “Anglg-American impe-
rlalists and their running dog, Pandit
Nehru, were plotting a coup in Lhasa
for the annexation of Tibet”. (Several
Hon. Members: Shame). If this is the
reward that comes to this country from
one year's friendship and advocacy,
surely the least that we can do is to
reconsider our estimate of the Chinese
Communist regime. What that estimate
should be I leave it to Government of
the day to decide. While we might
maintain diplomatic relations with the
Chinese Government on a basis of reci-
procity, there can be no longer an
1llusions about friendship, about cordi-
ality and about comradeship in Asia.
By the one act of attacking Tibet and
deceiving the Indian Government after
their assurances given repeatedly, they
have shown utter contempt for the idea
that we embraced, namely, of a free
and united Asia. They have cut Asia
into two—Communist and non-Com-
munist Asia. ose of ys who are not
prepared to go all the way with them
must fall on the other side of the fence.
In that setting and in the face of this
remark which comes from the New
China News Apency in the last few
weeks, that “the Chinese People's
Liberation Army will hoist the Red
Flag over the Himalayas”, what are we
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to thihk of the friendship that we may
expect from them?

The Prime Minister has Yointed out

today’ and the House welcomed his
assugance. that we would not tolerate

anyone crossing the Himalayas. We.

have been accustomed to look upon the
Himalayas as our sentinels from ages
past. I would like to cite here the
‘words of the Poet Igbal in that great
poem:

Sare Jahan Se Achha Hindustan

Hamara:
Parvat Woh Sab Se Uncha Hamsaya
Asman Ku

Woh Santri Hamara, Woh Pasban
Hamara.

That is a noble sentiment, and it is
true that people in this country have
looked upon the Himalayas as their
guardians. But we are living in an age
of air power and mechanization. And
military experts assure us that not
only can aircraft fly over the Hi'malayas
and come and bomb our cities in North
India with safety, but also that even
mechanised armies can go through the
Himalayan passes and come into our
country. In the light of that, it would
be dangerous if we were to rest behind
the Himalayas and be content that we
would be secure. In the last war,
France had built a strong line of
defence, the Maginot Line. and the
people of France thought they were
-safe from German_ attack because of
this artificial fortfess and boundary
they had created. Yet when the.time
came the Maginot Line crumbled, it
was outflanked, and the whole country
went under German occupation. There-
fore, let us not build up a Maginot Line
conception in our minds. Let us guard
our frontiers ideologically and militari-
ly to the best of our abilities.

I believe that the foreign policy of
India based on independence of judg-
ment is a sound one. The conceptions
I have mentioned have, however, made
it deviate from the line that is djctated
by India's vital national interests.

I would conclude by suggesting that
India's foreign policy should have two
pillars. One should be a hundred per
cent. and unstinted support of the
United Nations and their decisions
taken democratically. Some days back,
Marshal Tito declared—he also, like us,
said that he was pot joining any bloc—
that he would abide by the decision of
the majority of the United Nations
taken democratically. -I suggest that is
a line we might adopt in the future.
And no less a person than the Congress
President. Mr. Purushottamdas Tandon,
declared the other day that in the un-
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fortunate event of a war coming, this
country must line up with the United
Nations, because India_ believes in the
Charter and the principles of the United
Nations.

The second pillar should be our own
national interests. Our national inter-
ests dictate that this country needs
food, needs economic assistance from
countries that can supply it. Those are
the democracies of the West. They are
our own colleagues in the Common-
wealth, they are the United States, the
countries of Scandinavia and those
other Democracies from which we need
raw material, food and capital goods.
We have so far been so keen to please
the Russian and Chinese Communist
dictatorship that we have not availed
ourselves fully' of the possibilities In
that direction. I would conclude with
the words of our Deputy Prime Minis-
ter, Sardar Patel. when he said in
Ahmedabad the other day:

“Our foreign poliecy is not to
align with any bloc. The American
Ambassador recently declared in
Bombay that America was desirous
of helping India in her economic
recovery. Free India is in her
infancy in spite of her ancient
culture. We should not reject the
offer of American aid for fear of
arousing the suspicions of other
countries. America does not aspire
to be a colonial power. We have
won freedom by our own efforts
and with the grace of God. If
America helps us to increase our
power for world peace, we should
aceept it.”

I am confident that in these words
lies a more realistic approach to the
problems of the day—that we should
act and strengthen ourselves against
both the political and the economic
dangers that threaten us and should
do so in the company and comradeshi
of the other free nations of the world.

Rev. D'Souza (Madras): I am grate-
ful to you for giving me this opportun-
ity to say a few words on this very
grave matter and on this very
important occasion. I have been listen-
ing with very great interest to the
speeches which my hon. and most
respected colleagues have been making
this afternoon and the most weighty
pronouncement of the hon. Prime
Minister.. I think, they already repre-
sent a concensus of opinion from differ-
ent sections of the House, which indi-
cates in what way the opinion of this
House is moving and what is the sense
of gravity and urgency which all of
us are feeling. I trust that nothin
that 1 am going to say will be out o
keeping with that sense of gravity and
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tension. All of us, as my colleagues
have said, feel the importance of the
warning given by the Prime Minister,
-and nothing, no ill-<considered statement
or reflection or condemnation should
make his very heavy burden heavier
than it is. Surely the attention and
the ears of the world are directed to
what Parliament of India, the spokes-
men of this new Democracy of 350
‘million people, are going to say. 1
venture to say that if today. they are
‘willing to listen to us and are turning
their attention to what we are saying
with respect as well as with a certain
amount of anxiety as to the ultimate
outcome, it is because of the difficult,
but at the same time, the courageous
policies followed by the Prime Minister.

I listened to two aspects or rather
two types of criticism of that policy;
on the one hand there were the weighty,
and to a considerable extent plausible
criticism by my dear friend Prof. Ranga
and our most respected Dr. Mookerjee.
They found in the policy of Govern-
ment and of the Prime Minister a cer-
tain hesitancy, a certain lack of vigour
-and directness and they called out for a
more clear and a more uncompromising
statement on issues as well as on acts
‘that are before us. On the other hand,
if I understood our very respected
Acharya Kripalani correctly, he seemed
to say that far from being hesitant,' we
have gone too far and that even a
greater degree of neutrality or silence
on certain matters is necessary for us.
1 think, from the very nature of these
opposed criticisms, you could reason-
ably conclude that the middle way, the
safe way, the golden mean has been
followed by those who are in charge
of our foreign policy. If I may venture
like Acharya Kripalani, to speak in
-abstract principle. nothing is so difficult
for those in conduct of immediate world
affairs, internal political affairs or
external affairs, so to conduct them-
selves as to act with a detachment
which in reality comes only by distance
of time and space, so to act as people
would wish to act, if they had the
knowledge and the absence of passion
‘which 20 or 30 years of distance could
give to them. Now, it seems to me
that any attempt by a responsible and
conscientious statesman, in spite of the
insistent calls of party slogans and the
passionate implications of party align-
ments, to cultivate patiently, gropingly
as he himself said—that word need not
‘0e used in a derogatory sense, but in
the sense of trying to find out the next
step. the policy of acting with that
detachment which would stand justi-
fled. not today or tomorrow, or in the
passion of these immediate days but
20 or 30 or 40 years hence, I think that
statesman is entitled to the respect and
sympathy not only of his countrymen
and his colleagues but of the entire
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world. I do not imply by this that
every effort at groping, at the detach-
ment, has been absolutely successful.
Groping must necessarily mean some-
times flundering and it is not possible
to pass immediate judgment on every
act. I think that the desire of not

 aligning oneself completely and defl-

nitely with a bloc has been acceptable
to this country and is neces-
sary in its many implications both
because we are not prepared for war
and also because of our ideological
background. Apart from the conditions
in our country and the sentiments of
our people, there is a very real danger
that such an alignment might hasten
that which you wish to avoid. To-day,
I believe, that the very special position
which India has acquired and the velz
exceptional respect with which she
heard. with which the other nations are
willing to hear her, is due precisely to
this non-alignment, non-alignment
which nevertheless does not mean as
Acharga Kripalani carefully pointed
out, absolute and meaningless neutral-
ity but strength and readiness to decide
issues as they come. Everybody will
agree that there has been caution
and patience, as has been pointed out
by our Prime Minister, not only in
regard to the larger international ques-
tion that is coming before us now but
in the many other matters which have
confronted us in the domestic history
of our country during the last ten
or twelve years, in our dealings with
Pakistan, in our dealings with the
foreign settlements that still remain, in
our dealings on the South African ques~
tion. But in spite of that patience, that
long suffering desire to pursue the path
of negotiation, everybody has recognis-
ed that in the choice of objectives and
in the persistence with which we have
followed these objectives, there has
been no weakness but there has been
great vigour and there has been great
courage. Therefore, finding that so
far this policy has succeeded, I think,
that this House will in general agree
that our Prime Minister is entitled to a
continued support along that line in its
broadest outlines.

Nevertheless, I must in all honesty
and frankness say that while that
broad outline and that general spirit
must continue to ‘animate us—it has
yielded us, we might say handsome
dividends—if you will excuse that ex-
pression—surely within these broad
outlines, the necessity for shifting the
emphdsis and for readiness to take cog-
nizance of later developments, I am
sure will not escape the hon. Prime
Minister. Again and again attention
has been drawn to the fact of our
continued friendship' with China, our
persistent patience and utterly un-
selfish attempts to get our point of view
understood. It is not because we are
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ideologically in sympathy with her, as
the Prime Minister has repeatedly dec-
lared, but because we believe in the
United Nations, and because we think
that the United Nations will be all the
more effective with as many nations as
possible, whatever their internal ideolo-
gies may be, sitting round a common
table and hammering out their pro-
blems. We have consistently maintain-
ed this point and in spite of many criti-
cisms people have made, that was a
ﬁsrtectly legitimate stand. Now, that

spite of that stand, we have in recent
months received such unhandsome,
such shabby recognition of what we
have done, I say that the events in
Tibet have so astonished and grieved
the country that if not a complete
change of policy, at least a change of
emphasis, of outlook or attitude, seems
to be called for.

Therefore, while continuing to work
for peace, as the Prime Minister so
insistently, so rightly said, continuing
to express our belief in negotiation

und a common table such as the

.N.O. affords, we cannot forget that
certain nations or group of nations
have given out no encouragement what-
ever that that method of negotiation
will be appreciated or will yield results.
I speak with hesitation in regard to
this. I recognise the possibility of other
ﬁ:)ple looking at it in a different way.

e Prime Minister called upon all
nations to give up the useless, painful
and unhelpful task of passing judg-
ments. Indeed that was a noble and
wise appeal and we hope that it will
be needed. But. when international
complaints, and crises of this kind are
discussed round a table, through ques-
tions abstract right or wrong may be
avoided. The correctness of the legal
position, or the more becoming manner
of procedure and comments and con-
clusions on this., cannot possibly be
avoided. When they are made, India
with her moral standing, and her un-
hesitating attachment to high moral
standards of conduct in international
affairs cannot possibly remain neutral
or silent. Expressions of opinion. of
sympathy, of moral adhesion—I will not
say alignment—are not only inevitable,
but will be necessary for the honour
of India. Therefore, while appealing to
the different sections of this House to
respond to the Prime Minister’s call for
support in his desire for continued
negotiation, we hope that Goverhment
will understand that we have reached
& stage where negotiations may break
down and action may well become
necessary. Today, the Prime Minister
awing to the immense weight of res-
ponsibility that is on his shoulders, did
not say ing as to what would be
India’s actlon or conduct or method of
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rocedure if these negotiations, which
e and his very brilliant and very able
Ambassador in the U.N., Shri Benegal
Narsing Rau. are so patiently carrying
out, unhappily break down. Many,
indeed. fear that they may not yield
fruit at this stage and that we may be
confronted with the tremendous pro-
blem of war or peace in a manner
which is even more insistent or urgent.
than it is today. It seems to me, that
if that should happen, though the Prime:
Minister himself, as I said, with the
welght of responsibility onshis shoul-
ders, could not speak out on this
occaslon, the sentiment of this House,.
I am sure, is that India, however much
she may be discreet, and unfortunately
limited by internal conditions in her
freedom of action, should act fearlessly.
India is not the “Hamlet” of Asia; she
has not lost her capacity and readiness
for action where action is necessary.
The Father of this country has taught
us, in spite of his love of peace, the
irit of readiness for action and he
1f demonstrated his capacity to
intervene in public affairs by direct
action in a manner that was dramatie
and shattering. We hope that we, and
I venture to say, the Prime Minister
himself, more than anybody else, will
nat be lacking in that spirit of imme-~
diate, decisive action if action is neces-
sary.

Secondly, if this action is necessary,
I hope and pray, and I am sure every-
one in this House will support me when
I say this, that that action must be in
keepin% with the high moral standards
on which the ancient past and recent
ast of India have been based. Again
and again, attention has been drawn,
and I am grateful to the magnificent
manner in which Dr. Syama Prasad
Mookerjee has done it. to the principles
of our Constitution. to the fact that we
stand for certain fundamental principles
of the democratic way of life and that
we have given our adhesion to the
United Nations. Let me recall to the
House the magnificent part that we
have played in the doings of the:
United Nations on the basis of that
ideology, on the basis of our firm and
indestructible bellef in democracy and
in our community of interest with other
democratic nations. Acharya Kripalani
sald that it is better for us to remain
completely silent on political issues in
the U.N.O. and that there are economic
and social matters in the United
Nations, in which we could take part.
Are we to forget the dramatic, success-
ful interference of India in regard to
the Indonesian problem, in regard to
the Italian colonles, and in regard to
80 many other questions in which we
have made our voice and our ideals
felt, by sllﬁpinx back into silence, which
would make us look more helpless than
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we really are? | cannot believe that
that is the convinced opinion of this
House. Therefore we are for action
along the lines in which our Constitu-
tion, our traditions and the spirit of
our people, the principles for which we
have stood in the U.N.O. principles
which in broad outline animate the
nations which are friendly to us and
with whom we are standing now by
virtue of our freely chosen membership
of the British Commonwealth of
Nations.

Lastly, I shall no longer tire the
patience of this House, T should like to
say that that action and readiness for
action implies, what many of the pre-
vious speakers have emphasised, readi-
ness on the military side. On that

oint, everybody, Prof. Ranga, my hon.
riend Mr. Masani, Dr. Syama Prasad
Mookerjee, and Acharya Kripalani
were agreed;sit is incumbent upon us
to increase our strength, to consolidate
it in every way. I was myself wanting
to allude to a point which, fortunately,
Dr. Syama rasad Mookerjee  has
raised, namely, what the Prime Minis-
ter, a few days ago, said in reply to a
question in regard to fgeneral retrench-
ment that even the Defence Department
was being touched. If that retrench-
ment refers to cutting down of dupli-
cated efforts or unnecessary organisa-
tion, we entirely understand and we
applaud that eftort. I hope that it was
that kind of retrenchment which was
intended and which was referred to.
But, if it means a reduction in our
strength or a modification of our pro-
gramme, or unwillingness to expand
that programme, I hope and pray that
that matter will be reconsidered. I
think that the unanimous view of this
House is that a programme of rigorous
armament within the limits possible for
us should be carried out. It is in con-
nection with that, much against the
sentiments of many sections of this
House. that I may be permitted to s
one word about our outstanding diffi-
culties with Pakistan. As the Prime
Minister so well said. this question of
foreign difficulties has an immediate
bearing upon our relations with Pakis-
I think the gravity of the
foreign situation and the magnitude of
the external danger is another argu-
ment for the policy of the Prime Minis-
ter and of this Government, of a friend-
ly approach and an attempt to end our
differences in an amicable manner and
to consolidate the defence of the entire
continent of India, the geographical and
general unity of which we shall never
cease to proclaim. Therefore, if we
have to face this external danger, it is
necessary, even at the risk of minor
sacrifices or the wounding of susceptibi-
lities here and there, to pursue persis-
tently, courageously and consistently
that policy of patient negotiation and
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understanding with our next door
neighbour, so that minor difficulties of
this kind—not minor and small, speak--
ing from the internal point of view, but
minor in the context of the world
situation—may be overcome and our
strength increased; increased, may I
also venture to say, by the silencing of
the different elements of diyision.and
opposition which are growing within
our own country. We must confront the
foreign danger with unity in our ranks,
with understanding with our neigh-
bours, with the courage of our convic-
tions and the strength which they
impart to us. In this way, we_ shall
lighten the burden upon the Prime

inister and help him in maintaining
the honour of our country, and the-
strength and independence of our
people.

Shri Madhava Rau (Orissa): I notic--
ed that often in this debate Government
have been exhorted to be firmer. I was
wondering what exactly was meant.
This was particularly said in the case
of our relations with Pakistan. Recent-
ly Government circulated the corges-

ondence which has taken pllce-
getween the Prime Ministers of India

and Pakistan. One thing that was
noticeable there was the absence of any

acrimony in the correspondence though

it was of a highly controversial charac-

ter. From that one could judge that if"
the matters which still remain un-
settled are to be brought to a decision,
this could be done by means of corres-
pondence or negotiations. One point of
difference arose, namely that the-
Pakistan Prime Minister did not con-
sider that a “No War” declaration
would serve any purpose, and he has
gointed out that by the mere fact of
oth these countries being members of -
the U.N.O. they had already virtually
made that declaration. He has suggest-

ed in most cases, negotiations, media-
tion and arbitration in the last resort.

should be the methods adopted for-
solving these disputes. Well, he was a

little far too definite about the time

that would be required at each stage.

We cannot settle international disputes

with a stop-watch in one hand and a

Bradshaw in the other. But apart from

that, there is no reason why the various .
disputes referred to, including those to
which specific reference has been made.

should not be settled by these means.

1 also think that if the two Prime

Ministers meet, if the Prime Minister

of India who has been Invited to
Pakistan were to confer with the -
Pakistan authorities, a distinctly better -
atmosphere would be created both here
and there. At the same time, one can-
not but regret that the Muslim leaders
in India o could do a great deal to -
influence the attitude of Pakistan to-
wards its own minorities are not exert-
ing their influence a little more -
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vigorously. The Prime Minister has in
" his statement pointed out that travers-
ing the past it is always easy to point
. out where mistakes had been made or
where mistakes could have been avoid-
.ed. For instance in this very question
which is now occupying the attention of
the world, in this very serious situation
which is facing the world to-day, one
could point to things that might have
been done or might have been done
differently. At the very outset, the
Prime Minister of India took it upon
himself to approach both Russia and
the United States of America with a
view to seating Red China on the
Security Council and allowing the
matter of the Korean dispute being
settled by the Security Council so
constituted. This was, at that time,
considered to be undue appeasement,
that it was offering to the Soviet autho-
rities on a plate just the very thing that
they wanted. On the second occasion,
-‘when it was pointed out that the United
Nations' troops should not go beyond
the 38th Parallel, then again great
syrprise was expressed at what was
-cdhsidered to be our indecision. The
military authorities could not under-
stand how it was possible to clear
North Korea and make it immune from
invasion if operations were to stop at
.a partitular geographical line. It was
-easy for them to say that the troops
who had been driven out would reform
and attack again. And the strategy of
retreat is peculiar to the Soviet. Lenin
.said, “The revolutionary parties must
.complete their education. They have
learned to attack. Now they must
understand that they must supplement
this by a knowledge of how best to re-
treat. The object of this strategy is to
give time to discompose the enemy and
 to assemble the forces so as to take the
.offensive later.” Well, this might be
.perfectly true from a military point of
view. What India had in mind in
advising the stopping of operations at
‘the 38th Parallel, had reference to poli-
tical! considerations. Deflnitely, it was
-due to the fear that the U.N.O. would
get involved with Republican China.
And that is precisely what has now
happened. Well, it is possible to say
that if that adyice had been taken, and
if military operations had been halted
and political negotiations had been com-
menced, the world would not have been
brought to the very sorry pass in
-which the UN.O. now finds itself.

In an international situation that is

. changing rapidly, it is not easy to pro-
vide any ready remedies or to lay down

rigid formulae that may solve the

troubles that may arise from time to

time. Nor is it intended that in this

Parliament or in the country at large,

. any such remedy or concrete suggestion
would be forthcoming. But what we
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think is very necessary is that the
fundamental background should be
kept clear and that should admit of no
uncertainty. Some of the high officials
of our External Affairs Department are
sometimes fond of saying that they
have no objection to communism as
such, but they object to communist
methods. Now, if by this was meant
that we had no objection, that we do
not treat those who believe in commun-
ism as a creed as criminals,—that no-
body’s belief is penalised, that there is
liberty of conscience in this country,
then we have no quarrel. But on the
other hand if it conveys a hint that
Government themselves have commun-
ist leanings, ideologically or any such
thing. then it would become a some-
what serious matter. These statements
that have been made by high officials
as to their own attitude towards com-
munism require. I thing, clarification.
Perhaps as I said. they meant no more
than that those views are tolerated and
that this is a free country. Communism
may be a very good thing. It may be
as good as gold. But just as there is
no El Dorado here in which gold occurs
in all its purity, so also there is no
Utopia on earth in which communism.
pure and undeflled exists.

It may be true that Communism in
certain countries has helped th
economic advancement, has actually
raised the people’s standards of living
or has to some extent alleviated distress
and poverty. But like gold it always
comes mixed with the dross of fascism.
Wherever it has spread it has meant
that freedom of conscience and human
individuality have been sacrificed. In
a country like ours, where religion
exists still and is an important force,
anything like Communism would mean
spiritual ruin.

What about Soviet Russia’s inten-
tions? Nobody knows what those in-
tentions are. But from the evidence of
events, from what we can gather from
what is happening all over the world,
it is obvious that Russia is on the
march. 1t is probing here or probing
there trying to find out a weak spot
here or a weak spot there but it has
kept its own hand quite hidden. 1t is
Korea today. tomorrow it might be
Indo-China. on the third day it is Tibet
and on the fourth it may be India itself
not to speak of Europe. The important
question is that we should know at least
who are our friends, where do our
sympathies ought to lie and what is it
we are fighting for.

Then what about China. At one time °
we were disposed to regard China as a
country very much allied to us in out-
look. in religion. philosophy and so on.
But there is no doubt that the present
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regime is a creature of the Soviet
Union. It is one more pawn of the
Kremlin on the political chessboard of
Asia. Can we treat Red China as a
Government which is disposed in a
friendly manner towards us? Only this
one instance would suffice to show what
their attitude is. They are attempting
now not only to interfere in Korea but
have launched a campaign for the so-
called liberation of Tibet. In this
matter the very friendly and well-
mannered advice that was given to
them by India was repulsed.

There are some few among us who
believe that more than the Red peril
or the Yellow peril, there is the Yankee

ril. They believe that today America

as taken the role of England and
France in the past. It is economic
imperialism in disguise and that is the
real motive power behind all its policy.
I for one have no reason to believe
that there can be any foundation for
this. It required two world wars to
move America from its isolationism and
it would be very hard indeed to believe
that at this stage it would reverse its
role and adopt a policy of imperialistic
expansion.

If we are clear about these things our
policy cannot flounder. The policy of
detachment, the policy of doing the
right as we see the right—these things
are bound to have their own good
effect.

We were glad to hear this moming
the Prime Minister’s views (which are
shared by all Members of this House)
regarding the use of the atom bomb.
There is a school of thought among
scientists which regards the use of the
atom bomb as something in the ordi-
nary course. In a recent article a dis-
tinguished British scientist wrote as
follows:

" “To my mind the U. bomb,
terrible as it is, spectacular as it is,
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is really in the rank of what I
would  describe as ordinary
weapons. The damage done at
Hiroshima and Nagasaki was not
in fact as great as the damage done
by incendiary bombs in the biggest
raids on Tokyo. The main differ-
ence between the attack by a
thousand bombers carrying chemi-
cal bombs and a single bomber
carrying a U. bomb is a military
one, because it is easier to organise
an attack by a single aeroplane.
But the effect is much the same.
In fact I would regard the U. bomb
really as a military convenience
rifather than a revolution in the art
of war.”

In the West these are the views that
Brevan among very influential sections,.

oth in the scientific and military
spheres.

Mr. Deputy-Speaker: The hon. Mem--
ber’s time is over.

Shri Madhava Rau: I would again.
plead that we do have proper back--
ground. Our internationa] career start-
ed under very good auspices. We had:
the gospel of peace, which had been
taught to us by the greatest apostle of
peace. And we incorporated in our
Constitution some of the main princi-
ples of the United Nations Charter in
article 51. This article we have adopt-
ed not merely as empty words, not as a
constitutional flourish but as India’s
ideal of conduct. I think every attempt
has been made in the past to follow this.
in spirit. Despite failures now and
again, despite hesitations now and again.
India has shown that these really are
the sentiments by which our policy has.
been and will be guided.

The House then adjourned (il a
Quarter to Eleven of the Clock on
Thursday the 7th December, 1950.





